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BEFORE THE NATIONAL GREEN TRIBTII{AL

EASTERN ZqNp, BEI{CH. KOLKATA

oRrGrl\ALAppLrCATrqr{ NO. 109 OF 2024lEZ

IN THE MATTER OF:

HARIPRIYAPATEL

STATEOF ODISHAAND ORS

APPLICANT

VERSTJS

"..RESPONDENTS

AFFIT) ol{DEt$T
I\O.4

I, Dr. Sudipta Kumar Panda aged about 35 years, working as the Assistant

Conservator of Forests, Nandankanan Wildlife Sanctuary do hereby

solemnly affirm and state as under:

1. That I am authorised to file this counter affidavit on behalf of

Respondent No. 4 and as such I am fully acquainted with the facts

and circumstances of the case, hence competent to swear this

affidavit. I have reviewed the contents of the present original

application and firlly understood them.

2. That I have read the contents of the present letter petition, and I say

that the contents therein to the extent that they are inconsistent with

the submissions made hereinafter in this counter affidavit, are

incorrect and are denied, unless any avefinent or contention is

specifically admitted or traversed, the same maybe treated as denied.
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3. The present Original Application has been registered in view of a

letter dated 01.04.2024 submitted by the Applicant, Smt. Haripriya

Patel, to the Hon'ble National Green Tribunal, Eastern Zone Bench,

Kolkata, on 25.03.2024 on the basis of one article titled "Lake

Becomtng Polluted, Depletion of Grounh,vater Level," published in

the newspaper "The Samai ".

4. Based on the contents of the said article, it is alleged that the Kanjia

and Kiakani Lakes, situated within the Nandankanan Wildlife

Sanctuary are polluted, and the groundwater table in the area is

depleting. It is also alleged that urbanization, construction of

buildings, and the sale and purchase of land around the periphery of

the Nandankanan Wildlife Sanctuary have resulted in the gradual

shrinkage and degradation of forest land. Additionally, untreated

polluted effluents from these buildings are reportedly being

discharged into the lakes through nallas, thereby contaminating the

lake waters. Accordingly, the Applicant has requested this Hon'ble

Tribunal to issue necessary directions to restrict activities

contributing to the pollution of the lakes and to direct the authorities

to take appropriate steps to rejuvenate and restore the lakes to their

original condition.

5. It is submitted that Kanjia Lake is a signiftcant wetland located

within the boundaries of the Nandankanarl Wildlife Sanctuary

spanning an area of 66 hectares. The lake was recognized as a

wetland under the National Wetland Conservation and Management

Programme ("NWCMP") by the Ministry of Forests, Environment

& Climate Change, Government of India,in2006.

L
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A true copy of the publication dated 02.02.2007 issued by the

MoE&F is annexed herewith and marked as ANNEXURE R - 1.

6. The lake is situated within the Nandankanan Wildlife Sanctuary

which was constituted through Notification No. 20682-BF(WL)-

160178, dated 03.08.1979, issued by the erstwhile Forest, Fisheries,

and Animal Husbandry Department and published.in the official

Gazette of Odisha under SRO No. 935/79, dated 3 August 1979.

Atrue of the notification dated 03.08.1979 published in the official

Gazette of Odisha vide SRO No. 935/79 is annexed herewith and

marked as ANNEXURE R - 2.

7. Furthermore, Para 2.6.5.7 of the Management Plan of Nandankanan

Wildlife Sanctuary, for the period 2016-17 to 2025-25, provides

detailed information regarding the flora and fauna of Kanjia Lake.

A true copy of relevant pages - Page No. 3 I to 4l of the Management

Plan of Nandankananwildlife Sanctuary for the period 2016-17 to

2025-26 is annexed herewith and marked as ANNEXURE R - 3.

A true copy of map showing the boundary of Kanjia and Kiakani

lakes as extracted from the above said Management Plan is annexed

herewith and marked as ANNEXURE R - 4.

8. This Hon'ble Tribunal, vide order dated 04.07.2024 took

cognizance of the matter and constituted a committee to inspect the

site in question and submit a report regarding the allegations. Para

14 of the said order is extracted hereinbelow:

"14. Considering the allegations made, we also deem it
appropriate to constitute a Committee comprising of the

L
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(, Senior Scientist, Odishq State Pollution Control
Board, and
(ii) Divisional Forest Officer, Khordha,

15. The Committee shall visit the site in question and

submit its Inspection Report with regard to the allegations
made,

16. The Divisional Forest Officer, Khordha, shall be the

It{odal Office for all logisttc purpose.r and for filing the

Report of the Committee on ffidavit. "

9. Pursuant to the order dated 04.07.2024,the committee inspected the

Kanjia and Kiakani Lakes on 02.08.2024 ard 11.09.2024. The

committee collected samples from the lakes to assess the water

quality and pollutant levels. Furthermore, the Odisha Space

Applications Centre ("ORSAC") was consulted to assess alterations

in the lake area and the forest cover.

10. It is submitted that the allegations made in the letter petition are

incorrect, baseless, and therefore denied. It is pertinent to bring on

record that the concerned authority has taken several proactive and

comprehensive measures to ensure the protection and preservation

of the Nandankanan Wildlife Sanctuary.

a. The total extent of the sanctuary, as per the notification, is 437

hectares, and the boundaries of the sanctuary have been

detailed in the aforesaid notification dated 03.08.1979. The

boundaries of the wildlife sanctuary are being protected

through planned protection activities in accordance with the

approved Management Plan of the sanctuary.

b. The area of the sanctuary falling under the Nandankanan

Zoological Park is protected by the Security & Maintenance
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vt
of Nandankanan Zoological Park. Similarly, the sanctuary

area under the State Botanical Garden is protected by the state

Botanical Garden-Il Range, headed by the Range Officer,

State Botanical Garden-Il. Boundary pillars have been

installed around the sanctuary area as per the notification.

However, ownership of approximately 2.5 acres of land on the

northern side, near Bangali Sahi Village, is disputed. This

issue is currently being addressed through a joint verification

process with the Revenue Department. No other

encroachments into the sanctuary arca have been reported

thus far. Additionally, it is pertinent to mention that no

encroachments have been reported around Kanjia Lake.

d. The Eco-sensitive zone (ESZ) of the Nandankanan wildtife
sanctuary was notified vide s.o.4444(E), dated l0.r2.z0lg,
by the Ministry of Forests, Environment & climate change.

The notification specifies the boundaries of the ESZ

surrounding the sanctuary, along with a map depicting the

boundaries of both the Nandankanan wildlife Sanctuary and

its ESZ, as per the said notification dated l0.L2.2OIg.

A true copy of the notification bearing no. S.o. 4444(E)dated

10.12.2019 issued by the Ministry of Forests, Environment &
climate change is annexed herewith and marked as

ANNEXURE R _ 5.

e. As per Para 5 of the said notification, a monitoring committee

has been constituted under the chairmanship of the collector,

Khordha. This committee is responsible for ensuring effective

monitoring of the provisions of the notification.

f. The Kanjia Lake serves as the principal water source for the
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\y
pumped from the lake undergoes proper treatment, including

filtration and chlorination, before being used in the zoo.

Furtherrnore, regular quality checks are conducted to ensure

the safety of the water provided to the animals. These quality

checks are consistently maintained to safeguard the health of

the animals.

A true copy of the Test report regarding thg" quality of the

water tieing given to the animals issued on 17 .09.2024 is

annexed herewith and marked as ANNEXURE R - . a.
g. It is submitted that since Kanjia andKiakani Lakes are located

within the boundaries of the Nandankanan Wildlife

Sanctuary, management interventions for their improvenrent

are being implemented in accordance with the prescriptions

outlined in the Management Plan. The importance of Kanjia

f,ake and the need for the development of its ecosystem are

detailed in Paragraph 2.6.5 of the Management Plan of

Nandankanan Wildlife Sanctuary for the periocl 2016-17 to

2025-26.

A true copy of the relevant pages, i.e., Page No. 25 to 31, of

the said Managernent plan are annexed herervith and marked

asANNEXURER-i f .
h. Additionally, a thematic plan has been provided uncler

Paragraph 6.3.t3 of the Management Plan for the

development of wetlands within the sanctuary. T'his includes

specific prescriptions for nranagement interventions to be

undertaken in Kanjia and Kiakani Lakes.

A true coplr of the relevant pages, i.e., Page No. 96 to 97, of

the said Management plan are annexed hereu,ith and marked

asANNEXURER- t. 
'i 
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i. Furthermore, Paragraph 2.6.5.9 of the Management plan

details suggested activities for the improvement of the lakes.

A true copy of the relevant pages, i.e., Page No. 42 to 44, of
the said Management plan are annexed herewith and marked

asANNEXURER- 7.
j The activities undertaken over the past 10 years, as per the

prescriptions of the Management Plan, are detailed berow:

(i) De-weeding: De-weeding activities are undertaken annually

to keep the lake free from weeds. rn20l7,de-weedinguf the

lake was carried out using a weed harvester with technical

support from the Chilika Wetland Authority.

A true copy of the report regarding area of de-wedding of
Kanjia and Kiakani Lake in last 10 years is annexed herewith

and marked as ANNEXURE R - i .l).
A true copy of the report dated 16.11.2017 regarding de-

wedding work at Kanjia Lake, Nandankanan is annexed

herewith and marked as ANEXURE R - ' ,, .
(ii) Ban on the use of Diesel-operated Boats: Although

boating is offered as a visitor amenity, the use of mechanized

boats is strictly prohibited. Diesel-operated boats are

completely banned. O.n{V paddle boats and manually

operated boats are permitted for providing boating facilities

to visitors.

(iii) rmprovement of Kiakani Lake in2023-24: The ofKiakani

Lake was undertaken during the financial year 2023-24 with
the assistance of the Drainage Department, Bhubaneswar.

The key components of this project included complete

dredging and de-weeding. The lake had been fiiled with
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succession of vegetation. The entire lake was dredged,

significantly increasing its capacity to accommodate alarget

volume of water.

A true copy of the letter dated 07.09.2022 issued by the

Offrce of the Executiire' Engineer Drainage Division,

Khordha regarding the Formal work to go ahead with the

execution of the work "Improvement to Kiakgni Lake inside

Nandankanan Zoological Park at Bhubaneshwar is annexed

herewith and marked as ANNEXURE R - l, , rr'
(iv) Plantations in the Catchment Area of Lakes within

Nandankanan Zoological Park: Plantation activities have

been carried out along the periphery of the lakes through

multiple plantation drives as part of the management plan

implementation. Additionally, stone pB10hing has been done

along the banks of Kiakani Lake to stabilize its shoreline.

(v) Improvement of the I)rainage System of Kanjia and

Ki*kani'Lakes: To ensure the health of the l{Ke ecosystem

and prevent flooding in surrounding areas during heavy

rainfall, the Special Relief Commissioner of Odisha has

approved a detailed project for the "Improvement of the

Drainage System of Kanjia and Kiakani Lakes to Prevent

Flooding in Nandankanan and Adjoining Areas'in Khurdha

' District." The work is being executed through the Executive

Engineer, Drainage Division, Khordha. The dstimated cost

of the project is Rs. 1573.43lakhs.

A true copy of, the letter dated 13.03.2Q24 issued by the

Office of Executive engineer Drainage Division, Khordha

for work order for the work - Improvement of the Drainage

System of Kanjia andKiakani Izakes to Prevent Flooding in" 
ft, J'il'
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(vi)

(vii)

(viii)

rJg

Nandankanan and Adjoining Areas in Khurdha District is

annexed herewith ancl marked as ANNEXURE R - lg '

The primary objective of the project is to eliminate the

drainage congestion in Kanjia and Kiakani Lakes within the

Nandankanan Zoologrcal Park. Reducing this congestion

will help maintain the lake ecosystem. Currently, excess

rainrvater from the lakes cannot be drained out, leading to

inundation of the park area during the rainy season. The

project aims to connect Kanjia and fiaUfrf- Lakes to

Buddhanalas through an integrated drainage channel, which

will address the drainage issues and prevent flooding.

Water Quality Testing: Water quality testing is conducted

regularly. Necessary assistance from the Chilika

Development Authority is being ensured in this regard.

Water Fountains to Improve Aeration: As the lake lacks

proper outlets and the existing outlets have been choked, the

Nandankanan Zoological Park authority has installed three

water fountains to provide aeration to the water bodies.

Notification of the Eco-sensitive Zone of Nandankanan

Wildlife Sanctuary: The Eco-Sensitive Zone of the

Nandankanan Wildlife Sanctuary was notified vide S.O.

4444(E) dated 10th December 2llg by the Ministry of

Environment, Forest, and Climate Change. This notification

outlines the activities that are to be prohibited, regulated, or

permitted within the Eco-sensitive Zone. The committee,

constituted as per Paragraph 5 of the notification, is

responsible for monitoring the provisions outlined in the
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11. It is submiued that the entire Kanjia Lake is surrounded by,arag

within the Nandankanan Wildlife Sanctuary. The Nandankutiffi

Zoological Park lies along the eastern, northern, and western

(roundaries ofthe lake, while the State Botanical Garden is located

to the south. There are no human habitations immediately

surrounding the shorelines of Kanjia Lake. Therefore, the claim that

untreated polluted effluents from buildings are being discharged into

the lake through nallas, thereby polluting its water, is incorrect.

12. The trvo-member inspection committee approached the Odisha

Space Applications Centre to assess changes in the lake area and

forest cover. Data regarding changes in the lake area over the past

10 years, changes in the forest cover within the Nandankanan

Wildlife Sanctuary over the last 10 years, and changes in the forest

cover within a 4I<n radius from the boundary of the Nandankanan

Sanctuary have been obtained from the Odisha Space Applications

Centre. In fact, the lake cover in Kanjia Lake has increased. There

has been an increase of 15.58 hectares of forest cover insitle the

Nandankanan Sanctuary. Regarding the change in the forest cover

within a 4 km radius from the boundary of the Nandankanan

Sanctuary there has not been a drastic change in the forest cover,

with only a 5 percent reduction. Additionally, the area under

plantations and forest cover has increased by 79 percent.

13. It is submitted that the two-member joint inspection committee

reported that the Biological Oxygen Demand (BOD) in the lakes is

within prescribed limits, indicating no significant pollution.

Biological Oxygen Demand (BOD) measures the oxygen consumed

A

d+
--Ad
J

t4

decompoge organicrmatter, indicating the'['l'.'ilV*ar

P.K. Mohanty
Regd.t*lt.-01fgOt I
Notary, Cuttack

L0

by bacteria as they

141
10

164

Lenovo
Pencil



\9
pollution level in an ecosystem. Higher organic pollutants require

lnore oxygen, rvhich affects biodiversity. Accorcling to the report,

BOD is within prescribed limits at all8 locations, with occasional

high faecal coliform bacteria due to surface runoff. Therefore, the

report confirms that the BOD levels are within acceptable limits,

refuting allegations of pollution in the Kanjia and Kiakani Lakes.

14. Datafrom the Odisha Space Applications Centre shows no drastic

changes in the lake area over the past 10 years, and there has beerl

an increase of 15.58 hectares of forest cover r,vithin the

Nandankanan Wildlife Sanctuary. Forest cover within a 4 kmradius

from the sanctuary has only seen a 5 percent reduction, with a 79

percent increase in plantations. The committee observed no

encroachments around the lakes and noted that various improvement

measures, such as de-weeding, a ban on diesel boats' bantrr

stabilization, and improved drainage, have been implernented. Thus,

sufficient steps are already in place to protect the lakes from

pollution.

15. Based on the aforementioned facts, it is clear that, as a wetland

situated within the boundaries of the Nandankanan V/ildlife

Sanctuary comprehensive and well-coordinated efforts are being

made to protect and manage the ecosystem of the Kanjia and

Kiakani Lakes. These efforts are in line with scientifically designed

management plans that aim to ensure the preservation of the lakes

and their surrounding environment. The management interventions

and actions taken are strategically planned and implemented to

maintain the ecological balance, safeguard the biodiversity, and

prevent pollution. This approach reflects a commitment to the
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sustainable management of the wetland areas, following best

praotices in environrnental conservation

C*AJpk L*^r' C

DEPONENT Slol l-l*e'r

Verified at *rl
on this the 3 doy of January

, that the r:ontents of the afbresaid" counter affidavit anct

are true and coffect to my personal knowledge and haye

ved fi^om the official records rnaintained by the Respondent

Ng part of it is false nor has anything rnater.iarl been

therelrorn.
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iConservation of Wetlands in India: A Profile

CCCCConseronseronseronseronservvvvvaaaaation of tion of tion of tion of tion of WWWWWetlands in India:etlands in India:etlands in India:etlands in India:etlands in India: A P A P A P A P A Prrrrrofileofileofileofileofile

(Appr(Appr(Appr(Appr(Approach and Guidelines)oach and Guidelines)oach and Guidelines)oach and Guidelines)oach and Guidelines)

Publication released on

World Wetlands Day

2 February 2007

Conservation Division-I

Ministry of Environment & Forests

Government of India

New Delhi

WWD-prelims.p65 8/23/2007, 4:50 PM1
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ii Conservation of Wetlands in India: A Profile

© Ministry of Environment & Forests, Government of India, 2007

Material in this publication can be reproduced with due acknowledgment.

1. Dredging of new mouth in progress

2. Widening of outer channel towards new mouth

3. Last stage of dredging for opening the new mouth

4. Sea water entering Chilika lagoon through

new mouth

5. Flushing of lake water through new mouth

6. New mouth after full dredging

Back cover Front cover

Cover pictures
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145
14

168

Lenovo
New Stamp



iiiConservation of Wetlands in India: A Profile

Nalsarovar Wetland – one of the identified wetlands under

National Wetland Conservation & Management Programme

WWD-prelims.p65 8/23/2007, 4:50 PM3
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iv Conservation of Wetlands in India: A Profile

‘India’s freshwater resources comprise the single most important

class of natural endowments enabling its economy and its human

settlement patterns. The fresh water resources comprise the river

systems, groundwater and wetlands. Each of these has a unique role,

and characteristic linkages to other environmental entities-----

Wetlands, natural and manmade, freshwater or brackish, provide

numerous ecological services. They provide habitat to aquatic flora

and fauna, as well as numerous species of birds, including migratory

species’----- A holistic view of Wetlands is necessary which looks at

each identified Wetlands in terms of its causal linkages with other

natural entities, human needs, and its own attributes.

National Environment Policy, 2006
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vConservation of Wetlands in India: A Profile

A. Raja

Minister

Environment & Forests

Government of India

MESSAMESSAMESSAMESSAMESSAGEGEGEGEGE

Water and Wetlands play a critical role for the rural poor as they impinge on their

health, livelihood and economic prospects. It is the rural poor who are directly dependent

upon natural eco-systems such as Wetlands for their survival, and thus are the most vulner-

able when eco-systems undergo degradation. Environmental degradation is a primary cause

of poverty and not a consequence of poverty. Rural poverty is often rooted in lack of access

to, and control of natural resources. It is, therefore, the duty of the local communities, district

level administrations, State Governments, and Central Government to alleviate the suffering

of the poor on this account.

2. While globally there may not be dearth of water in the aggregate, it is clear that there

is not enough water in the right places. As per the information made available by Ramsar

Convention 1.1 billion people in the world do not have access to safe drinking water and 3

million die each year, many of them children, from ailments caused by polluted water. Thus,

we are confronted with the challenges of ensuring adequate quantity of fresh water, as also

of the quality of water.

3. The Wetlands, a term which includes water bodies of different types ranging from

lakes, estuarine area, and riparian flood plains to tidal mud-flats, play a vital role in ensuring

both the quantity and quality of water for human beings and the entire range of flora and

fauna. Wetlands provide fresh water for agriculture, livestock and domestic consumption, and

recharge the groundwater levels which are under immense strain of over-exploitation.

4. This publication being brought on the occasion of the World Wetlands Day, brings out

the paramount role played by Wetlands in sustaining all life-support systems. The theme of

World Wetlands Day for the current year is ‘Fish for Tomorrow?’ It underlines the food and

livelihood needs met by the Wetlands. Fish is the major source of animal protein in the Asian

Region. While it is true that over 90% of marine fish catch is dependent on coastal waters for

spawning and rearing, the health of marine fish is dependent upon the health of inland Wet-

lands. It is, therefore, imperative to effect improvements in current practices for management

of inland Wetlands to minimize their degradation.

5. I note with appreciation the scale-up in the National Programme on Conservation and

Management of Wetlands by my Ministry and am confident that State Governments and Union

Territory Administrations will commit themselves to the safeguarding of wetlands for the

welfare of people at large.

25 January 2007 (A. Raja)
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• A National Wetland Conservation Act should be framed.

• Inclusion of all types of wetlands (freshwater, coastal, marshes,

swamps, mangroves, waterlogged areas) in the landuse classification

in the country should be done.

• A National Wetland Biodiversity Register should be started.

• An inventory of ‘user groups’ also should be prepared while collecting

information for the biodiversity register. It should also list out the pri-

orities of the communities on particular wetland resources.

• To establish a National Wetland Inventory and Monitoring Programme

and a National Wetland Information System and therefore, to develop

a sustained and serious programme for monitoring wetlands.

• The economic evaluation of wetlands must be computed and it must

be integrated with National Resource Accounting.

• Wetland productivity studies on a long-term basis by identified orga-

nizations from different parts of the country need to be undertaken.

This would bring out indisputable data on wetland productivity, which

is many times more than that of other ecosystems. Moreover, it would

be an excellent tool to check the wetland ecosystem health.

Report of the National Forest Commission, 2006
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MESSAMESSAMESSAMESSAMESSAGEGEGEGEGE

Wetlands have great significance for more than one reason, most notably because

they charge aquifers, conserve moisture, act as pollution filters, and are habitat for

biodiversity. In the 20th century while the world’s population has trebled, freshwater

withdrawal has increased six times, due to massive urbanization, growing dependence on

irrigated agriculture, and higher standards of living. In this context, availability of water

for meeting multiple requirements of ecosystems as a whole is a major challenge con-

fronting us in the 21st Century. The role of Wetlands, which encompass in their range

lakes, estuaries, river flood plains, mangroves, & coral reefs for human well-being can

hardly be overemphasized.

2. Wetlands perform numerous vital functions and, thus, need to be looked after and

used wisely. They help in water storage and purification, flood control, ground water re-

plenishment, are nurseries for freshwater and marine fish, provide shoreline stabilization

and protection against nutrient and sediment retention, harbour and support biological

diversity, mitigate effects of climate change and pollution and are resources for recre-

ation and tourism, transport and other services. Wetlands Conservation has to be taken

up as a crusade at district, State, national, regional, and global levels for the welfare of

present and future generations.

3. I appreciate the good work done by my Ministry for the cause of Wetlands.

4. Let us on this important day resolve that we will do nothing, individually or collec-

tively, that diminishes the value and extent of wetlands, and that we shall proactively

nurture, and enrich these precious aquatic resources.

27 January 2007 (Namo Narain Meena)

Namo Narain Meena

Minister of State for

Environment & Forests

Government of India
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Wetlands should be conserved by ensuring their wise use. Wise use

is defined as ‘sustainable utilization for the benefit of mankind in a

way compatible with the maintenance of the natural properties of the

ecosystem’ – sustainable utilization is understood as ‘human use of a

wetland so that it may yield the greatest continuous benefit to

present generations while maintaining its potential to meet the

needs and aspirations of the future generations’. ‘Wise use’ may also

require strict protection.

Ramsar Convention
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Peter Bridgewater

Secretary-General

Ramsar Secretariat

Gland, Switzerland

MESSAMESSAMESSAMESSAMESSAGEGEGEGEGE

Today is that special day in the Ramsar Convention calendar, when we celebrate wetlands

worldwide! And, by the way, today we are 36 years old – quite young for some of us, but

in the world of environmental conventions, we are very old indeed. And perhaps we are

wise, too, because one of the three key principles of the Convention deals with wise use

of wetlands. This is perhaps the key focus of our Convention for the future, because while

Wetlands of International Importance (Ramsar sites) are emblems for each party, without

wise use of wetlands everywhere we cannot keeps these emblems intact and functioning

well.

The theme of this year’s day - Fish for Tomorrow? - is an important one. Many people

would not associate wetlands with fish, believing this food source comes only from the

sea… Yet all around the world, whether for food for daily life, food for luxury, or for rec-

reation and food, people are fishing, and their place of fishing is often a wetland, or their

fish started life in a wetland.

Our Convention is directly concerned with inland waters and the near-shore coastal

areas, but not deeper marine areas. Near-shore coastal areas, however, are the nursery

grounds of deeper ocean fish species – as well as most of the coastal species that make

up fish catches. So we rightly emphasize that safeguarding the health of coastal ecosys-

tems – such as estuaries, mangroves, sea-grass beds and coral reefs – is critical for the

maintenance of both coastal and offshore fishing stocks as well as the many other eco-

system services these wetlands provide.

The near coast zone and freshwater lakes, swamps and rivers are major sources of fish

protein for the developing world, and fish also keep ecosystems functioning, as its not

just people who like them as food!! Many of the migratory birds which Ramsar sites seek

to protect avidly eat the fish which feed and breed in wetlands. So let’s try to celebrate

WWD 2007 for the role of wetlands in feeding the birds and us fish, as well as remember-

ing that healthy wetlands overall means healthy people!

Peter Bridgewater
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‘The dominant theme of this policy is that while conservation of envi-

ronmental resources is necessary to secure livelihoods and well-

being of all, the most secure basis for conservation is to ensure that

people dependent on particular resources obtain better livelihoods

from the fact of conservation, than from degradation of the resource.’

National Environment Policy, 2006

WWD-prelims.p65 8/23/2007, 4:50 PM10

153
22

176

Lenovo
New Stamp



xiConservation of Wetlands in India: A Profile

PrefacePrefacePrefacePrefacePreface

‘Wetland’ is a generic term for water bodies of various types, and includes diverse hydro-

logical entities, namely, lakes, marshes, swamps, estuaries, tidal flats, river flood plains,

and mangroves. The finite natural resources of our planet are under tremendous stress

due to demographic pressures and economic growth. Fresh water – which holds the life-

line for human beings, and for that matter for all living organisms – is a rapidly shrinking

resource, and is likely to be the cause of competing claims and resultant conflicts.

2. Recognizing the importance of wetland ecosystems, the National Environment

Policy (NEP), 2006, contains an unambiguous assertion of the need for a holistic view of

wetlands, which looks at each identified wetland in terms of its causal linkages with other

natural entities, human needs, and its own attributes. The NEP’s six-fold ‘Action Plan’ in

this direction comprises, among others, formulation of a regulatory framework, linkage

with poverty alleviation, and programmes for employment generation.

3. Wetlands are neither ecosystem specific nor confined to particular biodiversity

hot-spots. They are ubiquitous and call for concerted action by all States and Union Ter-

ritories. The Central Government can at best play a catalytic role. The National

Programme for Conservation and Management of Wetlands has emerged as a flagship

scheme of the conservation sector under which Central assistance is provided as 100%

grant. We look upon State Governments to commit budgetary and non-budgetary sup-

port, establish multi-disciplinary entities like the Wetland Development Authorities as

done in the States of Andhra Pradesh, Karnataka, Orissa and West Bengal for formulation

of scientific and comprehensive Management Action Plans (MAPs), and to have an effec-

tive interface with researchers.

4. Let us dedicate ourselves to the cause of healthy and dynamic aquatic ecosys-

tems, and sensitize other members of society to the need for their effective conservation

and scientific management.

24 January 2007 Prodipto Ghosh

Secretary

Ministry of Environment & Forests
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estuaries, swamps, lakes, coral reefs, tidal flats, rivers, mangroves, ponds… etc.

keep them healthy
Wetlands support fisheries 

This poster is funded through the Danone/Evian project.
Creation by Publicitron
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Fish yield from Chilika Lagoon,

Orissa

February 2 of every year is observed as World Wetlands

Day. It marks the date of the signing of the Convention

on Wetlands on 2 February 1971, in the Iranian city of

Ramsar on the shores of the Caspian Sea. Therefore,

this Convention came to be known as the Ramsar Con-

vention (1971). Making an encouraging beginning in

the year 1997, each year on 2 February, government

agencies, non-governmental organizations, groups of

citizens at all levels of the community commemorate

this day by undertaking actions aimed at raising public

awareness of wetland values and benefits.

Ramsar Convention on Wetlands, an intergovern-

mental treaty with more than 150 member-countries,

deals with conservation aspects of inland waters and

the near-shore coastal areas.

This year, the theme of World Wetlands Day is ‘Fish

for Tomorrow?’. In this context, it is notable that among

the nine criteria for designation of a wetland as a

Ramsar Site, one relates to the category of wetlands

supporting a significant proportion of indigenous fish

subspecies, species or families that are representative

of wetland benefits and contribute to global biological

diversity. The other fish-centric criterion relates to a

wetland being an important source of food for fishes,

spawning ground, nursery and/or migration path on

which the fish stocks depend.

The following statistics amply brings out the rel-

evance of the current year’s theme for the World Wet-

lands Day, namely ‘Fish for Tomorrow?’.

� One billion people rely on fish of various types as

they are the source of protein.

� 35 million people are directly engaged in fishing and

aquaculture, out of which 95% belongs to develop-

ing countries.

As the demand for sea food is increasing, wetlands

are being over-fished beyond their sustainable capac-

ity. Therefore, it becomes necessary to enforce effec-

tive fisheries management plans that promote

sustainable use of this important resource.

World Wetlands Day, 2007

Irrawaddy Dolphins – endangered

flagship species of Dolphins from

Chilika Lagoon, Orissa

Shrimp from Chilika Lagoon, Orissa
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Pangong Tso – a transboundary wetland between China and India,

district Leh, Jammu and Kashmir
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National Wetland Conservation &

Management Programme (NWCMP)

Introduction

Freshwater bodies perform many vital functions including the ones listed below.

� Provide food, fodder, fuel and water for domestic, irrigation, and industrial purposes

� Support fisheries and a number of rare and endangered species of flora and fauna

� Maintain natural biodiversity

� Help in regulating hydrological regimes, flood control, and recharging of aquifers.

Recognizing the importance of protecting such water bodies, the Government of India

operationalized a wetland conservation programme in 1985/86 in close collaboration with

concerned State Governments. Several steps were taken to arrest further degradation

and shrinkage of water bodies due to encroachment, siltation, weed infestation, catch-

ment erosion, surface run-off carrying pesticides and fertilizers from agricultural fields,

and discharge of domestic sewage and effluents, which resulted in deterioration of water

quality, prolific weed growth, decline in biodiversity and other associated problems. Figure 1

shows the 94 identified wetlands under National Wetland Conservation & Management

Programme.

Wetlands

The wetlands encompass diverse and heterogeneous assemblage of habitats ranging

from lakes, estuaries, river flood plains, mangroves, coral reef and other related ecosys-

tems. Abundance of water at least for a part of the year is the single dominant factor.

Ramsar definition

Ramsar is a city in Iran where the first World Convention on Wetlands was held on 2

February 1971. The Ramsar Convention defines wetlands as given below:

‘Wetlands are area of marsh, fen, peatland or water, whether natural

or artificial, permanent or temporary, with water that is static or flow-

ing, fresh, brackish or salt, including areas of marine water, the depth

of which at low tide does not exceed six metres.’
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Figure 1

Ninety-four identified wetlands under National Wetland Conservation and Management Programme

Disclaimer: Map is not to scale and does not represent political boundaries
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For the purpose of this

classification, wetlands must

have one or more of the fol-

lowing attributes.

� At least periodically the

land supports predomi-

nantly hydrophytes.

� The substrate is predomi-

nantly undrained hydric

soil.

� The substrate is non-soil

and is saturated with water

or covered by shallow wa-

ter sometime during the

growing season of each

year.

Phumdis in Loktak Lake – the largest freshwater lake in northeast

region, district Bishanpur, Manipur

Ashtamudi – an estuarine wetland, district Quillon, Kerala

This definition talks about the maximum water depth in case of marine areas, for these

to qualify as wetlands. However, it does not indicate the same for other aquatic bodies.

Therefore, it becomes difficult to classify other aquatic bodies into wetland group.

In order to prepare a status of wetlands in USA, the US Department of Interior Fish

and Wildlife Service Authority adopted the following definition of Cowrdin in 1979:

‘Wetlands are lands, transitional between terrestrial and aquatic sys-

tems where the water table is usually at or near the surface, or the

land is covered by the shallow water.’
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Nainital Lake – an urban lake

subjected to anthropogenic

pressures, Uttaranchal

Wular Lake – an oxbow lake, district

Baramulla, Jammu and Kashmir

Pong Lake – haven for resident and

migratory birds, district Nurpur,

Himachal Pradesh

This definition emphasizes three key attributes of

wetlands: (1) hydrology which is a degree of flooding

of soil saturation, (2) wetland vegetation (hydro-

phytes), and (3) hydric soils. This definition has been

broadly followed as it specifies various attributes of

wetlands. This definition does not contradict Ramsar’s

definition but only specifies the parameters to be used

for identification.

� Glaciatic Wetlands (e.g., Tsomoriri in Jammu

and Kashmir, Chandertal in Himachal Pradesh),

� Tectonic Wetlands (e.g., Nilnag in Jammu and

Kashmir, Khajjiar in Himachal Pradesh, and

Nainital and Bhimtal in Uttaranchal),

� Oxbow Wetlands (e.g., Dal Lake, Wular Lake in

Jammu and Kashmir and Loktak Lake in

Manipur and some of the wetlands in the river

plains of Brahmaputra and Indo-Gangetic re-

gion. Deepor Beel in Assam, Kabar in Bihar,

Surahtal in Uttar Pradesh)

� Lagoons (e.g., Chilika in Orissa)

� Crater Wetlands (Lonar lake in Maharashtra)

� Salt water Wetlands (e.g., Pangong Tso in

Jammu and Kashmir and Sambhar in

Rajasthan)

� Urban Wetlands (e.g., Dal Lake in Jammu and

Kashmir, Nainital in Uttaranchal and Bhoj in

Madhya Pradesh)

� Ponds/Tanks, man-made Wetlands (e.g., Harike

in Punjab and Pong Dam in Himachal Pradesh)

Broadly speaking, wetlands are shallow water bodies in which water keeps up for most

part of the year and recedes below the surface level during the dry season. The biotic

community undergoes time changes from aquatic/marshy to mesophytic types. These are

complex hydrological and biogeochemical systems and have been recognized as distinctly

separate ecosystems between the terrestrial and aquatic ones.

Distribution

Wetlands in India are distributed in different geographical regions ranging from

Himalayas to Deccan plateau. The variability in climatic conditions and changing topogra-

phy is responsible for significant diversity. They are classified into different types based

on their origin, vegetation, nutrient status, thermal characteristics, like

WWD.p65 8/23/2007, 4:50 PM6
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� Reservoirs (e.g., Idukki, Hirakud

dam, Bhakra-Nangal dam)

� Mangroves (e.g., Bhitarkanika in

Orissa)

� Coral reefs (e.g., Lakshadweep)

� Creeks (Thane Creek in

Maharashtra), seagrasses, estuar-

ies, thermal springs are some kinds

of wetlands in the country.

Ninety-four wetlands have been

identified for conservation and man-

agement under the National

Programme for Conservation and Man-

agement of Wetlands (refer Annexure

I). These wetlands are eligible for fi-

nancial assistance on 100% grant basis

to the concerned State Governments

for undertaking activities like survey

and demarcation, weed control, catch-

ment area treatment, desiltation, con-

servation of biodiversity, pollution

abatement, livelihood support, cre-

ation of minor infrastructure, educa-

tional awareness, capacity building of

various stakeholders, and community

development. So far 24 States have

been covered; the remaining States

are expected to the covered in the

Eleventh Five-Year Plan. Table 1 shows

state-wise distribution of wetlands un-

der National Wetland Conservation

Programme.

Table 1

Statewise distribution of wetlands under National

Wetland Conservation & Management Programme

Number of

State wetlands Area (ha)

Andhra Pradesh 1 90100

Assam 2 4504

Bihar 3 11490

Chandigarh 1 148

Gujarat 8 1270875

Himachal Pradesh 5 15736

Haryana 2 288

Jammu and Kashmir 7 117325

Jharkhand 2 98965

Karnataka 7 4250

Kerala 5 213229

Madhya Pradesh 12 359814

Maharashtra 3 40298

Manipur 1 26600

Mizoram 2 285

Orissa 4 122580

Punjab 3 5648

Rajasthan 1 24000

Sikkim 6 164

Tamil Nadu 3 46283

Tripura 1 240

Uttar Pradesh 9 12083

Uttaranchal 1 800

West Bengal 5 553090

Keoladeo National Park – an important

waterfowl refuge, district Bharatpur, Rajasthan

Lonar Lake – the only crater lake in India

formed by meteoritic impact, district

Buldhana, Maharashtra
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Benefits of Wetlands

Wetlands offer several substantive benefits. Unfortunately, they are often not fully under-

stood. Some of the most obvious advantages are listed below.

� Life support systems.

� Winter resorts for a variety of birds for shelter and feeding.

� Suitable habitats for fish and other flora and fauna.

� Effective in flood control, waste water treatment, reducing sediment loads and re-

charging of aquifers.

� Valuable for their educational and scientific interest (especially their high diversity or

species richness).

� Recreational benefits (swimming, diving, tourism).

Threats

Threats to wetland ecosystems comprise the increasing biotic and abiotic pressures and

perils.

Biotic

� Uncontrolled siltation and weed infestation

� Uncontrolled discharge of waste water, industrial effluents, surface run-off, etc. result-

ing in proliferation of aquatic weeds, which adversely affect the flora and fauna

� Tree felling for fuel wood and wood products causes soil loss affecting rainfall pattern,

loss of various aquatic species due to water-level fluctuation

� Habitat destruction leading to loss of fish and decrease in number of migratory birds.

Abiotic

Weed infestation in Harike Lake, district Ferozepur, Punjab

� Encroachment resulting

in shrinkage of area.

� Anthropogenic pressures

resulting in habitat de-

struction and loss of

biodiversity.

� Uncontrolled dredging

resulting in successional

changes.

� Hydrological interven-

tion resulting in loss of

aquifers.
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� Pollution from point and non-point sources resulting in deterioration of water quality.

� Ill-effects of fertilizers and insecticides used in adjoining agricultural fields.

Cardinal Constituents of Comprehensive Strategy for
Wetland Conservation

The conservation and management of wetlands calls for a comprehensive strategy, rang-

ing from legal framework and policy support to inventorization, institutional mechanism,

capacity building, and community participation. The position with regard to these aspects

is as follows:

Legal framework

Though there is no separate provision for specific legal instrument for wetland conserva-

tion, the legal framework for conservation and management is provided by the following

legal instruments:

� Several legislations have been enacted which have relevance to wetland conservation.

These include Forest Act, 1927, Forest (Conservation) Act, 1980, the Wildlife (Protec-

tion) Act, 1972, the Air (Prevention and Control of Pollution) Act, 1974, the Water Cess

Act, 1977 and the umbrella provision of Environment (Protection) Act, 1986.

� India has set up 505 Wildlife Sanctuaries and 100 National Parks, 14 Biosphere Re-

serves, 6 Heritage Sites, Projects on Tiger conservation and Elephant conservation

and Marine Turtles conservation with the objective of effective conservation of wet-

lands, and floral and faunal wealth in forest areas.

� Notification declaring the coastal stretches of seas, bays, estuaries, creeks, rivers and

backwaters, which are influenced by tidal action (in the landward side) up to 500

metres from the high tide line, and the land between the low tide line and the high tide

line as the Coastal Regulation Zone Notification, 1991 under the provision of Environ-

ment (Protection) Act, 1986. This proposes graded restriction on setting up and ex-

pansion of industries, including pressures from human activities.

� Portions of the listed sites have been declared as Wildlife Sanctuaries and National

Parks.

� Guidelines for sustainable development and management of brackish water aquacul-

ture have been drawn up. State Governments like Andhra Pradesh and Tamil Nadu

have aquaculture guidelines also at the local level.

� The Biodiversity Act, 2002, and the Biodiversity Rules, 2004, are aimed at safeguard-

ing the floral and faunal biodiversity, and regulating their flow from the country to

other countries for research and commercial use. Thus, their provisions also contrib-

ute towards conserving, maintaining, and augmenting the floral, faunal and avifaunal

biodiversity of the country’s aquatic bodies.
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Policy Support: National Environment Policy (NEP), 2006

Our National Environment Policy (NEP), approved by the Cabinet on 19 May 2006, recog-

nizes the numerous ecological services rendered by wetlands. The NEP states:

‘Wetlands are under threat from drainage and conversion for agricul-

ture and human settlements, besides pollution. This happens be-

cause public authorities or individuals having jurisdiction over

wetlands derive little revenues from them, while the alternative use

may result in windfall financial gains to them. However, in many

cases, the economic values of wetlands’ environmental services may

significantly exceed the value from alternative use. On the other

hand, the reduction in economic value of their environmental ser-

vices due to pollution, as well as the health costs of the pollution it-

self, are not taken into account while using them as a waste dump.

There also does not yet exist a formal system of wetland regulation

outside the international commitments made in respect of Ramsar

sites. A holistic view of wetlands is necessary, which looks at each

identified wetland in terms of its causal linkages with other natural

entities, human needs, and its own attributes.’

The Environmental Policy identifies the following six-fold Action Plan:

1 Set up a legally enforceable regulatory mechanism for identified valuable wetlands to

prevent their degradation and enhance their conservation. Develop a national inven-

tory of such wetlands.

2 Formulate conservation and prudent use strategies for each significant catalogued

wetland, with participation of local communities, and other relevant stakeholders.

3 Formulate and implement eco-tourism strategies for identified wetlands through

multi-stakeholder partnerships involving public agencies, local communities and inves-

tors.

4 Take explicit amount of impacts on wetlands of significant development projects dur-

ing the environmental appraisal of such projects; in particular, the reduction in eco-

nomic value of wetland environmental services should be explicitly factored into

cost-benefit analysis.

5 Consider particular unique wetlands as entities with ‘Incomparable Values’, in develop-

ing strategies for their protection.

6 Integrate wetland conservation, including conservation of village ponds and tanks,

into sectoral development plans for poverty alleviation and livelihood improvement,

and the link efforts for conservation and sustainable use of wetlands with the ongoing

rural infrastructure development and employment generation programmes. Promote

traditional techniques and practices for conserving village ponds.
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Inventorization

Survey and inventorization should take into consideration identification of different hu-

man activities, effect of both industrial and domestic effluents, and information obtained

through remote sensing to be verified with the ground truth data for getting proper re-

sults. This component includes mapping of catchment areas through revenue records,

survey and assessment, and land-use pattern using GIS techniques, with emphasis on

drainage pattern, vegetation cover, siltation cover, encroachment, conversion of wet-

lands, human settlements, total area encroached, human activities at the primary, sec-

ondary, and tertiary levels, and their impact on catchment and water body.

The following surveys of wetlands have been

undertaken so far:

� Asian Wetland Directory, 1989 – identified 93

Wetlands of International Importance

� Wetland Directory published in 1990 by the

Ministry of Environment and Forests using

questionnaire survey

� Identification of 2167 natural freshwater wet-

lands covering 1.5 million ha area

� Identification of 65,253 man-made freshwater

wetlands covering 2.6 million ha area

� WWF-India and the Ministry of Environment

and Forests in 1993 identified 54 additional

wetlands of international importance with

more details.

�  Space Application Centre using remote sens-

ing techniques identified 27,403 inland and

coastal wetlands covering 7.6 million ha

� Salim Ali Centre for Ornithology under UNDP

project has undertaken survey of 72 districts.

� A project on ‘National Wetland Information

System and Updation of Wetland Inventory’

has been sanctioned by the Ministry of Environment and Forests. The objectives of this

project are (1) to map and inventorize wetlands on 1:50,000 scale by on-screen inter-

pretation of digital IRS LISS III data of post and pre-monsoon seasons, (2) to prepare

State-wise wetland Atlases, and (3) to create a digital database in GIS environment in

respect of all wetlands in the country.

� The Centre for Advanced Studies in Marine Biology at Annamalai University,

Parangipettai, has been assisted in project mode for updating all wetlands in the

country.

Bhrigu – a sacred high altitude lake at

Rohtang, Himachal Pradesh

Mansar Lake from Jammu – an example

of ecotourism and recreation
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Institutional mechanism

(a) It is imperative to have multi-disciplinary, holistic and integrated approach for

achieving long-term sustainable wetland conservation and management measures.

At present, various models exist in States and different nodal agencies are respon-

sible for implementing the Wetland Conservation Programme. In some States, the

programme is executed by the Department of Forests and/or Environment or Urban

Development; in some others, it is the Department of Irrigation or Science and

Technology or Fisheries.

However, the Wetland Conservation and Management is a specialized technical

and scientific field where multi-disciplinary approach is needed, involving a number

of components like water management, sustainable fisheries development, hydro-

logical aspects, socio-economic issues, community participation, weed control,

biodiversity conservation and use of aquatic macrophytes for nutrient recycling pro-

cess, hydrological aspects providing information about inflow/outflow pattern in

the system, nutrient fluxes and nutritional dynamics.

These aspects need to be dealt with in a coordinated manner by managers hav-

ing expertise in the relevant fields.

(b) Taking into consideration the complexity of the issue, the State Steering Commit-

tees have been constituted under the chairmanship of Chief Secretaries of the

States having members from all Departments concerned. The Committee is also

expected to have representatives from communities, NGOs and academicians. The

officer from the nodal department acts as a member-secretary of the Committee.

The success of the programme depends upon its strong institutional mechanism

where conservation efforts are undertaken through integrated and multi-disciplin-

ary approach. However, due to inadequacy of infrastructure and staff, conservation

activities are yet to acquire comprehensiveness and sustainability in some States.

State Governments have been advised to consider constitution of Wetland Con-

servation Authorities so that experts from various Departments undertake conser-

vation activities in a more scientific, cohesive and sustainable manner.

(c) Some States have already constituted Authorities for execution of wetland conser-

vation programmes in their respective States. Notable among them are Chilika De-

velopment Authority in Orissa (mandated to manage all identified lakes in the

State); Loktak Development Authority in Manipur; Shore Area Development Author-

ity in Andhra Pradesh; Lakes and Waterways Development Authority in Jammu and

Kashmir; Lake Development Authority in Karnataka and Lake Conservation Author-

ity in Madhya Pradesh.
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Capacity building

Capacity building is a major tool without which no conservation activity is possible. We

need to have good infrastructure, trained people, and case studies to teach values and

functions of wetlands in an integrated and multi-disciplinary manner. The Ministry has

taken several initiatives in this regard as per details given below.

(a) It has published several reports/documents on conservation and wise use of wet-

lands which include six monographs on Ramsar sites in collaboration with WWF-

India and eco-tourism guidelines for Chilika lake.

(b) During the Tenth Five Year Plan, several training programmes have been conducted

in collaboration with different academic organizations/research institutes/State

Governments/international NGOs to impart training on various components of wet-

land conservation which include wise use, catchment area treatment, weed control,

hydrological aspects, research methodology, preparation of management action

plans and community participation. Training is imparted to policy makers, senior/

middle level managers, organizations, stakeholders and others.

A National Training Programme for Integrated Water Resource Management and

Wetland Conservation was organized during 7-11 August 2006 by Chilika Develop-

ment Authority with the financial support from Ministry of Environment and Forests.

More training programmes are proposed to be organized at different regions of the

country for which following institutions have been identified:

S. No. Organization Regions covered

1 Gujarat Ecological Education and Research Western region

(GEER) Foundation, Gandhinagar

2 Environmental Planning and Coordination Central region

Organization (EPCO) , Bhopal

3 Wildlife Institute of India, Dehra Dun Northern region

4 Centre for Water Resources Development and Southern region

Management (CWRDM), Kozhikode

5 Institute of Management and Ecological Eastern region

Designs (IMED), Kolkata

East Kolkata Wetland – a Ramsar site, district 24 Parganas, West Bengal.

An example of use of wetlands where usage of city sewage for

traditional practices of fisheries and agriculture is practiced
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Participation of women in wetland management at

Chilika Lagoon, Orissa

A series of regional workshops were organized in various parts of the country to make

people aware of the importance of wetlands and integrate their traditional knowledge in

the planning process. The following regional and international workshops were organized

during the Tenth Plan:

1 Western Region, Gujarat

2 Southern Region, Kerala

3 Eastern Region, Orissa

4 North-Eastern Region, Manipur

5 Central Region, Madhya Pradesh

6 Northern region, Uttar Pradesh

7 Northern region, Jammu and Kashmir

8 Southern region, Lakshadweep

9 International Workshop on High Altitude Wetlands, Sikkim

10 Meeting of Board of Directors of Wetland International, Rajasthan

Holding regional workshops along with research organizations and wetland managers

is an ongoing feature.

Community Participation

(a) No decision-making is complete without participation of local people whose liveli-

hoods depend on wetland resources. People have been using wetlands since time

immemorial. We have to blend both traditional and latest scientific technologies to

achieve long-term conservation goals. Participatory Rural Appraisal exercise involv-

ing local communities should be the main ingredient of community participation. It

should also take into consideration issues of women and gender sensitization and

involve women in the management process.

(b) The component of community participation comprises the following constituents.

� Assessment of resource avail-

ability by surveys and partici-

patory rural appraisal of the

site.

� Stakeholder analysis

� Contact with external institu-

tions for resource and techni-

cal advice

� Utilization of wastes and

aquatic weeds for energy re-

generation, for example

through installation of com-

munity-based biogas plants.
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Conservation activities with people’s participation

in catchment area of Loktak Lake, distict

Bishanpur, Manipur

� Additional alternate income generation programmes like handloom, handicrafts,

integrated farm management techniques and other measures to reduce pres-

sure on wetlands.

� Highlighting of gender-related cross-cultural, governance-related practices and

other special concerns for assessment by community.

(c) The Joint Forest Management Committees (JFMCs), also referred to as Village Pro-

tection Committees (VPCs) or Eco-Development Committees (EDCs), are expected

to play an active role in conservation and management of wetlands located in forest

fringe areas, i.e. normally within a radius of 5 km of forest boundary. The JFMC/

VPC/EDC shall be instrumental in mobilization of communities and for implement-

ing equitable access to information rights.

Admissible Components for Assistance

The Ministry provides assistance on 100% grant basis for the following components:

(a) Survey and Assessment

� Survey and mapping through revenue records and ground truthing

� Changes in land use pattern through GIS

� Survey of human settlements and other human activities in the catchment, in-

cluding encroachments

(b) Catchment Area Treatment

� Status of conservation activities in erosion-prone areas

� Activities in terms of vegetative control, gully plugging, stream bank erosion,

water harvesting structures, raising of nurseries, propagation of plant material,

and tree planting

(c) Protection and Monitoring

� Patrolling and surveillance

� Setting up of watch-towers and

patrolling

� Socio-economic development

through community participation

� Formation of advisory commit-

tees for mid-term reviews

(d) Restoration Measures

� Rehabilitation of Rare, Endan-

gered and Threatened (RET) spe-

cies

� Methods employed to maintain

biological diversity, both floral

and faunal.
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(e) Desilting and Dredging

� Manual and mechanical desilting and dredging

� Compartmentalization of watersheds in the catchment to check desiltation.

(f) Water Management

� Inflow-outflow patterns and hydrographic survey

� Studies on infiltration, interception and soil moisture.

� Inflow-outflow assessment of major and minor streams including water balance

and flushing rates

� Quantification of siltation rates in the wetlands

� Identification of point and non-point sources of pollution

� Flood mitigation through hydraulic structures

� Developing water quality models

� Treatment of effluents and sewage before their entering the wetland

� Changes due to inter-mixing of water, particularly in areas which remain dry for

most part of the year

� Recharging practices

� Water harvesting structures and their use

(g) Biodiversity Conservation

� Conservation of sensitive species through in-situ and ex-situ methods

� Identification of RET species, and Endemic and Vulnerable (E and V) species

Olive Ridley Turtles at Gahirmatha beach, Orissa –

a spot for mass nesting and breeding

Acropora – a fragile coral species from

Andaman Islands

(h) Sustainable Resource Development

� Economic valuation of wetlands to determine and allocate resources on equi-

table basis.

� Assessment of current resource utilization and its impacts

� Enhancement of sustainable wetland resources for communities

� Studies on carrying capacity of wetlands
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(i) Weed Infestation and its Control

� Use of weeds as mineral recycling

agents

� Use of traditional knowledge for better

use of weeds to generate revenue,

e.g., conversion of weeds into compost

(j) Pollution Control

� Identification of point and non-point

sources of pollution

� Solid waste management

� Minimization of the impact of agricul-

tural run-off/insecticides/fungicides in

the wetland areas

(k) Supplementary/Alternate Livelihoods

� Involvement of local people in deci-

sion-making on alternate/supplemen-

tary livelihoods

� Amalgamation of traditional wisdom

with latest conservation techniques.

� Encouraging various activities like

piggery, animal husbandry, duckery,

small cottage industry, mushroom cul-

tivation, tailoring, and carpet weaving

to reduce pressure on wetlands for

livelihood options

(l) Environmental Education and Awareness

� Launching various environmental

awareness campaigns

� Organizing various programmes, work-

shops, folk dances, street theatre for

creating environmental awareness

� Using both formal and non-formal edu-

cation tools for awareness generation.

� Creation of environmental awareness

through brochures, training

programmes, padayatras, and hoard-

ings

� Developing various publicity materials

on wetlands

� Use of media

Wetland Research Centre, Chilika –

the venue of training for wetland

managers in 2006

Interpretation Centre, Chilika, Orissa

Sarus Cranes – an endangered species,

Keoladeo National Park, district Bharatpur,

Rajasthan
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(m) Impact Assessment through Concurrent and Terminal Evaluation

� Preparation of baseline data for parameters like extent of silt, quantum of biom-

ass, quality of water, groundwater level, change in biodiversity.

� Assessment of quantitative and qualitative changes in wetlands through various

conservation activities.

� Evaluation of programmes through independent agencies/consortia of agencies.

Formulation of Management Action Plans

Check List of Formulation of Management Action Plans

The State Governments are encouraged to formulate long-term comprehensive Manage-

ment Action Plans (MAPs) for a period of 3-5 years, preferably 5 years, coinciding with

the Plan period. The State Governments are expected to define objectives taking into

consideration factors responsible for degradation of the wetland. The Action Plan should

also have short-term objectives to cater to immediate problems confronting wetlands and

to go in for immediate rectification measures. The comprehensive MAP should be based

on integrated and multi-disciplinary approach. The MAP should cover the following as-

pects:

� Location, area and altitude, latitude, longitude, depth, ecological features, inflow-out-

flow pattern, zonation, if any, geological and climatic features

� Baseline data, i.e. pre-project status in terms of various relevant parameters, particu-

larly, soil texture, extent of silt, quantum of biomass, soil moisture content, quality of

water, extent of obnoxious weeds, groundwater level and variety and range of

biodiversity in terms of flora, fauna including birds and fish

� Land use pattern in the catchment including vegetation, human settlements, agricul-

ture, and major and minor industries

� Sources of qualitative and quantitative inflow of effluents, sewage, pesticides, and

other chemicals entering into wetlands

� Flora including distribution of macrophytes, plankton, and benthos

� Fauna including details of major animal groups like birds, fishes, reptiles, mammals.

Details regarding invertebrate fauna should also be included

� Population/families directly dependent on wetland resources

� Socio-economic survey of wetlands through questionnaires

� Cultural and indigenous practices of wetland resource utilization

� Jurisdiction of various concerned Departments dealing with wetland conservation

� Existing conservation measures taken

� Interface with Researchers to incorporate relevant Research findings in MAPs

� Involvement of people up to Panchayat level in decision-making

� Wise-use practices of wetland research, if any in existence

� Monitoring mechanism at local and State levels
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Monitoring

A three-tier system at National, State, and District levels is in operation for effective co-

ordination to implement the programme:

National level

� The National Wetland Committee renders advice on appropriate policies, research and

training, identification of wetlands, and review of progress of MAPs.

It has recently been broad-based to include representatives of State Govern-

ments and Union Territories Administrations to make it more participatory and to

bridge the gap between policy-making and the field-experiences

� Thematic Research Committee has been recently reconstituted on a more rational and

scientific basis to approve appropriate user-driven research projects with applied re-

search approach.

� The Expert Group on Wetlands (EGoW) appraises MAPs of identified wetlands received

from various State Governments for financial assistance.

State level

� The State Steering Committees have been constituted under the chairmanship of Chief

Secretaries/Additional Chief Secretaries /Principal Secretaries of concerned depart-

ments. The committees will have members from subject matter Departments/acade-

micians/stakeholders/representative from Central Government to discuss

Management Action Plans and review conservation activities undertaken from time to

time. The Secretary of the nodal implementing Department is the Member-Secretary

of this Committee.

The representatives of other relevant State Departments like Industry, Urban De-

velopment, Municipal Administration, Mining, and Agriculture, and State Pollution Con-

trol Board are members of State level Committee. The activities of these sectors like

obnoxious chemical, industrial effluents, toxic run-off due to chemical inorganic fertil-

izers, pesticides and weedicides, sewage discharge, solid waste and soil erosion cause

pollution to wetlands and as such, sensitization of these stakeholders is essential to

secure their support and cooperation.

District level

District level committees have been constituted in some states for involving stakeholders

in the decision-making process. However, much more work needs to be done in this re-

gard.

The MAPs are discussed in the State-level Committee, inputs from various members

obtained and the Plans approved by the State-level Committee are sent to the Ministry for

examination.
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Figure 3

Financial assistance released (Year-wise) for conservation of

wetlands from 1987 to January 2007

Research Component under National Wetland
Conservation & Management Programme

Without effective research inputs, no MAP can be successful. The research should supple-

ment MAP for implementation. These research inputs should help in formulation of MAPs

and should be application-oriented.

Research priority areas have been finalized in such a manner so that they help in ex-

ecution of Management Action Plans and consolidate data thus generated on various

parameters for acting as models.

Figure 2

Financial assistance released (Plan-wise) for

conservation of wetlands in India

Programme in
Successive Years

The National Wetland Conserva-

tion & Management Programme

has grown from strength to

strength. Figure 2 gives plan-wise

expenditure over plan periods.

Figure 3 indicates the trend of

year-wise scale up in the

Programme. Figure 4 contains

state-wise releases in the last two

decades on a cumulative basis.
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Figure 4

Financial assistance released (State-wise) for conservation of

wetlands from 1987 to January 2007

Recommendations of Working Group on Strategies
for Biodiversity Conservation during XI Plan

The Working Group on Biodiversity Conservation, Wildlife and Animal Welfare, consti-

tuted by the Planning Commission, formed a Sub-Group on Biodiversity Conservation for

recommending Strategy for the Eleventh Plan period for effective conservation of natural

terrestrial, aquatic, and marine resources. The Sub-Group comprising eminent experts in

the field has made the following observations and recommendations:

‘Inland aquatic biodiversity of rivers, lakes, reservoirs and wet-

lands is very rich in India. Inland aquatic systems (excluding paddy

fields) cover 5.3% of the country’s land area but harbour 15% and

20% of India’s floral and faunal diversities, respectively. Many
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aquatic plant and animal species are used as protein-rich foods and

the aquatic biodiversity also provides ecological services essential for

human welfare. Many wetlands are threatened. Although initiatives

such as National River Conservation Plan (NRCP), National Lake Con-

servation Plan (NLCP) and Wetland Conservation have been taken up

by the Ministry for the Conservation of rivers, lakes and wetlands,

there are gaps in the knowledge relating to hydrological parameters

and ecosystem processes and taxonomy of aquatic biodiversity. To fill

this gap, the existing institutions carrying out work on fisheries,

aquaculture and aquatic biology need to be strengthened as well as

a new Centre/Institute be created for carrying out inland aquatic eco-

system studies. The implementation of various programmes of the

Ministry of Environment and Forests (MoEF) such as NRCP, NLCP and

wetland conservation have been constrained by the paucity of funds

as well as studies on the aquatic ecosystems….

The Central Inland Fisheries Research Institute of the ICAR had in

its early years contributed substantially to these studies but now

their programmes are concentrated on fisheries alone. The National

Research Center for Coldwater Fisheries focuses primarily on the

fisheries of Himalayan water bodies. Various University Departments

are engaged in testing water quality studies or examine a few organ-

isms over a very short period. Several developed countries have one

or more institutes devoted exclusively to the study of inland water

bodies. Often there are specialized Institutes or Divisions, and many

field stations, for the study of rivers, lakes and wetlands. These Insti-

tutes generally cover all aspects: systematics and biodiversity, water

quality, ecology, management, and information systems. In order to

support the MoEF’s programmes related to rivers, lakes and wet-

lands, and to meet its obligations under the CBD and Ramsar Con-

ventions in particular, it is highly desirable that the MoEF sets up an

INSTITUTE OF INLAND AQUATIC ECOSYSTEM STUDIES.’

Tsomoriri – a Ramsar site, district Leh,

Jammu and Kashmir
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Regulatory Framework for Wetlands

Recognizing the value of Wetlands and taking cognizance of the fact that there does not

yet exist a formal system of Wetland Regulation, the National Environment Policy (NEP),

2006 as approved by the Cabinet in May 2006 seeks to set up a legally enforceable regu-

latory mechanism for identified valuable Wetlands to prevent their degradation and en-

hance their conservation. It also undertakes to develop an inventory of such Wetlands. In

pursuance of the policy resolution a Multi Disciplinary Expert Group has held a series of

meetings to formulate a regulatory framework for the Wetlands. The Expert Group has

prepared its recommendations on the Categories of Wetlands for Regulation, Process and

Procedure for Identification, Composition of Regulatory Authority, Functions of the Au-

thority, and Activities to be Regulated. A draft notification is proposed to be brought out

under the provisions of the Environment Protection Act, 1986.
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Dal Lake – pride of Kashmir, assisted under NLCP
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National Lake Conservation Plan (NLCP)

In 1993, National Lake Conservation Plan (NLCP) was carved out of Wetland Conservation

Programme to focus on lakes particularly those located in urban areas which are sub-

jected to anthropogenic pressures. Initially, 10 lakes were identified for conservation and

management.

Broad objectives

The objective of the National Lake Conservation Plan (NLCP) scheme is to restore and

conserve the polluted and degraded lakes of the country. To begin with, NLCP proposed

to cover urban lakes of tourist importance especially those not covered under the wetland

program of the Ministry. The scope of work under NLCP has, however, been expanded

during the Tenth Plan to include rural water bodies also.

Activities covered under NLCP

The activities covered under NLCP include the following:

i) Prevention of pollution from point sources by intercepting, diverting and treating

the pollution loads entering the lake.

ii) In situ measures of lake cleaning such as desilting, deweeding, and bioremediation

depending on the site conditions.

Hussain Sagar: A man-made lake in Hyderabad, Andhra

Pradesh assisted under NLCP
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iii) Catchment area treatment

and lake front eco-develop-

ment which may include

bunding, fencing, shoreline

development, creation of fa-

cilities for public recreation

and entertainment.

iv) Public awareness and public

participation.

v) Other activities depending on

location-specific conditions

including the interface with

human population.

Figure 5

Financial assistance released (Year-wise) for conservation of Lakes under

National Lake Conservation Plan

Growth of NLCP

The NLCP has expanded in scale since its genesis in 1999–2000. Figure 5 illustrates the

year-wise scale-up of the plan.

Dal Lake, Srinagar, Jammu and Kashmir
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Figure 6

Financial assistance released (State-wise) for conservation of Lakes

Under National Lake Conservation Plan

Proposals sanctioned under NLCP

The Ministry has till date approved 27 projects for conservation of 42 lakes in 12 States

(refer Annexure III). Figure 6 shows the state-wise financial assistance as approved.

The Ministry, at the instance of the Planning Commission, carried out a study for iden-

tification of priority lakes for conservation. This study report prioritized a list of 62 lakes.

This list of 62 lakes was sent to all State Governments for their consideration and re-

sponse. About 15 States have already responded. A substantial number of proposals are

being received from the State Governments for restoration of some of their very polluted

lakes. A number of such proposals have been examined and are under consideration. At

present, the Ministry is taking up new proposals depending upon their pollution status,

prioritization and availability of funds under the Plan.

The Ministry has also agreed to hosting the 12th World Lakes Conference at Jaipur

(Rajasthan) in October-November, 2007.
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Ramsar Convention

The Convention on Wetlands, signed in Ramsar, Iran, in 1971, is an intergovernmental

treaty which provides the framework for national action and international cooperation for

the conservation and wise use of wetlands and their resources. There are at present 154

Contracting Parties to the Convention, with 1634 wetland sites, totalling 145.73 million

hectares, designated for inclusion in the Ramsar List of Wetlands of International Impor-

tance. Figure 7 shows identified Ramsar sites in India.

Figure 8 provides regional distribution of Ramsar sites at global level. Figure 9 repre-

sents state-wise area of Ramsar sites in India.

Figure 7

Identified Ramsar sites in India

Disclaimer: Map is not to scale and does not represent political boundaries
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Figure 8

Regional distribution of Ramsar sites in term of numbers at global level

Figure 9

Statewise area of Ramsar sites in India (in ha)
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The Convention has 12 Articles which deal with the various aspects of wetlands, in-

cluding their definition, criteria for designation of wetlands, wise use of wetlands, estab-

lishing nature reserves, research, monitoring, management of wetland species,

international cooperation and transboundary wetland issues.

India is a signatory to Ramsar Convention and plays an important role in conservation

and wise use of wetlands. On the basis of our country’s work in the field of wetland con-

servation, India had been nominated as a member of standing committee from 1993-

1996 and from 1999-2002.

Twenty-five sites from India have been designated as Ramsar sites of International

Importance (refer Annexure II) and 6 are under process of designation. During the next

triennium, it is proposed to include at least ten sites under the list which will include

mosaic of habitats such as high altitude wetlands, corals, mangroves, creeks, alpine wet-

lands in the list from India.

The Mission of the Ramsar Convention

The Convention’s mission is ‘the conservation and wise use of wet-

lands by national action and international cooperation as a means to

achieving sustainable development throughout the world.’

The Criteria for Identifying Wetlands of International
Importance/National Importance

Group A of the Criteria

Sites containing representative, rare or unique wetland types

Criterion 1 A wetland should be considered internationally/nationally important if it con-

tains a representative, rare, or unique example of a natural or near-natural wetland type

found within the appropriate biogeographic region.

Group B of the Criteria

Sites of international importance for conserving biological diversity

Criteria based on species and ecological communities

Criterion 2 A wetland should be considered internationally/nationally important if it sup-

ports vulnerable, endangered, or critically endangered species or threatened ecological

communities.
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Chilika Lagoon – conferred Ramsar award in 2002, district Ganjam, Orissa

Pong Dam Lake – declared Ramsar site in 2002, district Nurpur, Himachal Pradesh
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Criterion 3 A wetland should be considered internationally/nationally important if it sup-

ports populations of plant and/or animal species important for maintaining the biological

diversity of a particular biogeographic region.

Criterion 4 A wetland should be considered internationally/nationally important if it sup-

ports plant and/or animal species at a critical stage in their life cycles, or provides refuge

during adverse conditions.

Specific criteria based on water birds

Criterion 5 A wetland should be considered internationally/nationally important if it

regularly supports 20,000 or more waterbirds.

Criterion 6 A wetland should be considered internationally/nationally important if it

regularly supports 1% of the individuals in a population of one species or subspecies of

waterbird.

Specific criteria based on fish

Criterion 7 A wetland should be considered internationally/nationally important if it sup-

ports a significant proportion of indigenous fish subspecies, species or families, life-his-

tory stages, species interactions and/or populations that are representative of wetland

benefits and/or values and thereby contributes to global biological diversity.

Criterion 8 A wetland should be considered internationally/ nationally important if it is

an important source of food for fishes, spawning ground, nursery and/or migration path

on which fish stocks, either within the wetland or elsewhere, depend.

Specific criteria based on water/life and culture

Criterion 9 A wetland should be considered internationally/nationally important if it is

an important source of food and water resource, increased possibilities for recreation and

eco-tourism, improved scenic values, educational opportunities, conservation of cultural

heritage (historic or religious sites)

Advantages of joining Ramsar Convention

� Elevates the importance of the site at the international level.

� Encourages international cooperation

� Brings access to expert advice and latest information

� Provides an opportunity for learning the best global practices for wise use of wetlands

� Opportunity for getting international guidelines on various wetland conservation

themes

� Represents a contribution to global environment protection and maintenance of global

biodiversity
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India’s Response to Ramsar Convention:
Some Initiatives

� Twenty-five sites have already been designated as Ramsar sites in India till date.

� Ramsar Conservation Award has been given to Chilika Development Authority in 2002

for ecological intervention of Chilika Lake. This is for the first time that any Asian coun-

try has been given such an award.

� India got special recognition at World Park Congress held at Durban during 2003 for

maximum number of sites being designated as Ramsar sites in a given year.

� Ministry has published 6 monographs on Ramsar Sites in collaboration with WWF

India. Facts Sheets on 19 designated Ramsar sites have also been published.

� Eight regional workshops on Wet-

lands have been organized in differ-

ent regions of the country on

various aspects related to wetland

conservation and management un-

der capacity building exercise.

� India organized Asian Wetland

Symposium in February 2005 at

Bhubaneshwar, attended by 34

countries from Asian region.

� India organized a capacity building

workshop on High altitude wetlands

in Himalayas at New Delhi during

June, 2006.

� India participated in the meeting of

Boards of Directors of Wetland

International during November,

2006.

� India has been nominated on the Board of Directors of Wetland International and on

request from India, a meeting of the Board of Directors was held at Manesar,

Rajasthan during 19–20 October 2005 in which 23 countries participated.

Role of India at Ramsar Convention

� India was member of:

• Standing Committee of Ramsar Convention

- 1993–1996

- 1999–2002

• Committee on Communication, Education and Public Awareness (CEPA)

- 1999–2002

Chandertal – a glacial lake, a Ramsar site assisted

under NWCMP, Kunjum, Himachal Pradesh
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� India chaired a session at CoP 9 (held in Uganda in November 2005) on Himalayan

Initiative jointly organized by the Ramsar Secretariat and other countries having high

altitude wetlands.

� India co-chaired a session on agriculture and wetlands at CoP 8 held at Valencia, Spain

in November 2002.

International Cooperation

Among other instances of International Cooperation in the field of Wetlands are:

� India is party to the United Nations Framework Convention on Climate Change, the

Convention on Biological Diversity, the Convention on Migratory Species, the World

Heritage Convention and inter-linkages among these Conventions are frequently dis-

cussed in the inter-Ministerial and intra-Ministerial meetings to develop comprehen-

sive Action Plans for their implementation.

� Apart from Ramsar Convention, the Memorandum of Understanding has been signed

by our country with Iran, Kazakhistan, Pakistan and Russian Federation for conserva-

tion of Siberian cranes.

� Project on Conservation of Upper and Lower lake, Bhopal has been supported by

OECF, Japan

� Recently Small Grant Fund from Ramsar Convention has approved the proposal en-

titled ‘Integrated Management Planning for Conservation and Wise use of Chilika Lake’

submitted by Chilika Development Authority, Bhubaneshwar.

� A project on water management involving community participation has been com-

pleted for Loktak Lake, Manipur with assistance from the Indo-Canadian Environment

Facility (ICEF).

� A UNDP Project on ‘Threatened Wetlands of India’ involving survey and study of

700 wetlands (of less than 56 hectare size) in 72 districts has been completed.

� Three projects have been posed for assistance from JBIC, Japan viz., Chilika in Orissa,

Loktak in Manipur and Vembanad in Kerala.

Montreux Record

Montreux Record is a list of such wetland sites maintained by Ramsar Convention Secre-

tariat where changes in ecological character have occurred or are likely to occur as a

result of pollution and other anthropogenic activities. It is maintained as a part of Ramsar

database. Inclusion of a wetland within Montreux record does not mean red listing or

black listing a wetland site. It highlights the action to be taken for management of these

wetlands on priority basis.
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Vision for the Future

The Programme on Conservation of Wetlands is poised for a big leap as the flagship

scheme of the Conservation Sector.  The ramp-up from 27 Wetlands till December, 2003

to 94 Wetlands till date in the latter half of the Tenth Five-Year Plan has set the tone. The

programme will witness further escalation in the five years of the Eleventh Plan and in the

years to come. The tremendous potential for securing freshwater and marine aquatic

biodiversity, improving moisture regimes, replenishing aquifers and developing eco-tour-

ism sites has remained grossly under-tapped, and demands immediate attention. It is

expected that adequate number of significant wetlands will be identified in each of the

States and Union Territories and will act as catalytic factors in eliciting the required bud-

getary and non-budgetary support from State Governments and other stakeholders.

The envisaged expansion of the programme imposes a definite set of obligations on

both the Central and State Governments in terms of allocation of financial resources,

trained and well-equipped manpower, robust interface between researchers and manag-

ers, sound and systematic database, methodical monitoring, conduct of insightful eco-

nomic valuation studies, and independent and impartial evaluation processes.

Confronted with this complex and multi-dimensional task, it is proposed to establish an

Institute for Inland Aquatic Ecosystem Studies in the Eleventh Five-Year Plan. It is ex-

pected that an increasing number of State Governments will set up the multi-disciplinary

Wetlands Conservation and Development Authorities as has been already done by some

of the States and has yielded significantly positive results.

The coming years will also see the Central Government discharge the responsibilities

cast upon it by the National Environment Policy, 2006 which makes an emphatic assertion

about the need to set-up a legally enforceable regulatory mechanism for identified valu-

able wetlands. Putting in place a well-considered regulatory framework based on consul-

tative process will receive high priority. It is hoped that the combination of promotional

and regulatory measures backed by financial and administrative commitment will result in

generation of optimal efforts in the direction of conservation of the freshwater and ma-

rine aquatic entities of various types which are collectively known as Wetlands.
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Inter-school Poster Competition
organized on 1 February 2007 on the occasion of World Wetlands Day

3rd Prize

Aditi Singh, Class IX

Springdales School, Pusa Road

1st Prize

Arun Nanda, Class IX

Universal Public School

2nd Prize

Ananyaa Mital, Class IX

The Shri Ram School, Gurgaon
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S. No. State/UT Name of Wetland Area (ha)

1. Andhra Pradesh Kolleru 90100

2. Assam Deepar Beel

Urpad Beel 4504

3. Bihar Kabar 11490

Barilla

Kusheshwar Asthan

4. Gujarat Nalsarovar 1270875

Great Rann of Kachh

Thol Bird Sanctuary

Khijadiya Bird Sanctuary

Little Rann of Kachh

Pariej

Wadhwana

Nanikakrad

5. Haryana Sultanpur 288

Bhindawas

6. Himachal Pradesh Renuka 15736

Pong Dam

Chandratal

Rewalsar

Khajjiar

7. Jammu and Kashmir Wular 117325

Tsomoriri

Tisgul Tso & Chisul Marshes

Hokersar

Mansar-Surinsar

Ranjitsagar

Pangong Tso

8. Jharkhand Udhwa 98965

Tilaiya Dam

9. Karnataka Magadhi 4250

Gudavi Bird Sanctuary

Bonal

Hidkal & Ghataprabha

Heggeri

Ranganthittu

K.G. Koppa

10. Kerala Ashtamudi 213229

Sasthamkotta

Kottuli

Kadulandi

Vembnad Kol

Annexure I

State-wise area of identified Wetlands under

National Wetland Conservation & Management Programme (NWCMP)
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11. Madhya Pradesh Barna 359814

Yashwant  Sagar

Wetland of Ken River

National Chambal Sanctuary

Ghatigaon

Ratapani

Denwa Tawa

Kanha Tiger Reserve

Pench Tiger Reserve

Sakhyasagar

Dihaila

Govindsagar

12. Maharashtra Ujni 40298

Jayakawadi

Nalganga

13. Manipur Loktak 26600

14. Mizoram Tamdil 285

Palak

15. Orissa Chilika 122580

Kuanria

Kanjia

Daha

16. Punjab Harike 5648

Ropar

Kanjli

17. Rajasthan Sambhar 24000

18. Sikkim Khechuperi 164

Holy Lake

Tamze

Tembao Wetland Complex

Phendang Wetland Complex

Gurudokmar

Tsomgo

19. Tamil Nadu Point Calimere 46283

Kaliveli

Pallaikarni

20. Tripura Rudrasagar 240

21. Uttar Prdaesh Nawabganj 12083

Sandi

Lakh Bahoshi

Samaspur

Alwara

Semarai Lake-Nagaria lake Complex

Keetham Lake

Shekha

Saman Bird Sanctuary & Sasai Nawar Complex

22. Uttaranchal Ban Ganga Jhlmil Tal 800

23. West Bengal East Kolkata Wetlands 553090

Sunderbans

Ahiron Beel

Rasik Beel

Santragahi

24. UT (Chandigarh) Sukhna 148

Total Wetlands (94) 3018795

S. No. State/UT Name of Wetland Area (ha)
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Annexure II

State-wise list of Wetlands of International

Importance in India under Ramsar Convention

S. No. State/UT Name of Ramsar Site Area (ha) Date of Declaration

1. Andhra Pradesh Kolleru Lake 90100 19/08/02

2. Assam Deepor Beel 4000 19/08/02

3. Himachal Pradesh Pong Dam Lake 15662 19/08/02

Renuka Wetland 20 8/11/05

Chandertal Wetland 49 8/11/05

4. Jammu and Kashmir Wular Lake 18900 23/3/90

Tsomoriri 12000 19/8/02

Hokera Wetland 1375 8/11/05

Surinsar-Mansar Lakes 350 8/11/05

5. Kerala Ashtamudi Wetland 61400 19/08/02

Sasthamkotta Lake 373 19/8/02

Vembanad-Kol Wetland 151250 19/8/02

6. Madhya Pradesh Bhoj Wetland 3201 19/8/02

7. Manipur Loktak Lake 26600 23/3/90

8. Orissa Chilika Lake 116500 1/10/81

Bhitarkanika Mangroves 65000 19/8/02

9. Punjab Harike Lake 4100 23/3/90

Kanjli 183 22/1/02

Ropar 1365 22/1/02

10. Rajasthan Sambhar Lake 24000 23/3/90

Keoladeo National Park 2873 1/10/83

11. Tamil Nadu Point Calimere Wildlife and 38500 19/8/02

Bird Sanctuary

12. Tripura Rudrasagar Lake 240 8/11/05

13. Uttar Prdaesh Uppar Ganga River 26590 8/11/05

(Brijghat to Narora Stretch)

14. West Bengal East Kolkata Wetlands 12500 19/8/02

Total sites (25) 677131
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Annexure III

State-wise list of Lakes approved under
National Lake Conservation Programme (NLCP)

S.No. State Lake Amount

(Rs lakhs)

1. Andhra Pradesh Banjara 82.10

2. Jammu and Kashmir Dal Lake, Srinagar 7154.15

3. Karnataka 3 lakes of Bangalore namely, 2240.14

Vengaiahnkere, Nagavara and Jarganahalli

Bellandur lake, Bangalore

Kotekere, Belgaum

Bhishma, Gadag

Lal Bagh, Bangalore

Sharanabhasveshwara

Akkamahadevi, Haveri

Chanapatna, Hasan

Kundwad lake, Davengere, Karnataka

Kote Tavarekere lake, Chikmagalur

4. Kerala Veli Akkulum, Thiruvanathapuram 429.80

5. Madhya Pradesh Rani Talab, Rewa 58.00

6. Maharashtra Powai 719.82

9 lakes in Thane

Mahalaxmi Lake, Vadagaon

Rankala, Kolhapur

7. Orissa Bindusagar, Bhubneshwar 21.31

8. Rajasthan Mansagar, Jaipur 1500.00

9. Tamil Nadu Ooty 373.23

Kodaikanal

10. Tripura 3 Lakes of Agartala 50.00

11. Uttaranchal 4 lakes of Nainital District 2661.17

Nainital Lake

12. West Bengal Rabindra Sarovar, Kolkata 400.00

Mirik

Subtotal Lakes (42) 15689.72

13. NLCP General 13.66

Total 15703.38
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Wildlife Management Pl;rn for Nandankanan 5,lilctt"rery

ffi,,U ano Net plmary Proouctron was 8.59 mgcr'm:tltr tlurring the survey. The iower vaiire

of Npp was due to presence of consumers like m0re zooplankton and invertebrates. The

lower Gpp is also attnbuted to the presence of abundant floating macrophytes which do

not allow the sunlight to penetrate creating a blanket effect.

2.5.5.7. Flora and Fauna of Kaniia lake

An extensive study was clone on the ftora of Kanjia lake and lts surroundings There

are two types of vegetati0n are seen in the area 0ne is the terrestrial type, which is

remaining in the peripheral area of the lake and Nandankanan sanctuary- The second otle

is aquatic type, which is seen in the expanses of the wetland

(a) The terrestrial vegelation

The terrestrial vegetation spreads over three foLrrth of ihe sanctuary ai"ea i.e 321 ha'

The original forest was clry cieciduous type. Tree species like Bridelia sp. Pterosperrttunt

xy!ccarpunt, Grewia, rltarnnifolia, G titiafolia, Albiza !ebbeck existed irr the pa"si ihe

areas sLrffered a biotic interference in the form of felling, graztng and fire The rJevelopnteni

of new capitai at Bhiibanesr,rrar haci its repei'culsst0nS on these forests due to [l're dematnd

for lirewood and timber that uitimately resulted in degradation of the vegeiaIiotr DLrrin0

the survey 30 species of terrestrial plants were recorded in Nandankanan arld Kanlla lake

area (Table 2). The dominant tree species, which are presently met r,nrtth. are Pterossserititirrt

xyiocarpyrn. l/itex pinnata, Aegle marmelos. Barringtonra acutangLtla /\talarttia

rnonophyya etc The dominant shrub species are Chronolaena odorata, Ailo;thvlltts

serratus, cipadessa baccifera, Dalbergia rubiginosa, Lantana camara eic

These species provide congenial habitat for the wilcl animals of the zoo A nurnber

of clirnbers and twiners are seen associaied with the scrubs and trees being represented

by Combretum ruxburghil, Catycopteris florib'unria, lchnocarpus frutescens, Vigna

adenantha, Dioscorea betophytla, Tinospora cordifotia, flemidesmus lndicus etc 'lhe

ground flora constitute a malor part in the floristic of the sanctuary. A number oi these

ipecies make their appearance during the onset of monsoon and live up to winter while

s0me xeric elements survive further. These forms are represented by Crotalaria prostrate,

Ageratum conyzoides, Blepharis maderaspatensis, Cleome viscose. Sida acuta,

Anderographis panticulata, Hedyotis corymbosa etc"
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Table 2. l-ist of Terreslrial plants

Aegle marmelos (Linn ) corr

Age ratum conyzoldes Linn"

Albizia lebbeck (Linn ) Benth

Alophyllus serratis (Roxb ) Redlk

Andrographis paniculata {Bui'rn f ) wall ex Ness

Atlantia monophylla (Linn ) Corr

Barringtonia acutanEula (Linn ) Gaertrr"

Blepharis nadei'espelensts (l_inn,) l-{eyne sx Rcth

Bridelia airy Shawll P I Ll

Calycpfteris tloribuncla (Roxb ) Poir

Cappaaris brevispina DC

Catunaregam spinosa (ThLrnb ) IrivenrJa[JLlnt

Ci parlessa bacclfe ra (Rotlr) Itliq

Chrpmolaena ocorata (Linn ; king ancl Robinson

Cleoma rtiscose Linn

Crotalaria prostrate Rott ex Willrl

1B Dalbergia rubiginosa Rorb

Diosc ore a he !ophyl la Volgt

Grewia rhttrnnifol ra Heyne

G tiliaefolla Vahl

tlemidesrnus inclicus (Linn ) Schult

lchnocarpus frutesc*r, (Linn ) R Br

Lantana carnara Linn

f{edyotis corymbosa (Linn i Lamk

Pte rlspe rmtj m xyloc a rp u m (Gae rtn )

Contbretunt rurburghiI Spreng

wildlife M:nagement Plan far Nandankanan Sanctuary
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WilCJlife Morrt,.llli,rIt('t tI l'l,trt tilr N.ti)(].)nkanan 5:nCtUafy

2/ Stda acuta Burrnf

ZB Tinospora cordifalia (Wil11 ) l-look F. & ilrorils0n

zg vigna adenatha (GFW [/leyer) fvlarechal ct al

30 Vitex Pinnata Linn

(b) Aquatic vegetation

Kaniia Lake can be divided in to four broad groLrps, i.e. submerged, free floating'

emergent and rooted floating-leaved

Ihese macrophytes are observed in di{ferent habitats like deep water' shallow watet

and marshland as wel! along the shoreline Durrng the Survev l0 ipecies of submerged

macrophytes were recorded in the Kanjia Lake (Iable 3). These submerged macrophytes

were found in the deeper as well as shallow zone o{ the lake' The most dominant submerged

species were ceratophyllun demersum and Hydrtlta verticilata The other dominanl

specres were Naias f oveolata. and Potamogeton Oectinatus The shallower reqion

represente0 oy tVtariophyllurn terarrtlrum. Lintnoithita inclica' Cttella alismaides'

Vatlisneria natans and Aponogeton natans

Table 3- List of submerged macrophyles

1 CeratoPhYllum demersum Linn.

2 Hvclrilla verticillata (Linn F ) Boyle

3 Naias f oveolata A. Br. Ex lVlagam'.

4 Potantogeton Pectinatus linn'

5 Aponogeton natans (Linn ) Engl And Krause

6. )ttetta allsmoides (Linn') Pers'

Vallisneria rtatans (Lour ) Hara

B tVtyrlrtphVttum tetrandrum Roxb"

9 Lt mnophita heterTphyssa (Roxb i Benth

l0 Li mnopttita lndica (Linn ) Druce

a 
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Wildlife tVlanagement Plan far Nandankanan 5ancttt.lry

it was observed that the area Covered by thcr lrilC ll0iiiiri0 SpCClcS ts lree lrorrt

submerged macrophytes. Fourteen species of free floatinq and rooted free floating

macrophytes were recorded from the lake during the survey (Table 4). The free-floating

species were Pistia stratiotes, Salvinia cucullate, Eichhornia crassipes and Azolla pinnata.

The most dominant free-floating species was Satvinia cuculiate which occupied most of

the deeper zone of the lake. The free-floating species are observed to colonize different

parts of the lake and keep on moving as per the direction of the wind" The rooted floating

species were represented by Netumbo sp., Euryale sp, lWmphae sp., Nymphodes sp.,

Trapa sp., lpomea sp., tpomea sp., and Commetina sp.The dominant deep vrater rooted

floating species were Nelumbo sp. and Nymphoids sp ihe shallow water and marginal

r-ootecl floating plants llke lpomea sp and Commelina sp were recorded from the western

part of the lake. Eichhornta sp colonized in the northern parl of the lake , Euryale ferox

is most dominant species in the urestern part of the lake 24 specres of emergeni species

of macrophytes were recorded during the survey from the lake (Table 5). lVlostly recorded

from the shallower zones, shorelines anci marshy area of the lake The emergent macrophytes

provide excellent habitat for the water birds like Rails and Coots. The tall species encountered

are Tvpha angUstata. Ludwigia sp. Arlenostemma sp and Aeschynornene sp The other

domrnant emergent species were Sctrpus sp. Cyperus Sp. and Polygonttnt sp Free-

floating mass of grass dominated by l-lygroryza sp lvas recorded dLiring survey The roots

of lhrs grass have long r"oots attached to the bottom of the lake A nutnber of sectges and

grasses form a very rich shoreline community in association vuilh Commelina sp ipomea

sp and Panicum sp Rich groruth of water ferns such as Arnoelopteris prolifera anrl

Ceratopteris thalictroideswere recorded frorn the western periphery and aiong the shoreline

ol the lake.

Iable 4" List 0f In"rsrUsilt rnacrophytts

1 CyperusplatYstYlls H Br

2 Cype rus rria L inn

3 Echinochloa stagnina (Retz ) Beauv.

4 l-lygroryza artstata (Retz I i\ees ex Wt" and Arn

5 Pantcum re7ens Linn

5 Pistia stratiotes L"inn

7 Scirpus articuiatus Linn

B Scirpus grossus Linn" f

9 Salvinia cucullata Roxb

10. Typha angustata BorY & Chaub
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Wildlife Management Pl;rri for N.u)cl.:nkanarr >anctuary

I

I

11.v, Adenoste{nma Iaventa (Ltnn ) Kunlze

Ae sc hyn ome ne a spe ra Lin n.

Aeschynome ne indica Linn"

Ampe lopte ri s protif e ra (Retz ) Copel

Amiscophacelus axi llaris (Linn ) R Rao & Kammathy

Brachiaria ramase (Linn ) Stapf

Ce ra topte ris tha lict roide s Brong

Leersia hexandra Sw

Ludwtgia adscendens (Linn ) Jara

L octavalvis (Jacq ) Haven

L perennls Lrnrt

Crvza ruftpoqon Griff

Panicum repens Linn

PolVgonuri] ba rbat urn Linn

Tahle 5. List 0f floating rnafir0phytes

Azolla pinnata R Br

Elchhcrnra crasslpes (l\flart ) Solms

l\,le I umho nucife ra Gaertn

frlymphaea nouchaii Burm f"

Nymphaea pubescsirs Wild

Nymphoirles hydrophylla (Lour) kuntze i

Nynpholdes lndica (Linn ) kuntze

Pistia stratiotes Linn.

Trapa netana var" bispin0sa (Roxb") IVlakino

Salvinia cucut'lata Roxb )

lpomo*a awuatica Forsk"

Urrt cularia inflexa var. stellaris (Linn" F) P Taylor

Comme IrntE be nghalensis Linn"

Ett rvaf e f erox SallsO
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Frg 13 Lesser whistling duck (Dendrocygna iavanica) in Kanjia lake, l\Jandankanan

Fig. 14 Pied kingfisher (ceryle rudis) in Kanjia lake, Nandankanan

**
True copy

206
75

229



Wildlife Management Plan for Nandankanan Sanctuary

The-+igal species encguntered durrng survey were Spirogyra sp., Ulothrix sp.,

pithophora sp., Chaetomorpha sp. and Chera sp.. the algae are growing in the area that

are free from macrophytes. The Kanjia Lake is represented by a rich diversified species of

macrophytes. But the excessive growth of the marshy plants and floating species need to

be managed scientificallY.

There were aboLrt 39 species of free-living birds found in Kanjia l2ke and in the

nearby trees (Table S). These birds were found in lake area and in the terrestrial plants

of Nandankanan During the winter very good number of water fowl visits the lake The lake

serves as an important wintering ground for the visiting birds. Some dominant residential

biruJs like white breasted vrrater hen, Grey duck, hlight heron and little Cormorant urere

recorrjed during the surveY

Table fi" l isl of AvitauRa

Ptteior;r0c0{ax rtrge r (Little ilorm0rant)

Ardeala qrati ri iPonct heron)

Nycti c 0rax rtyctrorax (Night her0n)

Tadotna ferrugtne e (Brahmini duck)

Anas crscca (

Anas acuta

s poecit (Spotbillecl or G rey d ucki

i nd icus (B

Hyd ro p ha sla nus cht rurgus (Pheasent tailed jacana)

nurple rnoorhen)

U{US iWh ite b reasted

.:..,::')

Pcrphyr (lndian

{Pariah kite)

water hen)
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1B

19

2A

21

22

fft;pa e pops (Hoopoe)

Francolimus pondrceri artus (Grey patridge)

Pa vo t ri stat us (Peaf owl)

Cotumbalivia(Bluerockpigeon)

stre ptopet ia chi nensls (spotted Dove)

ce n{rapus si nensis (crOw pheasant)

Turrloides striatus (JUngle babler)

}rthotornus sutori tts (Tailor bird)

Acrirlothres tri stis (Cotrlill0R lxynah)

Coracias be ngale nsis (lndian r"oller)

Fa ddyr hi rd-ArcJe aia g ravii (Pond he rori)

{Vyctriccrax nye triccrdx (Nignt Her0n)

BotaLt rus s{e!lari s (Bittertr)

Nurnenius erguata (Cr-r rlevt')

psiftacula krarneri (Rose iingecl parakeet)

C,uc ulrts sfi (The Ctrckoo )

Tyta a lba (Barn owl)

Caprimulgus sP (Nightlar;

Tri oius xdnthtsrnLls (Black headed 0rtole)

ht"i olus ariolus (Goiden 0riole)
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Wildlife [Vlanagement Pl;rrr for N;tnrJankanan Sanctuary

(dL. Beptiles of Kaniia Lake

There are 14 species of reptiles recorded from the frinqe areas of Nanadankanan are

in Table 7

Table 7. Lisl ol Heptiles

1. Varanus bengalensis (Land iVlonitor !izard)

2" Python mlnurus (lndian Phython)

3. Varanus f alvescens (Yellow monitor lizard)

1/ipera russelli (Russels Viper)

Bungarus fascra{us (Banded krait)

fiJaja najd (lndian Co[rra (Bin0celiate))

t\la1 a kaouthi a (lVlonocellate)

Ptya s rnucosus (Rat Snake)

Dendrelaphts tristis (Bronze hacked 0r tree snake)

,Ye n0c hrcphls piscator (Cneckefi Keel Dack)

BungarLis caeruleus (Cornm0n lnrJian Krait)

Charne leon ze)/la nic us (Chameleon)

Ahae{ulla {tdsutus (Comrn0n Green \A/hop Snake)

Eryx johni (Earth Boa)

Fish fauna of Kanjia lake is very rich. There were 4"1 species of fishes and 3 species

of prawns recorded from the lake during the survey (Table B). Due to the rivenne influence

a number of riverine fishes were recorded from the lake. During m0ns00n, fishes from
nirakhai river migrate to Kanjia lake for breeding and feeding purp0se. Besides, State

irsheries Department introduced lndian IVlajor Carps (llvlC) in the lake for pisciculture.
i:,irnre rare and important species found in the lake are Notopterus chitala, Puntius sarana
,:trt 1mpak pabda. The economic species of prawn like A/lacrobrachium rosenbergii is
;'rrfrd in the lake. Some indigenous species like Chela bacaila and )xygaster bacaila are
ri,ulrd abundantly during rainy season in the lake with very good market demand The major
i,rif)s of the lake are represented by Labeo rohita, L. calbasu, Catala catala, Cirrhinus
;,riit;t!;t and Labeo bata. The other carps were cyprinus carpio, Ctenophyaryngodon

39

*r

True copy

209
78

232

Lenovo
Pencil



Wildlife tVlanagernent Plan for Nandankanan Sanctuary

List of fishes

SI. No"

1

{)
(_

nJ

La be o rohita

Labeo calhasu

Caiala catala

Clrrhinus mriga la

L.aheo gonius

Labeo bata

Fttnt ius sa ra na

t'un{ius ticto

Purrtitts sophore

[:'Lt n{ius t:hola

Cirrhlnus reba

ir ril rc[]rcs;ctttcrl by tl/lyslus vittatus,

Local narne

Rohi

Kalabains

Bhakura

IVli ri ka li

Khursia

Raiapohala

Serena

Kerandi

Chepta keranrJt

Plta kerartcli

Chhunchia pohala

Ba lia

Seula

Sala

Gaciisa

Chenqa

C h itala

, Fali

lVlag u ra

Singhi, Rata

5

6

7

B

g

10

i1

1',Z

13

14

15

16

1-7tt

1B

xg

2A

21

2?
r\n
IJ

?4

25

26
{'t -z{t
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Pra WrIS

(,vltttiltts

Clenopharyngodon ide! la

Anguitta bengalensis

Xenentodon cancella

}steobrama coito

f'landus nandus

Chela bacaila

Gadusia chapra

Ai lia c cila

Amhlypha ryngodon mola

}xygaster bacaila

Fscmus danrica

Cha nda na ma

Aploc he il us pu rtc ha x

1 {Vlacrcbrachium rosenhergit

2 frtacrobrachium {nalcolmsonii

3 fi/lacrobrachium rucle

Wildlife Managernent Plan fclr N.rrrtl.rnkanan SanctuarY

Bil;ltirultr

G rassca rp

Lamba bommy

D uithantia gania

Chandi

Vuiasi/0lua

Khan karakha i

[Vlakan d i

Baunsa patri

lVlahurali

Jaradi

Dandikiri
f.. ..- ^ L :-. ^.LrLidUlllul-ll

Chariakhia

Golda

Nai chinguci i

l\lai chingurli

iil Fishing praclices in Kanjia Lake

The managernent of Kanjia Lake was under State Fisheries Department for quite

sgme time The local fishermen of Raghunathpur till 1977 were carrying out the fishing

operation in the lake. After that with the inclusion of the lake within the sanctuary the

managemBnt of the lake is vested with the Park Authority.'The local fishermen are trom

"Tiar" community They have constituted Raghunath Primary Fishermen Cooperatrve Society

(PFCS), with 82 active member including 15 women members. The population of the

iishermen Raghunathpur village is 550 and there are 120 households. The PFCS get the

lease for fishing in the lake at the rate of Rs.360/-per month for a period of 9 months

narring the three months (Novembei December and January), when the wintering birds

i/rsii the lake, from Nandankanan Authority" The fishing is mainly capture fishing carried out

iir,, 15* local fishers by use of (a) Gill nets, (b) Dragnets and (c) Castnets. During summer

',rrirson, when water level of the lake is minimum, "Kotha Bahani" a form of community

irslring is practiced. The catch is equally shared amongst the members of the PFCS. The

Z8
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MAP OF EXISTING WATERHOLES 
IN NANDANKANAN SANCTUARY 
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Map 11. Map showing existing water holes of Nandankanan sanctuary 
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).).).).4444��ा
प अिधसूचना भारत के राजप�, 
9?/?9+, म� भारत सरकार के पया�वरण, वन और जलवायु प$रवत�न, मं�ालय क& अिधसूचना सं. का.आ. 3263(
), -?9I� 5 �I;?	, 2018, )ारा �कािशत क& गई थी िजसम� ऐसे सभी /ि0य1 से, िजनक& उससे �भािवत होने क& संभावना थी, उस तारीख से, िजसको उ0 अिधसूचना को अ6त7व8 करने वाले राजप� क& �ितयां जनता को उपल9ध करा दी गई थ:, साठ �दन क& अविध के भीतर आ<ेप और सुझाव आमंि�त �कए गए थे; �9�9�9�9,,,, उ0 �ा?प अिधसूचना को अ6त7व8 करने वाले राजप� क& �ितयां �)-? �K -?9I� 5 �I;?	, 2018, �K उपल9ध करा /I �	 -I; �9,�9,�9,�9, उ0 �ा
प अिधसूचना के उ@र म�  /ि0य1 और पणधा$रय1 से �ाA आ<ेप1 और सुझाव1 पर के6Bीय सरकार )ारा िवचार �कया �/? -?; �9,�9,�9,�9, नंदनकानन व6यजीव अभयारCय उड़ीसा के 19    व6यजीव1 अभयारCय1 म� से एक है,,,, नंदनकानन �ाणी उFान    �K �� ?�/? झील और राGय वनHपित उFान के साथ व6यजीव ((((संर<ण)))) 
?/?)//, , , , 1972    के अ6तग�त उड़ीसा सरकार )ारा 3 3 3 3 अगHत, , , , 1979    �K नंदनकानन व6यजीव अभयारCय    के ?प म� अिधसूिचत �कया गया िजसका <े�+;+;+;+; 4.37    वग� �कलोमीटर �9�9�9�9 इसम� झूझागढ़ और कृMणानगर संरि<त वन और �ाकृितक ताजा जल झील कंिजया, , , , राNीय महOवपूण� आB�भूिम शािमल है,    �9 �9 �9 �9 )�/)�?)) ��/?�?----द�पारा व6यजीव अभयारCय के िनकट िHथत ह;ै �9�9�9�9, , , , )�दनकानन व6यजीव अभयारCय िविभP जंगली वनHपितय1 और जंगली पशुQ के िलए उRकृ8 वास �दान करता हैm m m m /9    अभयारCय    का उड़ीसा राGय क& जंगली वनHपितय1 और जीवजंतुQ के वाS    HवHथाने संर<ण के एक&करण के िलए िवशेष Hथान ह ैऔर समृU वनHपित िविवधता भी हैmmmm /9 नंदनकानन के संरि<त <े� म�    ;�-�    704    जंगली वनHपितय1 क& �जाितय1 म� से 142    प$रवार1 को 
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2  THE GAZETTE OF INDIA : EXTRAORDINARY  [PART II—SEC. 3(ii)] �लेिखत �कया गया है    और अभयारCय से महOवपूण� वनHपित ओय    (दी�लेिनया रं�दीका), चा�पका (?/�O�?;/? चा�पका), 	9?��I(अ�फ�सेअ मादरा�पेइिनया), -9?9
; (अ�ो)? रे�ेउइटा), )O	� (अ�ुम: �कूअरनोसा), ?�?) च�पा (
9�-K9�9?/ 9K�+O�;I9),पोटमोHसु च�पटी (पो�याि�थया �O 9?9K�/O9), देबद? (पो�यािलिहया ल�िगफबि�लया), �I
�K?; (+K�/?�?-/? 9I9O9K9?),/I9?�?)I, अकांWबदी ("क�सा�पेलोस +O9�9?), /?�/?9I/?, /?/?/? (को#कु;I9 9I99I;I9), �?;?�?�I )?� (�I?;���K9? 
�I ?/)?�?),+//? (ने�ल-/9K नु"कफेरा), 
�9? (अज%मोने मेि#सकाना), ?),I 9? (क&प'रस (ेिवसपीना), 
9?/I� (क&प'रस �O;?)�?),बनासो$रसा  (म*ने िव�कोस), ब
ना (+ाितवा /�)?), //) मHतक (-बंथुस एने�परमुस), 9I�/9I (िह#सा �9O;)?), �?�?)? (केस'रया �;I+?;�?), ?/9?�I (+K;I�;?  आरव*िसस), 9I9O�? (पोलीकाप0न 1ो�2ाटरन), -?)-;-;I�  (पोतु3लाका ओलेरा"कया), -;-;I�? (पोतु3लाका  5ाड'र"फडा), पौना6ग  (कैलोफ8  -I) इनोफ8डर9ं), चु$रआना (मेि�मया 9I9I�?), )�O9I9 (/O9I� :ेआ), -?)? भ�डी (अबेरनो�कोस  /?)9K-), -?)I, -?)/? (िहिब�कुस ?-?;�9I9), -�9�?-?; (9I]? 
�I �?) आ�द अिभिलिखत क& गई हmै /9 व6यजीव संर<ण के िलए आगंतुक1 के बीच जाग?कता उRपP करने के िलए एक उRकृ8 Hथान रहा ह ैऔर व6यजीव अनुसंधान और �बंधन के िलए /हOवपूण� Hथल ह;ै  �9, नंदनकानन �ाणी उFान, म� Hतनधा$रय1 पि<य1 और सरीसृप1 क& 153 �जाितया,ं और मछिलय1 क& 38 �जाितय1 का =?9 -] रहा ह[। �9�O  
;?=?, )�/)�?)) व6यजीव अभयारCय मु0 जंगली पशुQ, क& कई �जाितय1 का वास    Hथल ह।ै अब तक, , , , )�/)�?नन व6यजीव अभयारCय के अंतग�त Hतनधा$रय1 क& 13 �जाितयां, , , , पि<य1    क&    71    �जाितयां, , , , सरीसृप1 क& 15 15 15 15 �जाितयां, , , , उभयचर1 क& 10    �जाितयां, , , , िततिलय1 क&    85 �जाितयां, , , , ओडोनेटस क&    54 �जाितयां और मकिड़य1 क& 51 �जाितयां �लेिखत क& गई 9I; अभयारCय म� मु]य जीवजंतु सामा6य )O=;? (हरेपे�टेस �)=?9/?9), सामा6य लंगूर (परेHबयटीस इ;टे�लुस), 9I99 मैका^यू (/I�?�? /I;I�?), -I) /?9I/?9 +?/ ?�;99I (फुना�लुस पलरनना'रयम), �K9? (9I�9 9I�9), हास� ?K� -I� (9?9)K;K+K9  ;O?+)I9), -?9-I/ ;K/]I (=I;+O9 ब<गाल*िसस), 9?; (मािनस +ैिसकाउडाटा), `े -I-9 (फरांकोिलनुस प�दीकेरीअनुस), लाज�र गो�डन -I�O / =I)+O�9("+सोकोले&>स  ;I?9)9), -?9-I/ )I;�� ) प<ी (�K9??99 ब*घाल*िसस), @�से�स 9?�+ (/-K�� A�से�ली), �K-9? मोनोसे�लाटा ()?�? )?�? �M	?-/?), सामा6य भारतीय  aाज़ -I�  �9  cी  dेक (ड6ेeेला�फस ट$रिHटस), ?�9?��(�/O;O�) ज़ेलािन^स) आ�द पाए जाते है; )�/)�?))    व6यजीव अभयारCय से कुछ दलु�भ जीवजंतु ���;I 9K
9 (99 Hकोरोटा), 9O�; (मे�लीवोरा कप*िसस), -?9-I/ 9?9I (िह�2ी#स ��?)�?), /?	9 ?99+ /? -?9-I/ ?O=9K�I) (2रागुलुस मेिम�ा), सामा6य �?? /) /I9�� (परादाक्उ@स 9O9/?+9K/I�O9), ?9/?9 (कैिनस ऑ'रयस), -)?-;?9 (फे�लस �?�9), �K�? -?9-I/ ��/ ?-;?= (िववेर'रकुला ��?)�?), /?9I/?9 लकड़बgघा (-ेना -ेना), इंिडयन iलियग ;K/]I (+�O9K+I9 ?����K9), ;?; ���;I /�9/Iगा� (ग�लुस ग�लुस मुग़E), �K�I ���;I मुगj (गलोपेरिड#स �पॉिडसा), सामा6य �I; (
)?9 +ेGा), �)=?; (
)?9 �2पेेरा), उ@री 9I�+9 (
)?9 
�I �?), -?99O) बु@�^येइल (टुरिन#स सुस"कटाटोर), +I;? मोचा� ?�-�-9I �9 महर@ा �),K)=? (ड*Hोकोपोस महरा�*?99), Hमाल `ीन -?9-O� (/O�;?�/? िव'र"दस), �I+9-िHमथ -?9-O� (/O�?�/? 9O/?�O ,;?), aाउन-9O)O)  -?9-O�  (/O�;I/? �O;?)�?), सामा6य kदkद (	+	+? एपो&स), 9लू  +-O)? (मेरो&स "फिलि&पनुस), /O;K /I?)�9 िलज़ाड� (=?9?)I9 फ�वे�क* स), -?�)O) �9I- (बंुगेA9 +99�9), �I�O 9O) क&ल -I� (#सेनो+ो"फस +I9��K9), सामा6य `ीन िlहप dेक  (अहैतु�ला  )9I-?) आ�द अिभिलिखत �कए गए है। यह भारतीय मूल के पि<य1 क& सं]या साल भर यहां रहती है और संरि<त <े� के अंतग�त ओपन िब�ल Hcोक, , , , पप�ल मौरहेन, , , , ��)?, , , , 9O) ���;I प<ी, , , , -?9-I/ /K9, �K�;, -�I;?, ��9O�9 आ�द का �जनन अिभिलिखत �कया गया ह;ै �9,�9,�9,�9, नंदनकानन व6यजीव अभयारCय के चार1 ओर के <े� को, िजसका िवHतार और सीमा�� पा$रिHथितक& पया�वरणीय से पा$रिHथितक& संवेदी जोन के ?प म�  +I9? 1 म� िविनmद8 ह[, �I= ?=?=?/-? क& दिृ8 सुरि<त और संरि<त करना �9 उ0 पा$रिHथितक& 9�=O/I �K) म� उFोग1 या उFोग1 के वगn के �चालन �9 �संHकरण करने को �ितिषU करना आवoयक ह;ै 
-�
-�
-�
-�,,,, 
-, के6Bीय 99�?9, पया�वरण (संर<ण) ?)//, 1986 �O  ?)// 5 �O  	+?)// (3) �O  9?- प$ठत पया�वरण (संर<ण) 
?/?)//, 1986 (1986 �? 29) क& /?9? 3 क& उपधारा )1 (�9  	+/?9? (2) �O  ��) (v) �9 ��) (xiv) )ारा �द@ शि0य1 �? �योग �9-O kए, उड़ीसा राGय के कqक �9 �K9/? िजला म� नंदनकानन व6यजीव अभयारCय क& सीमा के चार1 ओर 0 (शू6य) 9O 340 /I�9 तक िवH ता$रत <े� �K नंदनकानन व6यजीव अभयारCय पा$रिHथितक& संवेदी जोन (िजसे इसके पo चा-M इस अिधसूचना म� पा$रिHथितक& संवेदी जोन कहा गया ह)ै, के ?प म� 
?/9K?�- �9-I 9I, ?�9�O  ?==9+ िनsानुसार 9I, अथा�त् :- 
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¹Hkkx IIµ[k.M 3(ii)] Hkkjr dk jkti=k % vlk/kj.k 3 1. 1. 1. 1. पा�रि�थितक�पा�रि�थितक�पा�रि�थितक�पा�रि�थितक�    9�=O/I9�=O/I9�=O/I9�=O/I    �K)�K)�K)�K)    �?�?�?�?    ?=?=?=?=�तार�तार�तार�तार    �9�9�9�9    उसक�उसक�उसक�उसक�    9I/?��9I/?��9I/?��9I/?��....-(1) पा$रिHथितक& संवेदी जोन का िवHतार नंदनकानन व6यजीव अभयारCय    क& सीमा के चार1 ओर 0    ((((शू6य) ) ) ) 9O 340    मीटर तक िवHतृत है और पा$रिHथितक& संवेदी जोन का <े�फल 1.31    वग� �कलोमीटर ह।ै िजसम� कqक िजला म�    0.18    वग� �कलोमीटर और खोरधा िजला म� 1.13    वग� �कलोमीटर <े� आता हैm m m m अभयारCय क& उ@री सीमा म�    पा$रिHथितक& संवेदी जोन का िवHतार शू6य मीटर    ��तािवत��तािवत��तािवत��तािवत 9I ((((अथा�त् सीमा Hतभं सं....131    9O 137    ))))के िनकटवतj +I....ड9�यू. . . . )I 9]� �O  9?- ��/?�?----द�पारा अभयारCय के साथ सह-िव�तारीिव�तारीिव�तारीिव�तारी 9Im  (2) नंदनकानन व6यजीव अभयारCय और इसके पा$रिHथितक& संवेदी जोन क& सीमा का िववरण    	+?-�/	+?-�/	+?-�/	+?-�/----I I I I के ?प म� संलu 9Im (3) सीमा िववरण और अ<ांश और दशेांतर के साथ पा$रिHथितक& संवेदी जोन के 9I/?��) नंदनकानन व6यजीव अभयारCय �O  मानिच� 	+?-�/	+?-�/	+?-�/	+?-�/3333IIIIIIII����, , , , 	+?-�/	+?-�/	+?-�/	+?-�/3333IIIIIIII� � � � �9    	+?	+?	+?	+?-�/-�/-�/-�/3333IIIIIIII     के ?प म� संलu 9Im  (4) पा$रिHथितक& संवेदी जोन �9 नंदनकानन व6यजीव अभयारCय क& सीमा के भू िनदwशांक1 क& सूची 	+?-�/ 	+?-�/ 	+?-�/ 	+?-�/ IIIIIIIIIIII    क& सारणी ���� �9 9?9+I ����    म� दी गई ह।ै  (5) मु]य WबदQु के भू-िनदwशांक1 के साथ पा$रिHथितक& संवेदी जोन के अंतग�त आने वाले `ाम1 क& सूची 	+?-�/ 	+?-�/ 	+?-�/ 	+?-�/ IV IV IV IV के ?प म� संलu 9Im  2222....    पा�रि�थितक�पा�रि�थितक�पा�रि�थितक�पा�रि�थितक�    9�=O/I9�=O/I9�=O/I9�=O/I    �K)�K)�K)�K)    �O�O�O�O     ?;�?;�?;�?;�    ���?;����?;����?;����?;�    /9?/K�)?/9?/K�)?/9?/K�)?/9?/K�)?3333    (1) राGय 99�?9, पा$रिHथितक& 9�=O/I �K) के �योजन1 �O  ?;� राजप� म� �9 
?/9K�)? �O  �काशन क& -?9I� 9O /K वष� क& 
=?/ �O  -I-9, Hथानीय /ि0य1 �O  परामश� से और राGय के स<म �ािधकारी के 
)I/K/) �O  ?;� इस अिधसूचना म� �दए गए अनुबंध1 का पालन करते kए ���?;� /9?/K�)? -I/?9 �9O�Im (2) राGय सरकार )ारा पा$रिHथितक& 9�=O/I �K) �O  ?;� ���?;� /9?/K�)? ऐसी रीित से जो इस अिधसूचना म� िविनmदM ट �कए �� ह[ के अनुसार तथा सुसंगत क� Bीय और राG य िविधय1 के अनु
प और क� Bीय सरकार )ारा जारी माग�िनदwश1, य�द कोई ह1, )ारा तैयार 9K�I m  (3) ���?;� /9?/K�)?, उ0 योजना म� पा$रिHथितक& और पया�वरणीय बात1 को समाकिलत करने के िलए राG य 99�?9 �O  िनs?;?�- िवभाग1 के परामश� से तैयार होगी:- 
(i) पया�वरण; 
(ii) वन और व6यजीव;  
(iii) �K ??; 
(iv) राजH व; 
(v) हाउWसग और शहरी ?=�?9; 
(vi) पय�टन;  
(vii) `ामीण ?=�?9;  
(viii) Wसचाई �9 -?] िनयं�ण; 
(ix) )�9+??;�?;  
(x) 	]I9? राG य �दषूण िनयं�ण बोड�; 
(xi) +��?/-I 9?�; �9 
(xii) ;K� ?) मा�ण िव -?� (-=) �9 9]�O )m (4) आंचिलक महायोजना अनुमो�दत िवFमान भू-उपयोग, अवसंरचना और �zयाकलाप1 पर कोई िनब{धन अिधरोिपत नह: करेगी जब तक �क इस अिधसूचना म� इस �कार िविनmदM ट न हो और आचंिलक महायोजना सभी अवसंरचना और �zयाकलाप1 म� जो अिधक द<ता और पा$रिHथितक& अनुकूल ह1 का संवध�न करेगी ।   (5) ���?;� /9?/K�)? म� अना|छा�दत <े�1 �O  जीण}Uार, िवFमान �; िनकाय1 �O  संर<ण, �=?9 <े�1 �O  �बंधन, �;-संभर1 �O  �बंधन, �; 9�-9 �बंधन, /K/? �9 )/I संर<ण, Hथानीय समुदाय1 क& आवoयकताQ --? पा$रिHथितक& �9 +या�वरण 9O 9�-�?/- �9O अ6य पहलुQ, ?�) +9 ~यान /O)? आवoयक 9I, �O  ?;� 	+-�/ ह1गे m 
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4  THE GAZETTE OF INDIA : EXTRAORDINARY  [PART II—SEC. 3(ii)] (6) ���?;� महायोजना िवFमान और �Hतािवत भूिम उपयोग िवशेषताQ के 9यौर1 से अनुसम7थत मानिच� के साथ 9-I िवFमान पूजा H थल1, `ाम1 और नगरीय बिHतय1, वन1 के �कार और �कH म1, �K ?? <े�1, ऊपजाऊ भूिम, ह$रत <े� जैसे उFान और उसी �कार के H थान, उFान कृिष <े�, फलोउFान, झील1 और अ6य �; िनकाय1 �? अ�यकंन �9O�Im  (7) आंचिलक महायोजना पा$रिHथितक& संवेदी जोन म� िवकास को िविनयिमत करेगी और सारणी म� सूचीबU पैरा-4 म� �ितिषU और िविनयिमत �z/?कलाप1 का अनुपालन करेगी और H थानीय समुदाय1 क& जीिवका को सुरि<त करने के िलए पा$रिHथितक& अनुकूल िवकास को सुिनि�त और उसक& अिभवृिU भी करेगी।   (8) आंचिलक महायोजना �ादिेशक िवकास योजना क& सह-िवHतारी हो�I m (9) इस �कार अनुमो�दत आंचिलक महायोजना �9 
?/9K�)? �O  उपबंध1 �O  
)I9?9 /?)I�9I �O  
+)O कायn �K �9)O �O  ?;� /?)I�9I 9?/?- �O  ?;� �� संदभ� दHतावेज -I/?9 �9O�I m 3.  रा�यरा�यरा�यरा�य    99�?999�?999�?999�?9    �ारा�ारा�ारा�ारा    �कए�कए�कए�कए    �?)O�?)O�?)O�?)O    =?;O=?;O=?;O=?;O    	+?/	+?/	+?/	+?/....---- राGय 99�?9 �9 
?/9K�)? �O  उपबंध1 �K �भा=I �9)O �O  ?;� िनsिलिखत 	+?/ �9O�I, अथा�त्:- (1) -K-K-K-K----	+/K 	+/K 	+/K 	+/K ....3333    (�)    पा$रिHथितक& 9�=O/I �K) म� वन1, उFान कृिष <े�1, �K ?? <े�1, /)K9��) �O  �योजन1 �O  ?;� िचि6हत �कए �� पाकn �9 �I;O Hथान1 �? वािणिGयक या आवासीय या औFोिगक संबU ?=�?9 �zयाकलाप1 �O  ?;� 	+/K� /? संप$रवत�न नह: 9K�?:-  परंतु पा$रिHथितक& 9�=O/I �K) �O  -I-9 भाग (क) म� िविनmद8 �योजन1 से िभP �योजन के िलए कृिष और अ6य भूिम का संप$रवत�न /?)I�9I 9?/?- क& िसफा$रश +9 �9 यथा लागू और <े�ीय नगर योजना अिधिनयम और के6Bीय 99�?9 /? राGय सरकार के अ6य िनयम1 तथा िविनयम1 के अधीन स<म �ािधकारी के पूव� 
)I/K/) 9O, और इस अिधसूचना के उपबंध1 )ारा Hथानीय िनवािसय1 क& िनsिलिखत �=?9I/ आवoयकताQ �K +K9? �9)O �O  िलए अनु�ात �कया जाएगा, जैसे- (i) िवFमान सड़क1 �K �M]? �9)? �9 उ6ह� 9I/K] �9)? --? )	 सड़क1 �? संिनमा�ण; (ii) -I?)/?/I ढांच1 और नाग$रक सुिवधाQ का संिनमा�ण और नवीकरण; (iii) �दषूण उRपP ) �9)O =?;O ;�I उFोग; (iv) �I �I9 उFोग1 िजनके अंतग�त `ामीण उFोग भी ह[; सुिवधाजनक भCडार और Hथानीय 9I?=/?�� 99?/� पा$रिHथितक& पय�टन ?�9�O  अ6तग�त `ह वास सि�मिलत 9I; �9 (v)  +I9? 4 �O  
/I) �दए गए संव7धत �zयाकलाप:    +9�-I /9 �9 �क �ादिेशक )�9 /K�)? 
?/?)// �9 राGय सरकार के अ6य िनयम1 �9 िविनयम1 �O  अधीन स<म �ािधकारी के पूव� अनुमोदन �9 संिवधान के अनु|छेद 244 के उपबंध1 /? तRसमय �वृ@ ?=?/ �O  उपबंध1 �O  
)I+?;) �O  ?-)?, ?�9�O  अ6तग�त 
)I9K?�- �)�??- �9 अ6य +9�+9?�- =) ?)=?9I (=) अिधकार1 क& मा6यता) 
?/?)//, 2006 (2007 �? 2) -I 9I, वािणिGयक /? औFोिगक ?=�?9 �zयाकलाप1 �O  ?;� �)�?-I/ -K?/ �? 	+/K� अनु�ात नह: 9K�?:     +9�-I /9 �9 -I �क पा$रिHथितक& 9�=O/I �K) �O  -I-9 -K-अिभलेख1 म� 	+9��?- �K	 �;-I, /?)I�9I 9?/?- �O  ?=�?9 �ाA �9)O �O  प�ात ्राGय 99�?9 )ारा �Rयेक /?/;O म� �� -?9 )I� 9K�I �9 उ0 �;-I �O  9I/?9 क& 9K�)? क� Bीय 99�?9 �O  पया�वरण, =) �9 �;=?/I प$रवत�न मं�ालय �K /I �?��I:     +9�-I /9 �9 -I �क �;-I �O  9�?K/) म� �9 	+ +I9? �O  
/I) /-? 	+-�?/- �O  ?9=?/ �कसी -I /?? म� -K-	+/K� �? प$रवत�न सि�मिलत नह: 9K�?m  (�) वनीकरण तथा वास जीण}Uार �zयाकलाप1 सिहत अन�यु^ त या अनुR पादक कृिष <े�1 म� पुन: वनीकरण करने के �यास �कए जाएंगेm (2) �ाकृितक�ाकृितक�ाकृितक�ाकृितक    �; �; �; �; �ोत��ोत��ोत��ोत�....- ���?;� /9?/K�)? म� सभी �ाकृितक �; �ोत1 न�दय1 और जलमागn के आवाह <े�1 क& पहचान क& जाएगी और उनके संर<ण और नवीकरण के िलए योजना सि� मिलत होगी और राG य सरकार )ारा ऐसे <े�1 पर या उनके िनकट िवकास �zयाकलाप �ितिषU करने के बारे म� जो ऐसे <े�1 के िलए अिहतकर हो �9I 9I?- 9O माग�दश�क िसUांत तैयार �कए जाएंगे । 
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¹Hkkx IIµ[k.M 3(ii)] Hkkjr dk jkti=k % vlk/kj.k 5  (3) पय�टनपय�टनपय�टनपय�टन    /?/?/?/?    पा�रि�थितक� पय�टनपा�रि�थितक� पय�टनपा�रि�थितक� पय�टनपा�रि�थितक� पय�टन....---- (�) पा$रिHथितक& 9�=O/I �K) �O  -I-9 सभी नए पा$रिHथितक& पय�टन �zयाकलाप या िवFमान पय�टन �zयाकलाप1 का िवHतार पय�टन महायोजना के अनुसार पा$रिHथितक& संवेदी जोन �O  ?;� 9K�?m             (ख) पय�टन महायोजना राGय पय�टन िवभाग )ारा राGय पया�वरण और वन िवभाग के परामश� से तैया9 9K�Im  (ग) पय�टन /9?/K�)? ���?;� /9?/K�)? �O  �� ��� �O  ?प म� 9K�Im (घ) पय�टन महायोजना पा$रिHथितक& संवेदी जोन क& वहन <मता के आधार पर तैयार क& जाएगी। (ङ) पा$रिHथितक& पय�टन संबंधी �zयाकलाप िनsानुसार िविनयिमत ह1गे:-  (i)  संरि<त <े� क& सीमा से एक �कलोमीटर के भीतर या पा$रिHथितक& संवेदी जोन के िवHतार तक, इनम� जो भी िनकट है, नये वािणिGयक होटल और 9I9�?9 के सिPमा�ण अनु�ात नह: ह1गे:   +9�-I, संरि<त <े� क& सीमा से एक �कलोमीटर क& दरूी से परे पा$रिHथितक& संवेदी जोन के िवHतार तक होटल1 और $रजॉट� �? Hथाप) केवल पूव� प$रभािषत और नामिनmद8 <े�1 म� पय�टन महायोजना के अनुसार पा$रिHथितक& पय�टन सुिवधाQ के िलए ही अनु�ात 9K�?; (ii) पा$रिHथितक& संवेदी जोन के भीतर नए पय�टन �zयाकलाप1 या िवFमान पय�टन �zयाकलाप1 का िवHता9 क� Bीय सरकार �O  पया�वरण, वन और जलवायु प$रवत�न मं�ालय के माग�दश�क िसUांत1 के )ारा --? राM cीय l या� संर<ण �ािधकरण, )ारा जारी पा$रिHथितक&3पय�टन, पा$रिHथितक&-िश<ा और पा$रिHथितक&-िवकास पर बल दतेे kए (9//-9// +9 /-? 9�?K?/-) �?9I माग�दश�क िसUांत1 �O  
)I9?9 9K�?;  (iii) ���?;� /9?/K�)? �? 
)I/K/) �कए �?)O -�, पय�टन �O  ?;� ?=�?9 �9 िवFमान पय�टन �zयाकलाप1 �O  िवHतार �K वाHतिवक Hथल िविनmद8 संवी<ा �9 /?)I�9I 9?/?- क& िसफा$रश +9 आधा$र- 9�-�?/- ?=?)/?/� �ािधकरण1 )ारा अनु�ात �कया जाएगा और पा$रिHथितक& संवेदी जोन के भीतर �कसी नये होटल या $रसोट� या वािणिGयक Hथापना का संिनमा�ण अनु�ात नह: �कया �?/O�? m (4) नैस#गकनैस#गकनैस#गकनैस#गक    ?=9?9-?=9?9-?=9?9-?=9?9-....---- पा$रिHथितक& 9�=O/I �K) म� महRवपूण� नैस7गक ?=9?9- �O  9-I Hथल1 �I9O �I) �K? आरि<त <े�, ?I; ?=9�)?��, �; �पात1, झरन1, �?�I मागn, उपवन1, �I,?��, Hथल1, �मण, अ�रोहण, �पात1 आ�द क& +9�?) क& �?��I �9 ?=9?9- संर<ण योजना आंचिलक महायोजना के भाग के 
प म� प$रर<ण और संर<ण के िलए तैयार क& जाएगी m (5) मानव िन#मत मानव िन#मत मानव िन#मत मानव िन#मत िवरासत � थिवरासत � थिवरासत � थिवरासत � थ;;;;....----    पा$रिHथितक& 9�=O/I �K) म� भवन1, संरचनाQ, िश�प-त�य, �?-9??9�, HथापRय, स�दय�पूरक �9 सांHकृितक महRव �O  <े�1 क& और उप<े�1 क& +9�?) �9 	)�O  संर<ण �O  ?;� ?=9?9- /K�)? ���?;� /9?/K�)? �O  भाग के 
प म� तैयार क& जाएगी।  (6) % व% व% व% विन �दषूणिन �दषूणिन �दषूणिन �दषूण.- पया�वरण अिधिनयम के अधीन ~विन �दषूण (िविनयमन और िनयं�ण) िनयम, 2000 म� िनयत उपबंध1 �O  
)I9?9 पा$रिHथितक& संवेदी जोन म� ~विन �दषूण के िनयं�ण और िनवारण का अनुपालन �कया जाएगा।  (7)    =?/I=?/I=?/I=?/I    �दषूण�दषूण�दषूण�दषूण....- पा$रिHथितक& 9�=O/I �K) म�, =?/I �दषूण �O  ?)=?9+ �9 िनयं�ण �? =?/I (�दषूण ?)=?9+ �9 िनयं�ण) 
?/?)//, 1981 (1981 �? 14) और उसके अधीन बनाए गए िनयम1 �O  उपबंध1 �O  
)I9?9 अनुपालन �कया जाएगाm  (8) बिह�ावबिह�ावबिह�ावबिह�ाव    �?�?�?�?    िन�सारणिन�सारणिन�सारणिन�सारण....- पा$रिHथितक& 9�=O/I �K) म� उपचा$रत बिह�ाव �? िनHसारण, 9?/?9+ मानक1 के उपबंध1 के अनुसार पया�वरणीय अिधिनयम और उसके अधीन बनाए गए िनयम1 के अधीन आने वाले पया�वरणीय �दषूण के िनHसारण के िलए साधारण मानक1 या राGय सरकार )ारा िनयत मानक1, जो भी अिधक कठोर हो, के उपबंध1 के अनुसार होगा। (9) )K9)K9)K9)K9    अपिश-अपिश-अपिश-अपिश-....---- )K9 अपिश8 �? ?)+�?) �9 �बंधन िनsानुसार �कया जाएगा:- (क) पा$रिHथितक& 9�=O/I �K) म� )K9 अपिश8 �? िनपटान और �बंधन -?9- 99�?9 �O  पया�वरण, वन और जलवायु प$रवत�न म�ंालय क& अिधसूचना 9�. �?.�. 1357(
), -?9I� 8 अ�ैल, 2016 )ारा �कािशत )K9 अपिश8 �बंधन ?)//, 2016, �O  उपबंध1 �O  
)I9?9 �कया �?��?m अकाब�िनक पदाथ} का िनपटान पा$रिHथितक& संवेदी जोन से बाहर िचि6हत �कए गए Hथान1 पर पया�वरण-
)I�K ; 9I?- 9O �कया जाएगा; (ख) पा$रिHथितक& संवेदी जोन म� मा6य �ौFोिग�कय1 (	�9�/) का उपयोग करते kए िवFमान िनयम1 और िविनयम1 के अनु?प ठोस 
+??8 का सुरि<त �9 पया�वरण-
)I�K; �बंधन अनु�ात �कया �? 9�O �?m 
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6  THE GAZETTE OF INDIA : EXTRAORDINARY  [PART II—SEC. 3(ii)] (10) जैव िच�क0सा अपिश1 टजैव िच�क0सा अपिश1 टजैव िच�क0सा अपिश1 टजैव िच�क0सा अपिश1 ट....- जैव िच�कRसा अपिशM ट �? �बंधन िनsानुसार �कया जाएगा:- (क) पा$रिHथितक& 9�=O/I �K) म� �I= िच�कRसा अपिश8 �? ?)+�?) -?9- 99�?9 �O  पया�वरण, वन और जलवायु प$रवत�न मं�ालय क& 
?/9K�)? 9�.9?.�?.?) 343 (
), -?9I� 28 माच�, 2016, )ारा �कािशत �I= िच�कRसा अपिश8 �बंधन ?)//, 2016 �O  उपबंध1 �O  
)I9?9 �कया �?��?m  (ख) पा$रिHथितक& संवदी जोन म� मा6य �ौFोिग�कय1 का उपयोग करते kए िवFमान िनयम1 और िविनयम1 के अनु?प जैव-िच�कRसा 
+??8 का सुरि<त �9 पया�वरण-
)I�K; �बंधन अनु�ात �कया �? 9�O �?m  (11) 2लाि�टक2लाि�टक2लाि�टक2लाि�टक    अपिश-अपिश-अपिश-अपिश-    �बंधन.�बंधन.�बंधन.�बंधन.----    पा$रिHथितक& संवेदी जोन म� �लािHटक अपिश8 �बंधन का िनपटान भारत सरकार के पया�वरण, व) और जलवायु प$रवत�न मं�ालय क& समय-9// +9 /-?9�?K?/- 
?/9K�)? 9�.9?.का.िन 340(अ), तारीख 18 माच�, 2016, )ारा �कािशत �लािHटक अपिश8 �बंधन िनयम, 2016 के उपबंध1 के अनुसार �कया जाएगा। (12) िनमा�णिनमा�णिनमा�णिनमा�ण    �9�9�9�9    िव%वंसिव%वंसिव%वंसिव%वंस    अपिश-अपिश-अपिश-अपिश-    �बंधन.�बंधन.�बंधन.�बंधन.---- पा$रिHथितक& संवेदी जोन म� संिनमा�ण और िव~वंस अपिश8 �बंधन का िनपटान भारत सरकार के पया�वरण, वन और जलवायु प$रवत�न मं�ालय क& समय-9// +9 /-?9�?K?/- 
?/9K�)? 9�.9?�.�?.?) 317(
), -?9I� 29 माच�, 2016, )ारा �कािशत संिनमा�ण और िव~वंस �बंधन िनयम, 2016, के उपबंध1 के अनुसार �कया जाएगा । (13) 				3333अपिश-.अपिश-.अपिश-.अपिश-.----    पा$रिHथितक& संवेदी जोन म� ई3अपिश8 �बंधन का िनपटान भारत सरकार के पया�वरण, वन और जलवायु प$रवत�न मं�ालय )ारा, 9//-9// +9 /-?9�?K?/-, �कािशत ई3अपिश8 �बंधन िनयम, 2016, के उपबंध1 के अनुसार �कया जाएगा। (14) /?)I//?)I//?)I//?)I/    /?-?/?-/?-?/?-/?-?/?-/?-?/?-....---- /?-?/?- क& /?)I/ �?-?=?//?� �=?9 �O  
)I�K ; ?=?)/?/- ह1गी �9 �9 9�-�/ म� ���?;� /9?/K�)? म� ?=?O? 	+-�/ सि�मिलत �कए �?���O �9 ���?;� /9?/K�)? �O  -I/?9 9K)O �9 राGय सरकार के स<म �ािधकारी )ारा अनुमो�दत 9K)O -�, /?)I�9I 9?/?- 9I9��- अिधिनयम1 और उसके अधीन बनाए गए िनयम1 �9 िविनयम1 �O  
)I9?9 /?)I/ �zयाकलाप1 �O  
)I+?;) �K /?)I�9 �9O�I m (15) /?)I//?)I//?)I//?)I/    �दषूण.�दषूण.�दषूण.�दषूण.---- ;?�K िविधय1 �O  अनुपालन म� /?)I/ �दषूण �? ?)=?9+ �9 िनयं�ण �कया �?��? �9 Hव|छक �धन �O  	+/K� �O  ?;� �यास �कए �?���Om (16) औ6ोिगक ईकाइयां.औ6ोिगक ईकाइयां.औ6ोिगक ईकाइयां.औ6ोिगक ईकाइयां.---- (i) राजप� म� इस अिधसूचना के �काशन पर या उसके प�ात पा$रिHथितक& 9�=O/I �K) �O  -I-9 �कसी नए �दषूण करने वाले उFोग1 क& Hथापना अनु�ात नह: क& जाएंगी;  (ii) के6Bीय �दषूण िनयं�ण बोड� )ारा फरवरी, 2016 म� जारी माग�दश�क िसUा6त1 म� उFोग1 के वगjकरण के अनुसार, जब तक �क अिधसूचना म� इस �कार िविनmद8 न हो; पा$रिHथितक& संवेदी जोन के भीतर केवल गैर- �दषूणकारी उFोग1 को अनु�ात �कया जाएगा और इसके अित$र0, गैर �दषूणकारी उFोग1 को बढ़ावा �दया जाएगा।  (17) +9?]I+9?]I+9?]I+9?]I    ढलान�ढलान�ढलान�ढलान�    �K�K�K�K    संर:ण.संर:ण.संर:ण.संर:ण.---- +9?]I ढलान1 �? संर<ण िनsानुसार होगा:-    (�) ���?;� /9?/K�)? +9?]I ढलान1 +9 <े�1 �? 9��O - 9K�? �9?� �कसी भी  संिनमा�ण क& 
)I/?- नह: दी �?��I; (�) ��?= �O  �� उ� िड`ी �O  9?- िवFमान �]I +9?]I ढलान1 /? ढलान1 +9 �कसी भी  संिनमा�ण क& 
)I/?- नह: दी �?��I m 4444....    पा�रि�थितक�पा�रि�थितक�पा�रि�थितक�पा�रि�थितक�    9�=O/I9�=O/I9�=O/I9�=O/I    �K)�K)�K)�K)    म;म;म;म;    �ितिष<�ितिष<�ितिष<�ितिष<    �9�9�9�9    ?=?)/?/-?=?)/?/-?=?)/?/-?=?)/?/-    �कए जाने वाले�कए जाने वाले�कए जाने वाले�कए जाने वाले    �>याकलाप��>याकलाप��>याकलाप��>याकलाप�    क�क�क�क�    9K�I9K�I9K�I9K�I....----    पा$रिHथितक& 9�=O/I �K) म� 9-I �zयाकलाप पया�वरण 
?/?)// �O  उपबंध1 �9 उसके अधीन बनाए गए िनयम1 िजसके अ6तग�त -�I/ ?=?)//) �K) 
?/9K�)? 2011 �9 पया�वरणीय समाघात िनधा�रण 
?/9K�)?, 2006 �9 अ6य लागू िविधय1 के िजसम� =) (संर<ण) 
?/?)//, 1980 (1980 �? 69), -?9-I/ =) 
?/?)//, 1927 (1927 �? 16), व6यजीव (संर<ण) 
?/?)//, 1972 (1972 का 53) सि�मिलत ह[ और �कये �/O 9�शोधन1 )ारा ???9- ह1गे �9 )I�O /I �	 9?9+I म� िविनmद8 9I?- म� ?=?)/?/- ह1गे, अथा�त् :-     
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¹Hkkx IIµ[k.M 3(ii)] Hkkjr dk jkti=k % vlk/kj.k 7 9?9+I9?9+I9?9+I9?9+I        >म>म>म>म    9�.9�.9�.9�.        (1)(1)(1)(1)    �>याकलाप�>याकलाप�>याकलाप�>याकलाप    (2)(2)(2)(2)    वण�वण�नवण�वण�न(3)(3)(3)(3)    क. �ितिष<क. �ितिष<क. �ितिष<क. �ितिष<    �>याकलाप �>याकलाप �>याकलाप �>याकलाप  1.  वािणिGयक �)), पRथर  उRखनन और अपघष�ण इकाईयां । (�) सभी �कार के नए और िवFमान �)) (;�I �9 =K9- �?)�), पRथर क& खान� और उनक1 तोड़ने क& इकाइयां वाHतिवक Hथानीय िनवािसय1 क& घरेलू आवoयकताQ िजसम� िनजी उपयोग के िलए मकान1 के संिनमा�ण या मर�मत के िलए धरती को खोदना और मकान बनाने के िलए देशी टाइ�स या �ट1 का िनमा�ण करना भी सि�म?;- 9I, के िसवाय तRकाल �भाव से �ितिषU 9K�I; (�) �)) �चालन, /?))I/ उ�तम 6यायालय क& $रट /??��? (?9?=;) 9�. 1995 �? 202 �I.�). गौडाबम�न िथ
मूलपाद -)?/ -?9- 9�� �O  /?/;O म� �/O? -?9I� 4 अगHत, 2006 �9 $रट /??��? (9I) 9�. 2012 �? 435 �K=? ,?	�)O?) -)?/ -?9- 9�� �O  /?/;O म� -?9I� 21 अ�ैल, 2014 �O  �/O? �O  
)I99+ म� �चािलत ह1गी m  2. �दषूण (जल, =?/I, /K/?, ~विन आ�द) उRपन करने वाले उFोग1 क& Hथापना । पा$रिHथितक& संवेदी जोन म� कोई नया उFोग ;�?)O �9 वत�मान �दषूणकारी उFोग1 का िवHता9 करने क& अनु�ा नह: होगी:  पर6तु यह �क के6Bीय �दषूण िनयं�ण बोड� )ारा फरवरी, 2016 म� जारी माग� दश�क िसUा6त1 म� उFोग1 के वगjकरण के अनुसार जब तक �क अिधसूचना म� ऐसा िविनmद8 न ह1, पा$रिHथितक& संवेदी �K) �O  -I-9 �I9-�दषूणकारी उFोग1 को अनु�ात �कया जाएगा और इसके अित$र0 गैर-�दषूणकारी कुटीर उFाग1 को बढ़ावा �दया जाएगा। 3.      -K9- �; िवFुत प$रयोजना क& Hथापना m लागू िविधय1 के अनुसार �ितिषU (अ6 य-? 	+-�?/- �O  ?9=?/) ह1गे । 4.  �कसी प$रसंकटमय पदाथn �? 	+/K� /? 	Rपादन या �संHकरण। लागू िविधय1 के अनुसार �ितिषU (अ6 य-? 	+-�?/- �O  ?9=?/) ह1गे । 5.  �ाकृितक �; िनकाय1 /? <े� -K?/ म� अनुपचा$रत बिह�ा�व का िनHसारण m लागू िविधय1 के अनुसार �ितिषU (अ6 य-? 	+-�?/- �O  ?9=?/) ह1गे । 6.  )	 �9? िमल1 क& Hथापनाm पा$रिHथितक& 9�=O/I �K) के भीतर नई और िवFमान आरा िमल1 का िवH तार अनु�ात नह: होगा ।  7.  �ट भq1 क& Hथापना करना। लागू िविधय1 के अनुसार �ितिषU (अ6 य-? 	+-�?/- �O  ?9=?/) ह1गे । ख. िविनयिमत �>याकलापख. िविनयिमत �>याकलापख. िविनयिमत �>याकलापख. िविनयिमत �>याकलाप 8. वािणिGयक होटल1 और $रसोटn क& Hथापना । पा$रिHथितक& पय�टन �zयाकलाप1 �O  ?;� लघु अHथायी संरचनाQ �O  ?9=?/ संरि<त <े� क& सीमा से एक �कलोमीटर के भीतर या पा$रिHथितक& संवेदी जोन के िवHतार तक, इनम� जो भी िनकट ह,ै नए वािणिGयक होटल और $रसोटn को अनु�ात नह: �कया जाएगा: +9�तु यह �क संरि<त <े� क& सीमा से एक �कलोमीटर के परे या पा$रिHथितक& संवेदी जोन के िवHतार तक इनम� से जो भी िनकट हो 
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8  THE GAZETTE OF INDIA : EXTRAORDINARY  [PART II—SEC. 3(ii)] सभी नए पय�ट) �zयाकलाप या िवFमान �zयाकलाप का िवHतार पय�टन महायोजना और यथा लागू माग�दशj िसUांत1 के अनु
प 9K�?m 9. संिनमा�ण �zयाकलाप । (क) संरि<त <े� क& सीमा से एक �कलोमीटर के भीतर या पा$रिHथितक& संवेदी जोन के िवHतार तक, इनम� जो भी िनकट हो, �कसी भी �कार के नये वािणिGयक संिनमा�ण क& अनु�ा नह: होगी: +9�-I यह �क  Hथानीय लोग1 को अपनी आवास स�ब6धी िनs?;िखत आवoयकताQ को पूरा करने के िलए, +I9? 3 �O  	+ +I9? (1) म� सूचीबU �zयाकलाप1 सिहत अपने उपयोग के िलए, अपनी भूिम म� भवन उप-िविधय1 के अनुसार, संिनमा�ण करने क& अनु�ा होगी, �I9O:-  परंतु यह और �क गैर3�दषूणकारी लघु उFोग1 से संबंिधत संिनमा�ण �zयाकलाप लागू िनयम1 और िविनयम1, य�द कोई ह1, के अनुसार स<म �ािधकारी क& पूव� अनुमित से िविनयिमत �कए �?���O �9 वे 6यूनतम  ह1गे m  (�) एक �कलोमीटर <े� से परे /O ���?;� /9?/K�)? �O  
)I9?9 िविनयिमत ह1गे । 10. �दषूण उRपP ) �9)O =?;O ;�I उFोग m ,9=9I, 2016 म� के6Bीय �दषूण िनयं�ण बोड� )ारा जारी उFोग1 म� वगjकरण के अनुसार गैर-�दषूणकारी उFोग और अप$रसंकट// म�, लघु और सेवा उFोग, कृिष, पुMप कृिष, उFान कृिष या पा$रिHथितक& संवेदी जोन से देशी साम`ी से उRपाद1 को उRपP �9)O =?;O कृिष आधा$रत उFोग स<म �ािधकारी )ारा अनु�ात ह1गे। 11. वृ<1 क& ��?	 m (�) राGय 99�?9 म� स<म �ािधकारी क& पूव� 
)I/?- �O  ?-)? =), 99�?9I /? राजHव /? ?)�I -K?/ +9 /? वन1 म� वृ<1 क& ��?	 नह: 9K�I m (�) वृ<1 क& ��?	 9�-�?/- क� Bीय /? राGय 
?/?)// /? 	9�O
/I) -)?� �� िनयम1 �O  	+-�/ �O  
)I9?9 ?=?)/?/- 9K�O m 12. =) उRपाद1 /? �I9 काM ठ =) उRपाद1 �? सं`हण। लागू िविधय1 के अनुसार िविनयिमत ह1गे । 13. िवFुत और संचार टावर1 का प$रिनमा�ण और केबल1 के िबछाए जाने और अ6य बुिनयादी ढांचे m लागू िविधय1 के अधीन िविनयिमत ह1गे। (-K?/�- �O -; �O  ?-�?�जाने को बढ़ावा �दया जाएगा)m 14. नाग$रक सुख सुिवधाQ 9?9- 
=9�9�)?�� m 6यूनीकरण उपाय1 को लागू िविधय1, ?)/म1 �9 ?=?)//न1 �9 उपल9ध माग�दश�क िसUांत1 के अनुसार �कया जाना m 15. िवFमान सड़क1 �K �M]? �9)? �9 उ6ह� 9I/K]  �9)? तथा नवीन सड़क1 का संिनमा�ण m 6यूनीकरण उपाय1 �K  लागू िविधय1, ?)/म1 �9 ?=?)//न1 तथा उपल9ध माग�दश�क िसUांत1 के अनुसार �कया जाना m 16. पय�टन से संबंिधत अ6य �zयाकलाप जैसे गम� वायु गु9बार�, हलेीका�टर, eोन,  माइzोलाइटस आ�द )ारा लागू िविधय1 के अनुसार िविनयिमत ह1गे । 
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¹Hkkx IIµ[k.M 3(ii)] Hkkjr dk jkti=k % vlk/kj.k 9 पा$रिHथितक& संवेदी जोन <े� के ऊपर से उड़ना जैसे �zयाकलाप करना। 17.  पहाड़ी ढाल1 और नदी तट1 का संर<ण । लागू िविधय1 के अधीन िविनयिमत ह1गे । 18.  राि� म� /??)� /?-?/?- �? 9��;) m ;?गू िविधय1 के अधीन वािणिGयक �योजन �O  ?;� ?=?)/?/-ह1गे । 19.  Hथानीय समुदाय1 )ारा �; 99I �K ?? �9 -?�=?)I �थाQ �O  9?- /I�/??;?, दgुघ उFोग, �K ?? �9 /�;I +?;) m Hथानीय लोग1 �O  	+/K� �O  ?;� लागू िविधय1 के अधीन अनु�ात ह1गे । 20.  फमn, कंपिनय1 )ारा -]O +I/?)O +9 वािणिGयक पशुQ �9 कु^कुट पालन का Hथापन m Hथानीय आवoयकताQ �K +K9? �9)O �O  ?;� ;?�K िविधय1 �O  
/I) ?=?)/?/- (अ6यथा �दान �कए ��) ह1गे m 21.  �ाकृितक �; िनकाय1 /? 9-9I <े� म� उपचा$रत बिह�ा�व �? िनHतारण m जल िनकाय1  म� उपचा$रत अपिश8 जल या बिह�ा�व  के िनHसारण 9O -�?  �?��? �9 उपचा$रत अपिश8 जल के पुन:चzण और +I):उपयोग के िलए �यास �कए जाएंगेm अ6यथा लागू िविधय1 के 
)I9?9 उपचा$रत बिह�ा�व �O  पुनच�z+ /? �वाह �O  िनव�हन �K ?=?)/?/- �कया �?��?m 22. 9-9 �9 -K�; �? वािणिGयक िनMकष�ण । लागू िविधय1 के अधीन िविनयिमत ह1गे । 23. �I;O �I��, -K9 �I�आ, आ�द कृिष और अ6य उपयोग के िलए । लागू िविधय1 के अनुसार िविनयिमत ह1गे और स�बU �ािधकारी )ारा �zयाकलाप1 क& स]ती से मानीटरी क& जाएगी। 24. )K9 अपिश8 का �ब6ध)m लागू िविधय1 के अधीन िविनयिमत ह1गे । 25. िवदेशी �जाितय1 को लाना । लागू िविधय1 के अधीन िविनयिमत ह1गे । 26. पा$रिHथितक&-पय�टन लागू िविधय1 के अनुसार िविनयिमत ह1गे । 27. +K?;-I) थैल1 का उपयोग m लागू िविधय1 के अधीन िविनयिमत ह1गे । 28. वािणिG य� 9K�)? +q �9 हो�डग । लागू िविधय1 के अधीन िविनयिमत ह1गे । ग. संव#धत �>याकलाप ग. संव#धत �>याकलाप ग. संव#धत �>याकलाप ग. संव#धत �>याकलाप  29. वषा� �; 9��/) m स�z / ?प 9O -]?=? �दया �?��? m 30. �I?=� �O-Im स�z / ?प 9O -]?=? �दया �?��? m 31. 9-I गितिविधय1 �O  ?;� ह$रत �ौFोिगक& �K `हण �9)? m स�z / ?प 9O -]?=? �दया �?��? m 32. �I �I9 उFोग1 ?�9�O  अंतग�त `ामीण �?9I�9 -I ह[। स�z / ?प 9O -]?=? �दया �?��? m 33. )=I�9+I/ ऊजा� और �धन �? 	+/K� m बायोगैस, सौर �काश, इR या�द को बढ़ावा �दया जाएगा । 34. कृिष वािनक& । स�z / ?प 9O -]?=? �दया �?��? m 35. -?�?) ;�?)? �9 �]I बू$टय1 �? 9K++ m स�z / ?प 9O -]?=? �दया �?��? m 
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10  THE GAZETTE OF INDIA : EXTRAORDINARY  [PART II—SEC. 3(ii)] 36.  पा$रिHथितक& अनुकूल प$रवहन का 	+/K� m स�z / ?प 9O -]?=? �दया �?��? m37.  �M?; ?=�?9 m स�z / ?प 9O -]?=? �दया �?��? m 38.  िनsीकृत भूिम/ =) / वास क& बहाली । स�z / ?प 9O -]?=? �द/? �?��? m 39.  पया�वरणीय जाग
कता । स�z / ?प 9O -]?=? �दया �?��? m     5555. . . . /?)I�9I/?)I�9I/?)I�9I/?)I�9I    9?/?-9?/?-9?/?-9?/?-----    क� Bीय सरकार इस अिधसूचना के उपबंध1 क& �भावी मानीटरी के िलए /?)I�9I 9?/?- �? �)) �9-I 9I, �Kिनsिलिखत से िमलकर बनेगी अथा�त्:- >>>>....9�9�9�9�....    /?)I�9I 9?/?- �? /?)I�9I 9?/?- �? /?)I�9I 9?/?- �? /?)I�9I 9?/?- �? 9����9����9����9����        +/+/+/+/)?/)?/)?/)?/    
(i)  कले^टर, �K9/? अ~य<,+/O); 
(ii) कले^टर, ��� /? कले^टर �O  �ितिनिध सदHय; 
(iii) +I?;9 उपायु0 /? +I?;9 उपायु0, भुवने�र �O  �ितिनिध सदHय; 
(iv) क� B 99�?9 )ारा पया�वरण �O  <े� म� �?/ �9)O =?;O �I9-99�?9I संगठन1 �O  �� �ितिनिध �K )??/- �कया �?)? 9I सदHय; 
(v) भुवने�र ?=�?9 �ािधकरण �O  9?�= सदHय; 
(vi) राGय 99�?9 )ारा )??/- �I= ?=?=/-? म� �� िवशेष� सदHय; 
(vii) राGय �O  �िति�त संHथान /? िव�िवFालय 9O पा$रिHथितक& म� �� िवशेष� सदHय; 
(viii) आयु0, भुवने�र )�9 ?)�/ �O  �ितिनिध सदHय; 
(ix)  �?)?? राGय �दषूण िनयं�ण बोड� �O  सदHय 9?�= �O  �ितिनिध सदHय;
(x)  	+ ?)/O?�, )�/)�?)) �K;I?��; पाक�  �9 व6यजीव वाड�न, )�/)�?)) अभयारCय सदHय सिचव।  6. िनदAश6. िनदAश6. िनदAश6. िनदAश3333?)-�/)?)-�/)?)-�/)?)-�/)::::----    (1) /?)I�9I 9?/?- �9 
?/9K�)? �O  उपबंध1 �O  
)I+?;) �K /?)I�9I �9O�Im     (2) /?नीटरी सिमित का काय�काल तीन वष� तक या राGय सरकार )ारा नई सिमित के पुन: गठन तक के िलए होगा और तRप�ात /?)I�9I 9?/?- राGय सरकार )ारा ग$ठत क& जाएगी। (3) उन �zयाकलाप1 क&, जो भारत सरकार के तRकालीन पया�वरण और वन मं�ालय क& अिधसूचना सं]यांक का.�. 1533 (
), -?9I� 14 िसत�बर, 2006 क& अनुसूची म� सि�मिलत ह[, और जो पा$रिHथितक& संवेदी जोन म� आते ह[, ?9=?/ �9�O  �K +I9? 4 �O  
/I) 9?9+I म� यथा िविनmद8 �ित??U �zयाकलाप1 के, मानीटरी सिमित )ारा वाHतिवक िविनmद8 Hथलीय दशाQ के आधार पर सं=I<ा क& जाएगी और उ0 अिधसूचना के उपबंध1 के अधीन पूव� पया�वरण अनापि@ के िलए केB:य सरकार के पया�वरण, वन और जलवायु प$रवत�न मं�ालय को िनmद8 �कया जाएगा। (4) उन �zयाकलाप1 क&, जो भारत सरकार के तRकालीन पया�वरण और वन मं�ालय क& अिधसूचना सं]यांक का. �. 1533 (
) -?9I� 14 ?9-�-9, 2006 क& अनुसूची म� सि�मिलत नह: है, और जो पा$रिHथितक& संवेदी जोन म� आते है, ?9=?/ �9�O  +I9? 4 के अधीन सारणी म� यथािविनmद8 �ित??U �zयाकलाप1 के, मानीटरी सिमित )ारा वाHतिवक िविनmद8 Hथलीय दशाQ के आधार पर संवी<ा क& जाएगी और उसे संबU िविनयामक �ािधकरण1 को िनmद8 �कया जाएगा। 

True copy

222
91

245



¹Hkkx IIµ[k.M 3(ii)] Hkkjr dk jkti=k % vlk/kj.k 11 (5) /?)I�9I 9?/?- �? सदHय-9?�= /? संबU उपायु0 �9O /ि0 �O  िव?U, �K �9 
?/9K�)? �O  �कसी 	+-�/ �? उ�लंघन �9-?9I, पया�वरण 
?/?)//, क& /?9? 19 �O  
/I) प$रवाद ,?�; �9)O �O  ?;� स<म 9K�?m (6) /?)I�9I 9?/?- मु�ा /9 मु�ा �O  �/?9 +9 अपे<ाQ +9 िनभ�र 99-O kए संबU िवभाग1 �O  �ितिनिधय1 /? िवशेष�1, औFोिगकसंगम1 /? संबU पणधा$रय1 �O  �ितिनिधय1 �K 
+)O ?=�?9-िवमश� म� 99?/-? �O  ?;� आमंि�त �9 9�O �I m (7) /?)I�9I 9?/?- �Rयेक वष� क& 31 माच� -� �O  अपने �zयाकलाप1 क& वा7षक कार�वाई $रपोट� राG य �O  मु] य व6 यजीव वाड�न �K	+?-�/	+?-�/	+?-�/	+?-�/    VVVV म� संलu �ोफामा� के अनुसार उ^ त वष� के 30 जून तक �Hतुत �9O�I m (8) के6Bीय 99�?9 �? पया�वरण, =) �9 �;=?/I प$रवत�न मं�ालय /?)I�9I 9?/?- �K 
+)O कृRय1 �O  �भावी िनव�हन �O  ?;� �9O ?)दw? /O 9�O �?, �K =9 )I� 9/�O m 7777.... अित�रB उपायअित�रB उपायअित�रB उपायअित�रB उपाय....---- इस अिधसूचना के उपबंध1 को �भाव दनेे के िलए क� Bीय सरकार और राG य सरकार अित$र^ त उपाय, य�द कोई ह1, िविनmदष्  ट कर सक� गी।  8888....    सु�ीम कोट�सु�ीम कोट�सु�ीम कोट�सु�ीम कोट�,,,,    आ�द के आदशे.आ�द के आदशे.आ�द के आदशे.आ�द के आदशे.----    इस अिधसूचना के उपबंध, भारत के माननीय उ�तम 6यायालय या उ� 6यायालय या राM cीय ह$रत अिधकरण )ारा पा$रत कोई आदशे या पा$रत होने वाले कोई आदेश, य�द कोई ह1, के अ~यधीन ह1गे ।   [,?. 9�. 25/49/2017-	�9�O)] )I. सतीश च6 B  �]�K�I, वै�ािनक 8�I9 	+?-�/	+?-�/	+?-�/	+?-�/----IIII    	]I9? 	]I9? 	]I9? 	]I9? रा�यरा�यरा�यरा�य    म;म;म;म; नंदनकानन वEयजीव अभयारGय के चार� ओर नंदनकानन वEयजीव अभयारGय के चार� ओर नंदनकानन वEयजीव अभयारGय के चार� ओर नंदनकानन वEयजीव अभयारGय के चार� ओर पा�रि�थितक�पा�रि�थितक�पा�रि�थितक�पा�रि�थितक�    9�=O/I9�=O/I9�=O/I9�=O/I    �K)�K)�K)�K)    9I/?9I/?9I/?9I/?    �?�?�?�?    ?==9+?==9+?==9+?==9+    नंदनकानन अभयारCय के संबंध म� पा$रिHथितक& संवेदी जोन संरि<त <े� क& सीमा से एक सौ मीटर तक का <े� ह,ै सीमा Hतंभ 1 9O 11 -� 150 मीटर क& औसत दरूी के साथ, Hतंभ सं]या 11 9O 25 तक Hतंभ सं]या 25 9O 32 -� 125 मीटर क& औसत दरूी के साथ यह अभयारCय सीमा के साथ पी.ड9�यू.)I. 9]� �O  9?- ?/;-I 9I, Hतंभ सं]या 32 9O 51 -� 270 मीटर औसत दरूी के साथ पूण� अ6य संzांत �लॉट सं.5 (`ाम जंगल) आ|छा�दत है, Hतंभ सं.87 9O 112 -� 340 मीटर क& औसत दरूी के साथ दलदल <े� को आ|छा�दत करता ह[। चंदाका-द�पारा अभयारCय (�I9�� �9. �,) क& सीमा अभयारCय क& उ@री सीमा म� िHथत ह ैजो �क Hतंभ सं. 131 9O 137 �O  िनकटवतj ह,ै +?$रिHथितक& संवेदी जोन सीमां�कत नह: क& गई ह ै पी.ड9�यू.)I 9]� �O  9?- ��/?�?-द�पारा अभयारCय के साथ अभयारCय सीमा Hतंभ सं.131 9O 137 �O  9?--9?- �?-I 9Im         

True copy
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12   THE GAZETTE OF INDIA : EXTRAORDINARY  [PART II—SEC. 3(ii)]         	+?-�/	+?-�/	+?-�/	+?-�/----IIIIIIII����  मुIय अव�थान� के अ:ांश और दशेातंर के साथ मुIय अव�थान� के अ:ांश और दशेातंर के साथ मुIय अव�थान� के अ:ांश और दशेातंर के साथ मुIय अव�थान� के अ:ांश और दशेातंर के साथ पा�रि�थितक� संवेदी जोन पा�रि�थितक� संवेदी जोन पा�रि�थितक� संवेदी जोन पा�रि�थितक� संवेदी जोन �9 �9 �9 �9 )�/))�/))�/))�/)कानन वEयजीव अभयारGय कानन वEयजीव अभयारGय कानन वEयजीव अभयारGय कानन वEयजीव अभयारGय �?�?�?�?    अव�थान मानिच
अव�थान मानिच
अव�थान मानिच
अव�थान मानिच
 

                        

ORISSA 

True copy
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¹Hkkx IIµ[k.M 3(ii)] Hkkjr dk jkti=k % vlk/kj.k 13     	+?-�/	+?-�/	+?-�/	+?-�/3333IIIIIIII ����    मुIय अव�थान� के अ:ांश और दशेांतर के साथ नंदनकानन वEयजीव अभयारGय के पा�रि�थितक� संवेदी जोन का मानिच
 मुIय अव�थान� के अ:ांश और दशेांतर के साथ नंदनकानन वEयजीव अभयारGय के पा�रि�थितक� संवेदी जोन का मानिच
 मुIय अव�थान� के अ:ांश और दशेांतर के साथ नंदनकानन वEयजीव अभयारGय के पा�रि�थितक� संवेदी जोन का मानिच
 मुIय अव�थान� के अ:ांश और दशेांतर के साथ नंदनकानन वEयजीव अभयारGय के पा�रि�थितक� संवेदी जोन का मानिच
     
#S

#S #S
#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S #S

#S
#S

#S
#S

#S

#S

#S

#S
#S

#S

#S
#S

#S
#S

#S

#S

#S

#S
#S

#S
#S#S#S#S#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S
#S

#S

#S

#S#S

#S

#S

#S

#S #S

#S

#S#S

#S

#S

#S

#S

#S

#S#S

#S

#S

#S

#S

#S#S

#S

#S

#S
#S#S

#S
#S

#S#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S
#S#S

#S

#S

#S

#S

#S

#S#S

#S

#S

#S

#S

#S

#S
#S

#S

#S

#S#S

#S

#S

#S

#S

#S

#S

#S

#S

#S
#S #S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

#S

Zebra

Bridge

Sambar

Library

Boating

Nursery1

Nursery2

Aquarium

Cottages

Primates

Nursery-3

Deer Park

Toy Train

Rest House

Rest 
House

Rest House

Rose 
garden

Green 
house

Green 
House

White Tiger
Lion Safari

Nature 
Shop

Orchidarium

Staff 
Colony

Staff colony

Moghul 
Garden

Staff 
Colony

Lion & Tiger

Zoo 
Hospital

Hippo, 
Rhino

Reptile Park

Udvida 
Bhawan

Desert 
garden

Children 
Park

Children 
Park

Artificial 
Zoo

Holiday 
Cottage

Japanese 
Garden

Bird Enclosures

Nocturnal 
House

Umbrella 
Sitting

Medicinal 
garden

Landscape 
Garden

New Gate 
Complex

Waterbird 
Aviary

Information 
Centre

White Tiger Safari

Crocodile

Rope way 
landing point

Ropeway 
Starting Point

O/o Dy. Dir 
& Asst. Dir.

Moated 
Elephant 
Enclosure

Interpretation 
CentreGiraffe

Staff colony

High School

Parking

Proposed Arboritum

Meadow

1

2 3 4
5

6

7

8

9

10

11

12

13

14

15 16
17

18

19 20

21

22

23
24

2526

27

28
29

30

31

32

33

34

3536

3738
39

40
41

42
43

44
45

46
47

48
49

50
51

52
5354

55

56

57
58

59

60

61
62 63

64

65
66

67

68

69

70

7172
73

74
75

76

77

78
79

80
81

8283
84

8586

87
88

89

90
91

92
93

94

95

96

97

98

99

100

101

102

103 104

105

106

107
108

109

110111

112

113

114

115

116

117
118119

120

121122

123

124
125

126

127

128

129

130

131 132 133
134

135

136

137

MAP OF 
NANDANKANAN WILDLIFE SANCTUARY

S

N

EW

100 0 100 200 300 400 Meters

SCALE       1:5000

Sanctuary Area

Zoo Area

Water Bodies

Builtup/Developed Area/Enclosures

Major Approach Roads

Other Roads

Major Road Inside Sanctuary

Other Road Inside Sanctuary

Railway

Canal

Sanctuary Boundary

#SBoundary Pillars

Zoo Boundary

LEGEND

Acquired Area

Fodder Farm

Prepared By
Geoenvitech Research 

& Consultancy Services Pvt. Ltd.
E-mail- geoenvitech@gmail.com

KANJIA LAKE

KIAKANI LAKE

KATURIGHASA PATA

To
 C

ha
nd

ak
a

T
o
 B

h
u
b
a
n
e
sw

a
r

Day
a W

es
t C

an
al

True copy

225
94

248



14  THE GAZETTE OF INDIA : EXTRAORDINARY  [PART II—SEC. 3(ii)]     	+?-�/	+?-�/	+?-�/	+?-�/3333IIIIIIII         भारतीय सवA:ण भारतीय सवA:ण भारतीय सवA:ण भारतीय सवA:ण ((((�9 � �	�9 � �	�9 � �	�9 � �	) ) ) ) �K+K?I� +�K+K?I� +�K+K?I� +�K+K?I� +र मुIय अव�थान� के अ:ांश और देशातंर के साथ नंदकानन वEयजीव अभयारGय के र मुIय अव�थान� के अ:ांश और देशातंर के साथ नंदकानन वEयजीव अभयारGय के र मुIय अव�थान� के अ:ांश और देशातंर के साथ नंदकानन वEयजीव अभयारGय के र मुIय अव�थान� के अ:ांश और देशातंर के साथ नंदकानन वEयजीव अभयारGय के पा�र�थितक� संवेदी जोन के भिूम उपयोग पैटन� को दशा�ने वाला मानिच
पा�र�थितक� संवेदी जोन के भिूम उपयोग पैटन� को दशा�ने वाला मानिच
पा�र�थितक� संवेदी जोन के भिूम उपयोग पैटन� को दशा�ने वाला मानिच
पा�र�थितक� संवेदी जोन के भिूम उपयोग पैटन� को दशा�ने वाला मानिच
    

    	+?-�/	+?-�/	+?-�/	+?-�/----IIIIIIIIIIII9?9+I �9?9+I �9?9+I �9?9+I �: : : : नंदनकानन वEयजीव अभयारGयनंदनकानन वEयजीव अभयारGयनंदनकानन वEयजीव अभयारGयनंदनकानन वEयजीव अभयारGय    के �मुख अव�थान� के के �मुख अव�थान� के के �मुख अव�थान� के के �मुख अव�थान� के -K-K-K-K----िनदAशांकिनदAशांकिनदAशांकिनदAशांक        सीमा �तंभसीमा �तंभसीमा �तंभसीमा �तंभ    -K-K-K-K----मंडलीय ि�थतमंडलीय ि�थतमंडलीय ि�थतमंडलीय ि�थत    �णाली�णाली�णाली�णाली    ((((�I�I�I�I....+I+I+I+I....�9�9�9�9) ) ) ) अव�थानअव�थानअव�थानअव�थान    उKरउKरउKरउKर((((अ:ांशअ:ांशअ:ांशअ:ांश))))    पूव�पूव�पूव�पूव�    ((((/O??�-9/O??�-9/O??�-9/O??�-9))))    िडLीिडLीिडLीिडLी ?/)�?/)�?/)�?/)� सेक; डसेक; डसेक; डसेक; ड िडLीिडLीिडLीिडLी ?/)�?/)�?/)�?/)� सेक; डसेक; डसेक; डसेक; ड 1 20 24 35.300 85 49 20.7002 20 24 31.733 85 49 23.5433 20 24 31.917 85 49 26.136 4 20 24 31.647 85 49 28.141 5 20 24 31.300 85 49 33.447 
True copy
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¹Hkkx IIµ[k.M 3(ii)] Hkkjr dk jkti=k % vlk/kj.k 15 6 20 24 30.568 85 49 35.0927 20 24 28.075 85 49 38.8958 20 24 26.251 85 49 39.2819 20 24 24.002 85 49 41.69710 20 24 22.318 85 49 43.67411 20 24 18.635 85 49 43.10712 20 24 13.463 85 49 42.21813 20 24 07.874 85 49 41.28614 20 24 05.904 85 49 40.18315 20 24 00.700 85 49 37.93516 20 24 00.582 85 49 39.16617 20 23 59.950 85 49 40.38718 20 23 59.533 85 49 40.26919 20 23 57.091 85 49 41.85420 20 23 57.445 85 49 43.06 21 20 23 56.267 85 49 42.89222 20 23 55.207 85 49 43.13923 20 23 54.050 85 49 43.83524 20 23 53.269 85 49 44.28425 20 23 52.830 85 49 44.92726 20 23 52.369 85 49 44.34 27 20 23 51.395 85 49 43.37428 20 23 51.684 85 49 42.95729 20 23 50.977 85 49 42.58230 20 23 50.699 85 49 42.81831 20 23 47.936 85 49 39.755 32 20 23 46.041 85 49 37.967 33 2 23 44.671 85 49 36.650 34 20 23 44.221 85 49 36.404 
True copy
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16   THE GAZETTE OF INDIA : EXTRAORDINARY  [PART II—SEC. 3(ii)] 35 20 23 44.414 85 49 35.386 36 20 23 44.606 85 49 34.476 37 20 23 44.317 85 49 34.241 38 20 23 44.189 85 49 33.877 39 20 23 44.082 85 49 33.438 40 20 23 44.060 85 49 33.031 41 20 23 44.059 85 49 32.510 42 20 23 43.228 85 49 31.979 43 20 23 42.539 85 49 31.375 44 20 23 41.528 85 49 30.565 45 20 23 40.522 85 49 29.730 46 20 23 39.596 85 49 28.955 47 20 23 38.554 85 49 28.048 48 20 23 37.552 85 49 27.251 49 20 23 36.524 85 49 26.468 50 20 23 35.509 85 49 25.658 51 20 23 34.416 85 49 24.751 52 20 23 34.004 85 49 23.236 53 20 23 33.134 85 49 23.860 54 20 23 32.807 85 49 20.109 55 20 23 32.383 85 49 19.633 56 20 23 27.058 85 49 19.059 57 20 23 25.606 85 49 17.581 58 20 23 25.580 85 49 16.476 59 20 23 24.861 85 49 15.603 60 20 23 23.602 85 49 16.142 61 20 23 22.574 85 49 16.039 62 20 23 21.803 85 49 16.669 63 20 23 21.867 85 49 17.273 
True copy
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¹Hkkx IIµ[k.M 3(ii)] Hkkjr dk jkti=k % vlk/kj.k 17 64 20 23 20.402 85 49 17.99265 20 23 17.832 85 49 17.80066 20 23 17.807 85 49 14.75467 20 23 13.939 85 49 15.88568 20 23 11.896 85 49 16.41269 20 23 10.431 85 49 15.88570 20 23 08.388 85 49 14.26671 20 23 09.224 85 49 12.53272 20 23 10.046 85 49 12.42973 20 23 10.046 85 49 11.11874 20 23 10.778 85 49 11.19575 20 23 11.292 85 49 08.89 76 20 23 11.781 85 49 07.30277 20 23 13.502 85 49 04.28278 20 23 15.134 85 49 04.47579 20 23 14.993 85 49 02.85680 20 23 14.517 85 49 01.53381 20 23 15.070 85 48 59.65782 20 23 15.622 85 48 58.51383 20 23 15.867 85 48 57.39584 20 23 16.008 85 48 56.85685 20 23 17.306 85 48 55.41786 20 23 17.537 85 48 53.92687 20 23 12.988 85 48 50.91988 20 23 12.911 85 48 50.23889 20 23 13.489 85 48 49.365 90 20 23 14.415 85 48 47.771 91 20 23 13.862 85 48 47.424 92 20 23 12.886 85 48 48.954 
True copy
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18  THE GAZETTE OF INDIA : EXTRAORDINARY  [PART II—SEC. 3(ii)] 93 20 23 12.333 85 48 48.55594 20 23 12.847 85 48 47.81095 20 23 11.511 85 48 46.14096 20 23 10.393 85 48 44.32897 20 23 09.545 85 48 42.00298 20 23 10.920 85 48 39.83199 20 23 11.986 85 48 38.083100 20 23 19.567 85 48 34.832101 20 23 21.340 85 48 36.618102 20 23 20.749 85 48 37.544103 20 23 21.160 85 48 38.738104 20 23 21.225 85 48 39.098105 20 23 22.497 85 48 39.625106 20 23 24.128 85 48 36.297107 20 23 24.822 85 48 36.516108 20 23 25.375 85 48 33.766109 20 23 26.056 85 48 31.826110 20 23 29.409 85 48 31.145111 20 23 29.422 85 48 30.669112 20 23 25.401 85 48 29.449113 20 23 27.713 85 48 27.174114 20 23 29.744 85 48 24.013115 20 23 32.866 85 48 19.285116 20 23 34.986 85 48 16.561117 20 23 33.560 85 48 15.623118 20 23 33.881 85 48 11.537 119 20 23 34.125 85 48 09.160 120 20 23 33.200 85 48 07.554 121 20 23 33.958 85 48 03.108 
True copy
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¹Hkkx IIµ[k.M 3(ii)] Hkkjr dk jkti=k % vlk/kj.k 19 122 20 23 33.984 85 48 00.050123 20 23 37.761 85 48 00.538124 20 23 43.132 85 48 01.746125 20 23 43.980 85 48 00.140126 20 23 45.574 85 48 00.708127 20 23 52.053 85 48 06.365128 20 23 56.191 85 48 10.944129 20 24 01.566 85 48 17.521130 20 24 06.530 85 48 23.000131 20 24 11.190 85 48 29.763132 20 24 11.426 85 48 32.771133 20 24 11.533 85 48 36.605134 20 24 12.117 85 48 49.063135 20 24 14.247 85 48 54.346 136 20 24 22.761 85 49 00.468 137 20 24 32.623 85 49 12.132 9?9+I �9?9+I �9?9+I �9?9+I �: : : : पा�रि�थितक� संवेदी जोन के �मुख अव�थान� के पा�रि�थितक� संवेदी जोन के �मुख अव�थान� के पा�रि�थितक� संवेदी जोन के �मुख अव�थान� के पा�रि�थितक� संवेदी जोन के �मुख अव�थान� के -K-K-K-K----िनदAशांकिनदAशांकिनदAशांकिनदAशांकमहMवपूण�महMवपूण�महMवपूण�महMवपूण�    अव�थान�अव�थान�अव�थान�अव�थान�    �O�O�O�O     पा�रि�थितक�पा�रि�थितक�पा�रि�थितक�पा�रि�थितक�    9�=O/I9�=O/I9�=O/I9�=O/I    �K)�K)�K)�K)    9I/?9I/?9I/?9I/?    �तंभ�तंभ�तंभ�तंभ    िनदAशांकिनदAशांकिनदAशांकिनदAशांक    �तंभ�तंभ�तंभ�तंभ    /O??�-9 /O??�-9 /O??�-9 /O??�-9 ((((+K+K+K+K))))    अ:ाशंअ:ाशंअ:ाशंअ:ाशं    ((((				))))    ����    85.82496 20.40941 -I-I-I-I    85.83039 20.40817 9I9I9I9I    85.8321 20.40513 )I)I)I)I    85.83134 20.40065				    85.83229 20.39799�+�+�+�+    85.82972 20.39551�I�I�I�I    85.83115 20.39256��������    85.82544 20.39113�	�	�	�	    85.82316 20.38428
True copy
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20  THE GAZETTE OF INDIA : EXTRAORDINARY  [PART II—SEC. 3(ii)] �O�O�O�O    85.81754 20.38619�O�O�O�O     85.81811 20.38428�;�;�;�;    85.81031 20.38152�/�/�/�/    85.81078 20.38761�)�)�)�)    85.80697 20.39113 ����    85.80145 20.39152 +I+I+I+I    85.80126 20.39523 NयूNयूNयूNयू    85.81012 20.40341  	+?-�/	+?-�/	+?-�/	+?-�/ ----IV -K-K-K-K----िनदAशांक� के साथ नंदनकानन वEयजीव अभयारGयिनदAशांक� के साथ नंदनकानन वEयजीव अभयारGयिनदAशांक� के साथ नंदनकानन वEयजीव अभयारGयिनदAशांक� के साथ नंदनकानन वEयजीव अभयारGय    के पा�रि�थितक� संवेदी जोन के अतंग�त आने वाले Lाम� क� सूचीके पा�रि�थितक� संवेदी जोन के अतंग�त आने वाले Lाम� क� सूचीके पा�रि�थितक� संवेदी जोन के अतंग�त आने वाले Lाम� क� सूचीके पा�रि�थितक� संवेदी जोन के अतंग�त आने वाले Lाम� क� सूची         ?�;? ?�;? ?�;? ?�;?     LामLामLामLाम    :े
:े
:े
:े
    ((((हNेटेयरहNेटेयरहNेटेयरहNेटेयर)))) /O??�-9/O??�-9/O??�-9/O??�-9    अ:ाशंअ:ाशंअ:ाशंअ:ाशं    �तंभ �तंभ �तंभ �तंभ �	�	�	�	....)I)I)I)Iकqक //?+�)? 18.77 85°49'20.700" 20°24'35.300" 1 85°49'26.869" 20°24'36.529" 2 85°49'37.628" 20°24'32.828" 3 85°49'41.534" 20°24'30.910" 4 85°49'46.469" 20°24'22.686" 5 85°49'46.301" 20°24'20.840" 6 85°49'44.508" 20°24'19.927" 7 85°49'43.251" 20°24'18.950" 8 85°49'43.841" 20°24'22.373" 9 85°49'41.696" 20°24'24.002" 10 85°49'39.281" 20°24'26.251" 11 85°49'38.896" 20°24'28.075" 12 85°49'35.092" 20°24'30.568" 13 85°49'33.447" 20°24'31.301" 14 85°49'28.141" 20°24'31.647" 15 85°49'26.136" 20°24'31.917" 16 85°49'23.700" 20°24'31.800" 17 �K9/? //? 7.678 85°49'46.301" 20°24'20.840" 6 85°49'44.508" 20°24'19.927" 7 85°49'43.251" 20°24'18.950" 8 85°49'45.852" 20°24'15.902" 18
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¹Hkkx IIµ[k.M 3(ii)] Hkkjr dk jkti=k % vlk/kj.k 21 85°49'44.139" 20°24'06.582" 1985°49'44.070" 20°24'02.744" 2085°49'45.852" 20°23'58.359" 2185°49'46.126" 20°23'55.686" 2285°49'46.743" 20°23'54.384" 2385°49'45.768" 20°23'53.754" 2485°49'44.535" 20°23'54.902" 2585°49'43.884" 20°23'56.067" 2685°49'43.558" 20°23'56.992" 2785°49'43.764" 20°23'58.208" 2885°49'42.428" 20°23'57.848" 2985°49'40.851" 20°24'00.178" 3085°49'40.868" 20°24'00.572" 3185°49'39.669" 20°24'01.155" 32 85°49'38.444" 20°24'01.258" 33 85°49'40.586" 20°24'06.397" 34 85°49'41.656" 20°24'08.196" 35 85°49'42.428" 20°24'13.636" 36 �K9/? �I�?�]?  60.828 85°48'53.575" 20°23'11.456" 65 85°48'52.268" 20°23'13.302" 66 85°48'52.241" 20°23'14.537" 67 85°48'52.435" 20°23'15.544" 68 85°48'54.409" 20°23'09.961" 12985°48'54.897" 20°23'09.549" 13085°48'56.542" 20°23'07.185" 13185°48'56.509" 20°23'06.153" 13285°48'56.490" 20°23'05.540" 13385°48'55.257" 20°23'03.587" 13485°48'51.556" 20°23'00.966" 13585°48'47.907" 20°22'58.910" 13685°48'45.440" 20°22'57.009" 13785°48'42.613" 20°22'55.723" 13885°48'40.146" 20°22'55.055" 13985°48'35.006" 20°22'55.107" 14085°48'30.432" 20°22'55.980" 14185°48'28.633" 20°22'56.854" 14285°48'27.811" 20°22'58.499" 14385°48'28.530" 20°23'02.714" 14485°48'30.638" 20°23'10.423" 145
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22   THE GAZETTE OF INDIA : EXTRAORDINARY  [PART II—SEC. 3(ii)]    85°48'30.895" 20°23'13.918" 146    85°48'30.792" 20°23'17.002" 147    85°48'30.278" 20°23'20.034" 148    85°48'28.685" 20°23'22.347" 149    85°48'26.834" 20°23'23.837" 150    85°48'24.110" 20°23'26.510" 151    85°48'16.966" 20°23'31.290" 152    85°48'10.233" 20°23'31.753" 153    85°48'07.972" 20°23'30.981" 154    85°47'58.875" 20°23'32.266" 155    85°47'57.384" 20°23'33.603" 156    85°47'56.973" 20°23'35.556" 157    85°47'57.539" 20°23'40.387" 158    85°47'58.207" 20°23'43.059" 159    85°47'58.016" 20°23'43.351" 160    85°48'28.464" 20°24'10.295" 171    85°48'23.000" 20°24'06.530" 172    85°48'17.521" 20°24'01.566" 173    85°48'10.944" 20°23'56.190" 174    85°48'06.365" 20°23'52.053" 175    85°48'00.708" 20°23'45.574" 176    85°48'00.140" 20°23'43.980" 177    85°48'01.746" 20°23'43.132" 178    85°48'00.538" 20°23'37.761" 179    85°48'00.050" 20°23'33.984" 180    85°48'03.108" 20°23'33.958" 181    85°48'07.328" 20°23'33.229" 182    85°48'09.179" 20°23'34.283" 183    85°48'15.629" 20°23'33.615" 184    85°48'16.400" 20°23'35.131" 185    85°48'19.227" 20°23'32.972" 186    85°48'23.904" 20°23'29.863" 187    85°48'27.013" 20°23'27.833" 188    85°48'29.274" 20°23'25.391" 189    85°48'30.559" 20°23'29.477" 190    85°48'31.022" 20°23'29.529" 191    85°48'31.665" 20°23'26.137" 192    85°48'33.695" 20°23'25.366" 193    85°48'36.444" 20°23'24.980" 194 
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¹Hkkx IIµ[k.M 3(ii)] Hkkjr dk jkti=k % vlk/kj.k 23 85°48'36.264" 20°23'24.184" 19585°48'39.502" 20°23'22.693" 19685°48'38.988" 20°23'21.331" 19785°48'37.344" 20°23'20.843" 19885°48'36.444" 20°23'21.434" 19985°48'34.645" 20°23'19.584" 20085°48'37.781" 20°23'12.054" 20185°48'39.631" 20°23'10.949" 20285°48'41.687" 20°23'09.613" 20385°48'44.025" 20°23'10.384" 20485°48'45.927" 20°23'11.514" 20585°48'47.546" 20°23'12.928" 20685°48'48.265" 20°23'12.388" 20785°48'48.728" 20°23'12.928" 20885°48'47.186" 20°23'13.879" 20985°48'47.649" 20°23'14.521" 21085°48'49.113" 20°23'13.467" 21185°48'50.090" 20°23'12.902" 21285°48'50.809" 20°23'12.953" 21385°49'28.084" 20°23'38.549" 11185°49'29.374" 20°23'38.755" 11285°49'30.693" 20°23'39.380" 11385°49'32.011" 20°23'40.417" 11485°49'33.110" 20°23'41.653" 11585°49'33.082" 20°23'42.896" 11685°49'32.839" 20°23'44.355" 11785°49'32.127" 20°23'43.576" 12485°49'31.506" 20°23'42.848" 12585°49'30.702" 20°23'41.830" 12685°49'29.910" 20°23'40.771" 12785°49'29.075" 20°23'39.839" 128�K9/? 9�I)?-+I9 35.470 85°49'38.252" 20°23'46.324" 37 85°49'39.458" 20°23'43.368" 38 85°49'42.670" 20°23'40.927" 39 85°49'44.083" 20°23'34.887" 40 85°49'42.284" 20°23'33.731" 41 85°49'37.916" 20°23'34.117" 42 85°49'34.960" 20°23'32.575" 43 85°49'30.206" 20°23'29.620" 44 
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24  THE GAZETTE OF INDIA : EXTRAORDINARY  [PART II—SEC. 3(ii)] 85°49'27.893" 20°23'29.877" 4585°49'26.608" 20°23'30.776" 4685°49'24.552" 20°23'29.491" 4785°49'22.368" 20°23'29.363" 4885°49'21.854" 20°23'25.122" 4985°49'19.798" 20°23'22.938" 5085°49'21.212" 20°23'20.625" 5185°49'20.698" 20°23'16.770" 5285°49'20.235" 20°23'15.665" 5385°49'18.848" 20°23'14.226" 5485°49'19.516" 20°23'11.040" 5585°49'18.436" 20°23'08.264" 5685°49'16.380" 20°23'05.746" 5785°49'14.376" 20°23'04.718" 5885°49'13.245" 20°23'04.770" 5985°49'08.774" 20°23'07.288" 6085°49'04.332" 20°23'09.453" 6185°49'01.064" 20°23'11.400" 6285°48'58.598" 20°23'12.016" 6385°48'54.691" 20°23'13.250" 6485°48'53.575" 20°23'11.456" 6585°48'52.268" 20°23'13.302" 6685°48'52.241" 20°23'14.537" 6785°48'52.435" 20°23'15.544" 6885°48'53.842" 20°23'17.785" 6985°48'55.204" 20°23'17.425" 7085°48'56.720" 20°23'16.089" 7185°48'57.337" 20°23'16.063" 7285°48'57.979" 20°23'17.142" 7385°48'58.211" 20°23'17.117" 7485°48'58.391" 20°23'15.729" 7585°48'59.495" 20°23'15.138" 7685°49'01.397" 20°23'14.624" 7785°49'02.656" 20°23'15.138" 7885°49'04.327" 20°23'15.215" 7985°49'04.095" 20°23'13.570" 8085°49'07.102" 20°23'11.823" 8185°49'08.516" 20°23'11.360" 8285°49'11.060" 20°23'10.872" 83
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¹Hkkx IIµ[k.M 3(ii)] Hkkjr dk jkti=k % vlk/kj.k 25 85°49'10.931" 20°23'10.101" 84 85°49'12.242" 20°23'10.127" 85 85°49'12.345" 20°23'09.227" 86 85°49'14.066" 20°23'08.379" 87 85°49'15.685" 20°23'10.487" 88 85°49'16.217" 20°23'11.964" 89 85°49'15.729" 20°23'14.007" 90 85°49'15.125" 20°23'15.948" 91 85°49'14.663" 20°23'17.939" 92 85°49'17.721" 20°23'18.029" 93 85°49'17.913" 20°23'20.586" 94 85°49'17.220" 20°23'22.051" 95 85°49'16.603" 20°23'21.935" 96 85°49'15.973" 20°23'22.719" 97 85°49'16.166" 20°23'23.747" 98 85°49'15.678" 20°23'25.057" 99 85°49'16.474" 20°23'25.751" 10085°49'17.656" 20°23'25.833" 10185°49'19.121" 20°23'27.272" 10285°49'19.558" 20°23'32.310" 10385°49'20.213" 20°23'33.042" 10485°49'24.068" 20°23'33.389" 10585°49'23.259" 20°23'34.198" 10685°49'24.878" 20°23'34.648" 10785°49'25.867" 20°23'35.817" 10885°49'26.651" 20°23'36.807" 10985°49'27.512" 20°23'37.860" 11085°49'28.084" 20°23'38.549" 11185°49'29.374" 20°23'38.755" 11285°49'30.693" 20°23'39.380" 11385°49'32.011" 20°23'40.417" 11485°49'33.110" 20°23'41.653" 11585°49'33.082" 20°23'42.896" 11685°49'32.839" 20°23'44.355" 11785°49'34.054" 20°23'44.443" 11885°49'34.322" 20°23'44.561" 11985°49'34.771" 20°23'44.904" 12085°49'35.617" 20°23'44.754" 12185°49'36.710" 20°23'44.491" 122
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26  THE GAZETTE OF INDIA : EXTRAORDINARY  [PART II—SEC. 3(ii)] 85°49'36.967" 20°23'44.954" 12385°49'32.127" 20°23'43.576" 12485°48'54.409" 20°23'09.961" 12985°48'54.897" 20°23'09.549" 13085°48'56.542" 20°23'07.185" 13185°48'56.509" 20°23'06.153" 13285°48'56.490" 20°23'05.540" 133�K9/? �K Mणा नगर 9.934 85°47'58.207" 20°23'43.059" 15985°47'58.016" 20°23'43.351" 16085°47'59.644" 20°23'46.027" 16185°48'03.132" 20°23'50.785" 16285°48'08.158" 20°23'55.544" 16385°48'11.207" 20°23'58.647" 16485°48'16.892" 20°24'04.024" 16585°48'21.699" 20°24'07.745" 16685°48'25.846" 20°24'10.025" 16785°48'29.389" 20°24'11.241" 16885°48'29.741" 20°24'11.259" 16985°48'29.763" 20°24'11.190" 17085°47'57.333" 20°23'44.396" 21485°47'57.179" 20°23'45.989" 21585°47'57.744" 20°23'47.891" 21685°48'02.113" 20°23'53.442" 21785°48'05.556" 20°23'56.885" 21885°48'10.131" 20°24'01.100" 21985°48'16.041" 20°24'05.674" 220 85°48'21.284" 20°24'10.608" 221 85°48'27.091" 20°24'14.617" 222 85°48'28.479" 20°24'15.234" 223 	+?-�/	+?-�/	+?-�/	+?-�/----VVVVक� गई कार�वाईक� गई कार�वाईक� गई कार�वाईक� गई कार�वाई    क� �रपोट� का क� �रपोट� का क� �रपोट� का क� �रपोट� का �प
�प
�प
�प
::::    1. बैठक1 क& सं] या �9 -?9I� m  2. बैठक1 का काय�वृत: (कृपया मु] य उ� लेखनीय WबदQु का उ�लेख कर� । बैठक के काय�वृR त �K �� +K-� 	+?-�/ म� उपाबU कर�) m 3. आंचिलक महायोजना क& तैयारी क& �ािH थित िजसके अंतग�त पय�टन महायोजना -I 9Im 4. -K-अिभलेख म� सदoृ य �ु$टय1 के सुधार के िलए 9 यौहार �कए गए मामल1 का 9?9 (पा$रिHथितक& संवेदी जोन वार) m 9 यौरे उपाबंध के ?प म� संलu �कए �?��m 
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?/9K�)?, 2006 �O  
/I) �)O =?;O �zयाकलाप1 क& सं=I<ा के मामल1 का 9?9m (9 यौ9O एक पृथक् उपाबंध के ?प म� संलu �कए �?��)m 6. पया�वरण समाघात िनधा�रण अिधसूचना, 2006 के अधीन न आने वाले �zयाकलाप1 क& सं=I<ा के मामल1 का 9?9m (9 यौ9O �� +K-�M  	+?-�ध के ?प म� संलu �कए �?��)m 7. पया�वरण (संर<ण) अिधिनयम, 1986 क& धारा 19 के अधीन दज� क& गई िशकायत1 का 9?9 m 8. कोई अ6 य महR वपूण� /?/;? m 
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 

NOTIFICATION 

New Delhi, the 10th December, 2019 

S.O. 4444(E).—WHEREAS, a draft notification was published in the Gazette of India, Extraordinary, vide 

notification of the Government of India in the Ministry of Environment, Forest and Climate Change number S.O. 3263 

(E), dated the 5
th

 July, 2018, inviting objections and suggestions from all persons likely to be affected thereby within the 

period of sixty days from the date on which copies of the Gazette containing the said notification were made available to 

the public; 

AND WHEREAS, copies of the Gazette containing the said draft notification were made available to the public 

on the 5
th

 July, 2018; 

AND WHEREAS, objections and suggestions received from persons and stakeholders in response to the 

aforesaid draft notification were duly considered by the Central Government; 

AND WHEREAS, Nandankanan Wildlife Sanctuary is one of the 19 (nineteen) Wildlife Sanctuaries of Odisha, 

Nandankanan Zoological Park together with Kanjia Lake and State Botanical Garden has been notified as Nandankanan 

Wildlife Sanctuary on the 3
rd

 August, 1979 by the Government of Odisha under Wildlife (Protection) Act, 1972 covering 

an area of 4.37 square kilometers and it includes Jujhagarh and Krishnanagar protected forest and a natural freshwater 

lake Kanjia, a wetland of national importance, and Nandankanan is situated adjoining to Chandaka-Dumpara Wildlife 

Sanctuary; 

AND WHEREAS, Nandankanan Wildlife Sanctuary provides an excellent habitat for various wild plants and 

wild animals and the Sanctuary enjoys a special place in the State of Odisha for integration of ex-situ and in-situ 

conservation of wild flora and fauna. It has a rich floral diversity and about 704 species of wild plants belonging to 142 

families have been documented in the protected area of Nandankanan and the important flora recorded from the 

sanctuary are oau (Dillenia rnmdica), champaka (Micheilia champaca), uhanti (Alphonsea madraspaiana), barhial 

(Annona retteuiata), neua (Annum: squarnosa), chini champa (Artabortrys hocapeialus), potamossu champati 

(Polyalthia cerasoides), debadaru (Polyalihia longifblia), guakoli (Poiyaithia suherosa), musakani, akanbindi 

(Cissampelos pareira), dandahiya, dadaya (Cocculus hirsulus), kalajati nai (Tilietcora acuminate), padma (Nell-mho 

nucifera), agara (Argemone Mexicana), niphura (Capparis brevispina), asadhua (Cpparis zeylanica), banasorisa 

(Menne viscose), baruna (Crateva magna), madan mastak (Hybanthus enneaspermus), sundri (Hixa orellana), 

khakada (Casearia eiliplica), miragu (Folygala arvensis), sureta (Polycarpon prostraturn), badabalbalua (Portulaca 

oleracea), balbaluka (Portulaca quadrifida), Poonang (CalophyThun inophydrhun), Churiana (Mammea suriga), nugesur 

(Mesua ferrea), bana Bhendi (Abeirnoschus manihot), bani, baniya (Hibiscus tiliaceus), bajarmtili (Sida acuta), etc, 

and it has been an outstanding place for creating awareness amongst visitors for wildlife conservation and is an important 

site for wildlife research and management; 

AND WHEREAS, 153 species of mammals, birds and reptiles and 38 species of fishes are being housed in 

Nandankanan Zoological Park, apart from above, Nandankanan Wildlife Sanctuary is the habitat of many species of free 

living wild animals, so far, 13 species of mammals, 71 species of birds, 15 species of reptiles, 10 species of amphibians, 

85 species of butterflies, 54 species of odonates and 51 species of spiders have been documented inside Nandankanan 

Wildlife Sanctuary; the major fauna found in the Sanctuary are common mongoose (Herpestes edwardsi), common langur 

(Presbytis entellus), Rhesus macaque (Macaca mulatta), three striped palm squirrel (Funambulus palrnarium), tat (Rattus rattus), 

horse shoe bat (Rhinolophus lepidus), Indian fox (Vulpes bengalensis), pangolin (Mauls crassicaudata), grey patridge 

(Francolinus pondicerianus), larger golden backed woodpecker (Chrysocolaptes lucidus), Indian roller or blue 

jay (Coracias benghalensis), Russels viper (Daboia russelli), cobra monocellate (Naja naja kaouthia), common Indian 

braze back or tree snake (Dendrelaphis tristis), chameleon (Chameleon zeylanicus), etc.; while some rare fauna recorded 

from the Nandankanan Wildlife Sanctuary are wild boar (Sus scrota), ratel (Mellivora capensis), Indian poprcupine 
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(Hystrix indica), mouse deer or Indian chevrotain (Tragulus meminna), common palm civet (Paradoxurus 

hermaphrodites), jackal (Canis aureus), jungle cat (Fells chaos), small Indian civet (Viverricula indica), striped hyena 

(Hyaena hyaena), Indian flying fox (Pteropus giganteus), red jungle fowl (Gallus gallus murghi), red spurfowl 

(Galloperdix spadicea), common teal (Anas crecca), cadwall (Anas strepera), northern pintail (Anas acuta), 

barred buttonquail (Turnix suscitator), yellow fronted pied or mahratta woodpecker (Dendrocopos 

mahrattensis), small green barbet (Megalaima viridis), copper-smith barbet (Megalaima haemacephala), 

brown-headed barbet (Megalaima zeylanica), common hoopoe (Upupa epops), blue bee-eater (Merops 

philippinus), yellow monitor lizard (Varanus falvescens), banded krait (Bungarus fasciatus), checkered keel back 

(Xenochrophis piscator), common green whip snake (Ahaetulla nasuta), etc,. and the number of birds of Indian origin stays 

here round the year and breeding of open bill stork, purple moorhen, jacana, red jungle fowl, Indian peafowl, koel, 

herons, egrets etc. have been recorded inside the protected area;  

AND WHEREAS, it is necessary to conserve and protect the area, the extent and boundaries which are 

specified in paragraph 1 around the protected area of Nandankanan Wildlife Sanctuary as Eco-Sensitive Zone from 

ecological, environmental and biodiversity point of view and to prohibit industries or class of industries and their 

operations and processes in the said Eco-Sensitive Zone; 

NOW, THEREFORE, in exercise of the powers conferred by sub-section (1) and clauses (v) and (xiv) of sub-

section (2) and sub-section (3) of section 3 of the Environment (Protection) Act 1986 (29 of 1986) (hereafter in this 

notification referred to as the Environment Act) read with sub-rule (3) of rule 5 of the Environment (Protection) Rules, 

1986, the Central Government hereby notifies an area to an extent varying from 0 (zero) to 340 meters around the 

boundary of the Nandankanan Wildlife Sanctuary, in Cuttack and Khordha districts in the State of Odisha as 

Nandankanan Wildlife Sanctuary Eco-sensitive Zone (hereafter in this notification referred to as the Eco-sensitive Zone) 

details of which are as under, namely: - 

1. Extent and boundaries of Eco-sensitive Zone. – (1) The Eco-sensitive Zone shall be to an extent of 0 (zero) to  

340 meters around the boundary of the Nandankanan Wildlife Sanctuary and the area of the Eco-sensitive Zone is 

1.31 square kilometres out of which 0.18 square kilometres comes under Cuttack district and 1.13 square kilometres 

areas in Khordha district and zero extent of Eco-sensitive Zone at Northern boundary of the Sanctuary is proposed 

(i.e. adjacent to the pillar No.131 to 137) as boundary is co-terminus with Chandaka-Dampara Sanctuary along the 

PWD road.  

(2) The boundary description of Nandankanan Wildlife Sanctuary and its Eco-sensitive Zone is appended as 

Annexure-I. 

(3) The maps of the Nandankanan Wildlife Sanctuary demarcating Eco-sensitive Zone along with boundary details 

and latitudes and longitudes are appended as Annexure-IIA, Annexure-IIB and Annexure-IIC. 

(4) List of geo-coordinates of the boundary of Nandankanan Wildlife Sanctuary and Eco-sensitive Zone are given in 

Table A and Table B of Annexure-III. 

(5) The list of villages falling in the Eco-sensitive Zone along with their geo co-ordinates at prominent points is 

appended as Annexure-IV. 

2. Zonal Master Plan for Eco-sensitive Zone.- (1) The State Government shall, for the purposes of the Eco-sensitive 

Zone  prepare a  Zonal Master Plan within a period of two years from the date of publication of this notification in 

the Official Gazette, in consultation with local people and adhering to the stipulations given in this notification for 

approval of the competent authority in the State. 

(2) The Zonal Master Plan for the Eco-sensitive Zone shall be prepared by the State Government in such manner as 

is specified in this notification and also in consonance with the relevant Central and State laws and the 

guidelines issued by the Central Government, if any. 

(3) The Zonal Master Plan shall be prepared in consultation with the following Departments of the State 

Government, for integrating the ecological and environmental considerations into the said plan:- 

(i) Environment; 

(ii) Forest and Wildlife; 

(iii) Agriculture; 

(iv) Revenue; 

(v) Housing and Urban Development; 

(vi) Tourism; 

(vii) Rural Development; 
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(viii) Irrigation and Flood Control;

(ix) Municipal;

(x) Odisha State Pollution Control Board;

(xi) Panchayati Raj; and

(xii) Public Works Department (Building and Roads).

(4) The Zonal Master Plan shall not impose any restriction on the approved existing land use, infrastructure and

activities, unless so specified in this notification and the Zonal Master Plan shall factor in improvement of all

infrastructure and activities to be more efficient and eco-friendly.

(5) The Zonal Master Plan shall provide for restoration of denuded areas, conservation of existing water bodies,

management of catchment areas, watershed management, groundwater management, soil and moisture

conservation, needs of local community and such other aspects of the ecology and environment that need

attention.

(6) The Zonal Master Plan shall demarcate all the existing worshipping places, villages and urban settlements, types

and kinds of forests, agricultural areas, fertile lands, green area, such as, parks and like places, horticultural

areas, orchards, lakes and other water bodies with supporting maps giving details of existing and proposed land

use features.

(7) The Zonal Master Plan shall regulate development in Eco-sensitive Zone and adhere to prohibited and regulated

activities listed in the Table in paragraph 4 and also ensure and promote eco-friendly development for security

of local communities’ livelihood.

(8) The Zonal Master Plan shall be co-terminus with the Regional Development Plan.

(9) The Zonal Master Plan so approved shall be the reference document for the Monitoring Committee for carrying

out its functions of monitoring in accordance with the provisions of this notification.

3. Measures to be taken by State Government.- The State Government shall take the following measures for giving

effect to the provisions of this notification, namely:-

(1) Land use.– (a) Forests, horticulture areas, agricultural areas, parks and open spaces earmarked for recreational

purposes in the Eco-sensitive Zone shall not be used or converted into areas for commercial or residential or

industrial activities:

Provided that the conversion of agricultural and other lands, for the purpose other than that specified in 

clause  (a) above, within the Eco-sensitive Zone may be permitted on the recommendation of the Monitoring 

Committee, and with the prior approval of the competent authority under Regional Town Planning Act and other 

rules and regulations of the Central Government or State Government as applicable and vide provisions of this 

notification, to meet the residential needs of the local residents and for activities such as- 

(i) widening and strengthening of existing roads and construction of new roads;

(ii) construction and renovation of infrastructure and civic amenities;

(iii) small scale industries not causing pollution;

(iv) cottage industries including village industries; convenience stores and local amenities supporting eco-

tourism including home stay; and

(v) promoted activities given in paragraph 4:

Provided further that no use of tribal land shall be permitted for commercial and industrial development 

activities without the prior approval of the competent authority under Regional Town Planning Act and other 

rules and regulations of the State Government and without compliance of the provisions of article 244 of the 

Constitution or the law for the time being in force, including the Scheduled Tribes and Other Traditional Forest 

Dwellers (Recognition of Forest Rights) Act, 2006 (2 of 2007):  

Provided also that any error appearing in the land records within the Eco-sensitive Zone shall be corrected 

by the State Government, after obtaining the views of Monitoring Committee, once in each case and the 

correction of said error shall be intimated to the Central Government in the Ministry of Environment, Forest and 

Climate Change: 

Provided also that the correction of error shall not include change of land use in any case except as 

provided under this sub-paragraph. 
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(b) Efforts shall be made to reforest the unused or unproductive agricultural areas with afforestation and habitat 

restoration activities. 

(2) Natural water bodies.-The catchment areas of all natural springs shall be identified and plans for their 

conservation and rejuvenation shall be incorporated in the Zonal Master Plan and the guidelines shall be drawn 

up by the State Government in such a manner as to prohibit development activities at or near these areas which 

are detrimental to such areas. 

(3) Tourism or eco-tourism.- (a) All new eco-tourism activities or expansion of existing tourism activities within 

the Eco-sensitive Zone shall be as per the Tourism Master Plan for the Eco-sensitive Zone. 

(b) The Tourism Master Plan shall be prepared by the State Department of Tourism in consultation with the 

State Departments of Environment and Forests. 

(c) The Tourism Master Plan shall form a component of the Zonal Master Plan. 

(d) The Tourism Master Plan shall be drawn based on the study of carrying capacity of the Eco-sensitive Zone. 

(e) The activities of eco-tourism shall be regulated as under, namely:- 

(i) new construction of hotels and resorts shall not be allowed within one kilometre from the boundary of 

the protected area or upto the extent of the Eco-sensitive Zone whichever is nearer:  

        Provided that beyond the distance of one kilometre from the boundary of the protected area till the 

extent of the Eco-sensitive Zone, the establishment of new hotels and resorts shall be allowed only in 

pre-defined and designated areas for eco-tourism facilities as per Tourism Master Plan; 

(ii) all new tourism activities or expansion of existing tourism activities within the Eco-sensitive Zone shall 

be in accordance with the guidelines issued by the Central Government in the Ministry of Environment, 

Forest and Climate Change and the eco-tourism guidelines issued by National Tiger Conservation 

Authority (as amended from time to time) with emphasis on eco-tourism, eco-education and eco-

development; 

(iii) until the Zonal Master Plan is approved, development for tourism and expansion of existing tourism 

activities shall be permitted by the concerned regulatory authorities based on the actual site specific 

scrutiny and recommendation of the Monitoring Committee and no new hotel, resort or commercial 

establishment construction shall be permitted within Eco-sensitive Zone area.  

(4) Natural heritage.- All sites of valuable natural heritage in the Eco-sensitive Zone, such as the gene pool reserve 

areas, rock formations, waterfalls, springs, gorges, groves, caves, points, walks, rides, cliffs, etc. shall be 

identified and a heritage conservation plan shall be drawn up for their preservation and conservation as a part of 

the Zonal Master Plan. 

(5) Man-made heritage sites.- Buildings, structures, artefacts, areas and precincts of historical, architectural, 

aesthetic, and cultural significance shall be identified in the Eco-sensitive Zone and heritage conservation plan 

for their conservation shall be prepared as part of the Zonal Master Plan. 

(6) Noise pollution. - Prevention and control of noise pollution in the Eco-sensitive Zone shall be complied in 

accordance with the provisions of the Noise Pollution (Regulation and Control) Rules, 2000 under the 

Environment Act. 

(7) Air pollution.- Prevention and control of air pollution in the Eco-sensitive Zone shall be compiled in 

accordance with the provisions of the Air (Prevention and Control of Pollution) Act, 1981 (14 of 1981) and the 

rules made thereunder. 

(8) Discharge of effluents.- Discharge of treated effluent in Eco-sensitive Zone shall be in accordance with the 

provisions of the General Standards for Discharge of Environmental Pollutants covered under the Environment 

Act and the rules made thereunder or standards stipulated by State Government whichever is more stringent. 

(9) Solid wastes.-  Disposal and management of solid wastes shall be as under:-  

(a) the solid waste disposal and management in the Eco-sensitive Zone shall be carried out in accordance with 

the Solid Waste Management Rules, 2016, published by the Government of India in the Ministry of 

Environment, Forest and Climate Change vide notification number S.O. 1357 (E), dated the 8
th

 April, 2016; 

the inorganic material may be disposed in an environmental acceptable manner at site identified outside the 

Eco-sensitive Zone; 
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(b) safe and Environmentally Sound Management (ESM) of solid wastes in conformity with the existing rules

and regulations using identified technologies may be allowed within Eco-sensitive Zone.

(10) Bio-Medical Waste.– Bio- medical waste management shall be as under:-

(a) the Bio-medical waste disposal in the Eco-sensitive Zone shall be carried out in accordance with the Bio-

Medical Waste Management, Rules, 2016, published by the Government of India in the Ministry of

Environment, Forest and Climate Change vide notification number G.S.R 343 (E), dated the 28
th

 March,

2016.

(b) safe and Environmentally Sound Management of bio-medical wastes in conformity with the existing rules

and regulations using identified technologies may be allowed within the Eco-sensitive Zone.

(11) Plastic waste management.- The plastic waste management in the Eco-sensitive Zone shall be carried out as

per the provisions of the Plastic Waste Management Rules, 2016, published by the Government of India in the

Ministry of Environment, Forest and Climate Change vide notification number G.S.R. 340(E), dated the

18th March, 2016, as amended from time to time.

(12) Construction and demolition waste management.- The construction and demolition waste management in the

Eco-sensitive Zone shall be carried out as per the provisions of the Construction and Demolition Waste

Management Rules, 2016, published by the Government of India in the Ministry of Environment, Forest and

Climate Change vide notification number G.S.R. 317(E), dated the 29
th

 March, 2016, as amended from time to

time.

(13) E-waste.- The e - waste management in the Eco-sensitive Zone shall be carried out as per the provisions of the

E-Waste Management Rules, 2016, published by the Government of India in the Ministry of Environment,

Forest and Climate Change, as amended from time to time.

(14) Vehicular traffic.– The vehicular movement of traffic shall be regulated in a habitat friendly manner and

specific provisions in this regard shall be incorporated in the Zonal Master Plan and till such time as the Zonal

Master plan is prepared and approved by the Competent Authority in the State Government, the Monitoring

Committee shall monitor compliance of vehicular movement under the relevant Acts and the rules and

regulations made thereunder.

(15) Vehicular pollution.- Prevention and control of vehicular pollution shall be incompliance with applicable laws

and efforts shall be made for use of cleaner fuels.

(16) Industrial units.– (i) On or after the publication of this notification in the Official Gazette, no new polluting

industries shall be permitted to be set up within the Eco-sensitive Zone.

(ii) Only non-polluting industries shall be allowed within Eco-sensitive Zone as per the classification of

Industries in the guidelines issued by the Central Pollution Control Board in February, 2016, unless so

specified in this notification, and in addition, the non-polluting cottage industries shall be promoted.

(17) Protection of hill slopes.- The protection of hill slopes shall be as under:-

(a) the Zonal Master Plan shall indicate areas on hill slopes where no construction shall be permitted;

(b) construction on existing steep hill slopes or slopes with a high degree of erosion shall not be permitted.

4. List of activities prohibited or to be regulated within Eco-sensitive Zone.-  All activities in the Eco sensitive

Zone shall be governed by the provisions of the Environment Act and the rules made there under including the

Coastal Regulation Zone, 2011 and the Environmental Impact Assessment Notification, 2006 and other applicable

laws including the Forest (Conservation) Act, 1980 (69 of 1980), the Indian Forest Act, 1927 (16 of 1927), the

Wildlife (Protection) Act 1972 (53 of 1972), and amendments made thereto and be regulated in the manner specified

in the Table below, namely:-
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TABLE 

S. No.

(1)

Activity 

(2) 

Description 

(3) 

A. Prohibited Activities

1. Commercial mining, stone quarrying 

and crushing units. 

(a) All new and existing mining (minor and major

minerals), stone quarrying and crushing units shall be

prohibited with immediate effect except for meeting

the domestic needs of bona fide local residents

including digging of earth for construction or repair

of houses and for manufacture of country tiles or

bricks for housing and for personal consumption;

(b) The mining operations shall be carried out in

accordance with the order of the Hon’ble Supreme

Court dated the 4
th

 August, 2006 in the matter of T.N.

Godavarman Thirumulpad Vs. UOI in W.P.(C)

No.202 of 1995 and dated the 21
st
 April, 2014 in the

matter of Goa Foundation Vs. UOI in W.P.(C)

No.435 of 2012.

2. Setting of industries causing pollution 

(Water, Air, Soil, Noise, etc.). 

New industries and expansion of existing polluting 

industries in the Eco-sensitive Zone shall not be 

permitted: 

     Provided that non-polluting industries shall be allowed 

within Eco-sensitive Zone as per classification of 

Industries in the guidelines issued by the Central 

Pollution Control Board in February, 2016, unless 

otherwise specified in this notification and in addition the 

non-polluting cottage industries shall be promoted.  

3. Establishment of major hydro-electric 

project. 

Prohibited (except as otherwise provided) as per the 

applicable laws. 

4. Use or production or processing of 

any hazardous substances. 

Prohibited (except as otherwise provided) as per the 

applicable laws. 

5. Discharge of untreated effluents in 

natural water bodies or land area. 

Prohibited (except as otherwise provided) as per the 

applicable laws. 

6. Setting up of new saw mills. New or expansion of existing saw mills shall not be 

permitted within the Eco-sensitive Zone. 

7. Setting up of brick kilns. Prohibited (except as otherwise provided) as per the 

applicable laws. 

B. Regulated Activities

8. Commercial establishment of hotels 

and resorts. 

No new commercial hotels and resorts shall be permitted 

within one kilometer of the boundary of the protected 

area or upto the extent of Eco-sensitive Zone, whichever 

is nearer, except for small temporary structures for eco-

tourism activities: 

Provided that, beyond one kilometer from the boundary 

of the protected area or upto the extent of Eco-sensitive 

Zone whichever is nearer, all new tourist activities or 

expansion of existing activities shall be in conformity 

with the Tourism Master Plan and guidelines as 

applicable. 
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S. No. 

(1) 

Activity 

(2) 

Description 

(3) 

9.  Construction activities. (a) New commercial construction of any kind shall not 

be permitted within one kilometer from the boundary 

of the protected area or upto extent of the Eco-

sensitive Zone, whichever is nearer: 

Provided that, local people shall be permitted to 

undertake construction in their land for their use 

including the activities mentioned in sub-paragraph 

(1) of paragraph 3 as per building bye-laws to meet 

the residential needs of the local residents. 

Provided further that the construction activity related 

to small scale industries not causing pollution shall 

be regulated and kept at the minimum, with the prior 

permission from the competent authority as per 

applicable rules and regulations, if any. 

(b) Beyond one kilometer it shall be regulated as per the 

Zonal Master Plan.   

10.  Small scale non polluting industries. Non polluting industries as per classification of industries 

issued by the Central Pollution Control Board in 

February, 2016 and non-hazardous, small-scale and 

service industry, agriculture, floriculture, horticulture or 

agro-based industry producing products from indigenous 

materials from the Eco-sensitive Zone shall be permitted 

by the competent Authority. 

11.  Felling of trees. (a) There shall be no felling of trees in the forest or 

Government or revenue or private lands without prior 

permission of the Competent Authority in the State 

Government. 

(b) The felling of trees shall be regulated in accordance 

with the provisions of the concerned Central or State 

Act and the rules made thereunder. 

12.  Collection of Forest Produce or Non-

Timber Forest Produce. 

Regulated as per the applicable laws. 

13.  Erection of electrical and 

communication towers and laying of 

cables and other infrastructures. 

Regulated under applicable laws (underground cabling 

may be promoted). 

 

14.  Infrastructure including civic 

amenities. 

Taking measures of mitigation as per the applicable laws, 

rules and regulations available guidelines. 

15.  Widening and strengthening of 

existing roads and construction of 

new roads. 

Taking measures of mitigation as per the applicable laws, 

rules and regulation and available guidelines.  

16.  Undertaking other activities related to 

tourism like flying  over the Eco-

sensitive Zone  area by  hot air 

balloon, helicopter, drones, 

microlites, etc. 

Regulated as per the applicable laws. 

17.  Protection of hill slopes and river 

banks. 

Regulated as per the applicable laws. 

18.  Movement of vehicular traffic at 

night. 

Regulated for commercial purpose under applicable laws.  
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S. No. 

(1) 

Activity 

(2) 

Description 

(3) 

19.  Ongoing agriculture and horticulture 

practices by local communities along 

with dairies, dairy farming, 

aquaculture and fisheries. 

Permitted as per the applicable laws for use of locals. 

20.  Establishment of large-scale 

commercial livestock and poultry 

farms by firms, corporate and 

companies. 

Regulated (except otherwise provided) as per the 

applicable laws except for meeting local needs. 

21.  Discharge of treated waste water or 

effluents in natural water bodies or 

land area. 

The discharge of treated waste water or effluents shall be 

avoided to enter into the water bodies and efforts shall be 

made for recycle and reuse of treated waste water. 

Otherwise the discharge of treated waste water or effluent 

shall be regulated as per the applicable laws.  

22.  Commercial extraction of surface and 

ground water. 

Regulated as per the applicable laws. 

23.  Open well, bore well, etc. for 

agriculture or other usage 

Regulated as per applicable laws and the activity shall be 

strictly monitored by the concerned authority. 

24.  Solid waste management. Regulated as per the applicable laws. 

25.  Introduction of exotic species. Regulated as per the applicable laws.  

26.  Eco-tourism. Regulated as per the applicable laws. 

27.  Use of polythene bags. Regulated as per the applicable laws. 

28.  Commercial sign boards and 

hoardings. 

Regulated as per the applicable laws. 

C. Promoted Activities 

29.  Rain water harvesting. Shall be actively promoted. 

30.  Organic farming. Shall be actively promoted. 

31.  Adoption of green technology for all 

activities. 

Shall be actively promoted. 

32.  Cottage industries including village 

artisans, etc. 

Shall be actively promoted. 

33.  Use of renewable energy and fuels. Bio-gas, solar light, etc. shall be actively promoted. 

34.  Agro-forestry. Shall be actively promoted. 

35.  Plantation of horticulture and herbals. Shall be actively promoted. 

36.  Use of eco-friendly transport. Shall be actively promoted. 

37.  Skill development. Shall be actively promoted. 

38.  Restoration of degraded land/ forests/ 

habitat. 

Shall be actively promoted. 

39.  Environmental awareness. Shall be actively promoted. 

 

5. Monitoring Committee.- For effective monitoring of the provisions of this notification,  the Central Government 

hereby constitutes a Monitoring Committee, comprising of the following, namely:- 

S. No.   Constituent of Monitoring Committee Designation 

(i)  Collector, Khordha Chairman, ex officio; 
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(ii)  Collector, Cuttack or Representative of the Collector Member; 

(iii)  
Deputy Commissioner of Police or Representative of Deputy 

Commissioner of Police, Bhubaneswar 
Member; 

(iv)  
One representative of non-Governmental Organisations working in the 

field of environment to be nominated by the Central Government 
Member; 

(v)  Secretary, Bhubaneswar Development Authority Member; 

(vi)  An expert in biodiversity nominated by the State Government Member; 

(vii)  
One expert in ecology from reputed institution or university of the 

State 
Member; 

(viii)  Representative of Commissioner, Bhubaneswar Municipal Corporation  Member; 

(ix)  
Representative of Member Secretary, Odisha State Pollution Control 

Board 
Member; 

(x)  
Deputy Director, Nandankanan Zoological Park and Wildlife Warden, 

Nandankanan Sanctuary 
Member-Secretary. 

6. Terms of reference. – (1) The Monitoring Committee shall monitor the compliance of the provisions of this notification. 

(2) The tenure of the Monitoring committee shall be for three years or till the re-constitution of the new Committee 

by the State Government and subsequently the Monitoring Committee shall be constituted by the State 

Government. 

(3) The activities that are covered in the Schedule to the notification of the Government of India in the erstwhile 

Ministry of Environment and Forests number S.O. 1533 (E), dated the 14
th

 September, 2006, and are falling in 

the Eco-sensitive Zone, except for the prohibited activities as specified in the Table under paragraph 4 thereof, 

shall be scrutinised by the Monitoring Committee based on the actual site-specific conditions and referred to the 

Central Government in the Ministry of Environment, Forest and Climate Change for prior environmental 

clearances under the provisions of the said notification. 

(4) The activities that are not covered in the Schedule to the notification of the Government of India in the erstwhile 

Ministry of Environment and Forest number S.O. 1533 (E), dated the 14
th

 September, 2006 and are falling in the 

Eco-sensitive Zone, except for the prohibited activities as specified in the Table under paragraph 4 thereof, shall 

be scrutinised by the Monitoring Committee based on the actual site-specific conditions and referred to the 

concerned regulatory authorities. 

(5) The Member-Secretary of the Monitoring Committee or the concerned Deputy Commissioner(s) shall be 

competent to file complaints under section 19 of the Environment Act, against any person who contravenes the 

provisions of this notification. 

(6) The Monitoring Committee may invite representatives or experts from concerned Departments, representatives 

from industry associations or concerned stakeholders to assist in its deliberations depending on the requirements 

on issue to issue basis. 

(7) The Monitoring Committee shall submit the annual action taken report of its activities as on the 31
st
 March of 

every year by the 30
th

 June of that year to the Chief Wildlife Warden in the State as per proforma appended at 

Annexure V. 

(8) The Central Government in the Ministry of Environment, Forest and Climate Change may give such directions, 

as it deems fit, to the Monitoring Committee for effective discharge of its functions. 

7. Additional measures.- The Central Government and State Government may specify additional measures, if any, for 

giving effect to provisions of this notification.  

8. Supreme Court, etc. order.-The provisions of this notification shall be subject to the orders, if any passed or to be 

passed by the Hon’ble Supreme Court of India or High Court or the National Green Tribunal. 

[F. No. 25/49/2017-ESZ] 

DR. SATISH C. GARKOTI, Scientist ‘G’ 
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ANNEXURE- I 

BOUNDARY DESCRIPTION OF ECO-SENSITIVE ZONE AROUND NANDANKANAN WILDLIFE 

SANCTUARY IN THE STATE OF ODISHA 

 

The Eco-sensitive Zone in respect of Nandankanan Sanctuary is the area up to one hundred meters from the 

boundary of the protected area except from the boundary Pillar No. 1 to 11 with average distance of 150 meters, from 

pillar No. 11 to 25 with average distance of 125 meters, from pillar No. 25 to 32 it merges with PWD road along the 

Sanctuary boundary, from pillar No. 32 to 51 with average distance of 270 meters covering entire alienated plot No. 5 

(Gramya Jungle), from pillar No. 87 to 112 with average distance of 340 meters covering the swampy area. The 

boundary of Chandaka-Dampara Sanctuary (Churang R.F.) being located in the Northern boundary of the Sanctuary i.e. 

adjacent to the pillar No.131 to 137, the ESZ has not been demarcated as the Sanctuary border pillar No. 131 to 137 goes 

co-terminus with Chandaka-Dampara Sanctuary along the PWD road. 
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ANNEXURE- IIA 

LOCATION MAP OF NANDANKANAN WILDLIFE SANCTUARY AND ITS ECO-SENSITIVE ZONE 

ALONG WITH LATITUDE AND LONGITUDE OF PROMINENT LOCATIONS 
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ANNEXURE- IIB 

MAP OF ECO-SENSITIVE ZONE OF NANDANKANAN WILDLIFE SANCTUARY ALONG WITH 

LATITUDE AND LONGITUDE OF PROMINENT LOCATIONS 
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ANNEXURE- IIC 

MAP SHOWING LANDUSE PATTERN OF ECO-SENSITIVE ZONE OF NANDANKANAN WILDLIFE 

SANCTUARY ALONG WITH LATITUDE AND LONGITUDE OF PROMINENT LOCATIONS ON SURVEY 

OF INDIA (SOI) TOPOSHEET 

 

ANNEXURE-III 

TABLE A: GEO- COORDINATES OF PROMINENT LOCATIONS OF NANDANKANAN WILDLIFE 

SANCTUARY 

Boundary 

pillar 

Global Positioning System (GPS) location 

North (latitude) East (longitude) 

Degree Minute Second Degree Minute Second 

1 20 24 35.300 85 49 20.700 

2 20 24 31.733 85 49 23.543 

3 20 24 31.917 85 49 26.136 
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4 20 24 31.647 85 49 28.141 

5 20 24 31.300 85 49 33.447 

6 20 24 30.568 85 49 35.092 

7 20 24 28.075 85 49 38.895 

8 20 24 26.251 85 49 39.281 

9 20 24 24.002 85 49 41.697 

10 20 24 22.318 85 49 43.674 

11 20 24 18.635 85 49 43.107 

12 20 24 13.463 85 49 42.218 

13 20 24 07.874 85 49 41.286 

14 20 24 05.904 85 49 40.183 

15 20 24 00.700 85 49 37.935 

16 20 24 00.582 85 49 39.166 

17 20 23 59.950 85 49 40.387 

18 20 23 59.533 85 49 40.269 

19 20 23 57.091 85 49 41.854 

20 20 23 57.445 85 49 43.06 

21 20 23 56.267 85 49 42.892 

22 20 23 55.207 85 49 43.139 

23 20 23 54.050 85 49 43.835 

24 20 23 53.269 85 49 44.284 

25 20 23 52.830 85 49 44.927 

26 20 23 52.369 85 49 44.34 

27 20 23 51.395 85 49 43.374 

28 20 23 51.684 85 49 42.957 

29 20 23 50.977 85 49 42.582 

30 20 23 50.699 85 49 42.818 

31 20 23 47.936 85 49 39.755 

32 20 23 46.041 85 49 37.967 

33 2 23 44.671 85 49 36.650 

34 20 23 44.221 85 49 36.404 

35 20 23 44.414 85 49 35.386 

36 20 23 44.606 85 49 34.476 

37 20 23 44.317 85 49 34.241 

38 20 23 44.189 85 49 33.877 

39 20 23 44.082 85 49 33.438 

40 20 23 44.060 85 49 33.031 

41 20 23 44.059 85 49 32.510 

42 20 23 43.228 85 49 31.979 

43 20 23 42.539 85 49 31.375 

44 20 23 41.528 85 49 30.565 

45 20 23 40.522 85 49 29.730 

46 20 23 39.596 85 49 28.955 

47 20 23 38.554 85 49 28.048 

48 20 23 37.552 85 49 27.251 

49 20 23 36.524 85 49 26.468 

50 20 23 35.509 85 49 25.658 

51 20 23 34.416 85 49 24.751 
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52 20 23 34.004 85 49 23.236 

53 20 23 33.134 85 49 23.860 

54 20 23 32.807 85 49 20.109 

55 20 23 32.383 85 49 19.633 

56 20 23 27.058 85 49 19.059 

57 20 23 25.606 85 49 17.581 

58 20 23 25.580 85 49 16.476 

59 20 23 24.861 85 49 15.603 

60 20 23 23.602 85 49 16.142 

61 20 23 22.574 85 49 16.039 

62 20 23 21.803 85 49 16.669 

63 20 23 21.867 85 49 17.273 

64 20 23 20.402 85 49 17.992 

65 20 23 17.832 85 49 17.800 

66 20 23 17.807 85 49 14.754 

67 20 23 13.939 85 49 15.885 

68 20 23 11.896 85 49 16.412 

69 20 23 10.431 85 49 15.885 

70 20 23 08.388 85 49 14.266 

71 20 23 09.224 85 49 12.532 

72 20 23 10.046 85 49 12.429 

73 20 23 10.046 85 49 11.118 

74 20 23 10.778 85 49 11.195 

75 20 23 11.292 85 49 08.89 

76 20 23 11.781 85 49 07.302 

77 20 23 13.502 85 49 04.282 

78 20 23 15.134 85 49 04.475 

79 20 23 14.993 85 49 02.856 

80 20 23 14.517 85 49 01.533 

81 20 23 15.070 85 48 59.657 

82 20 23 15.622 85 48 58.513 

83 20 23 15.867 85 48 57.395 

84 20 23 16.008 85 48 56.856 

85 20 23 17.306 85 48 55.417 

86 20 23 17.537 85 48 53.926 

87 20 23 12.988 85 48 50.919 

88 20 23 12.911 85 48 50.238 

89 20 23 13.489 85 48 49.365 

90 20 23 14.415 85 48 47.771 

91 20 23 13.862 85 48 47.424 

92 20 23 12.886 85 48 48.954 

93 20 23 12.333 85 48 48.555 

94 20 23 12.847 85 48 47.810 

95 20 23 11.511 85 48 46.140 

96 20 23 10.393 85 48 44.328 

97 20 23 09.545 85 48 42.002 

98 20 23 10.920 85 48 39.831 

99 20 23 11.986 85 48 38.083 
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100 20 23 19.567 85 48 34.832 

101 20 23 21.340 85 48 36.618 

102 20 23 20.749 85 48 37.544 

103 20 23 21.160 85 48 38.738 

104 20 23 21.225 85 48 39.098 

105 20 23 22.497 85 48 39.625 

106 20 23 24.128 85 48 36.297 

107 20 23 24.822 85 48 36.516 

108 20 23 25.375 85 48 33.766 

109 20 23 26.056 85 48 31.826 

110 20 23 29.409 85 48 31.145 

111 20 23 29.422 85 48 30.669 

112 20 23 25.401 85 48 29.449 

113 20 23 27.713 85 48 27.174 

114 20 23 29.744 85 48 24.013 

115 20 23 32.866 85 48 19.285 

116 20 23 34.986 85 48 16.561 

117 20 23 33.560 85 48 15.623 

118 20 23 33.881 85 48 11.537 

119 20 23 34.125 85 48 09.160 

120 20 23 33.200 85 48 07.554 

121 20 23 33.958 85 48 03.108 

122 20 23 33.984 85 48 00.050 

123 20 23 37.761 85 48 00.538 

124 20 23 43.132 85 48 01.746 

125 20 23 43.980 85 48 00.140 

126 20 23 45.574 85 48 00.708 

127 20 23 52.053 85 48 06.365 

128 20 23 56.191 85 48 10.944 

129 20 24 01.566 85 48 17.521 

130 20 24 06.530 85 48 23.000 

131 20 24 11.190 85 48 29.763 

132 20 24 11.426 85 48 32.771 

133 20 24 11.533 85 48 36.605 

134 20 24 12.117 85 48 49.063 

135 20 24 14.247 85 48 54.346 

136 20 24 22.761 85 49 00.468 

137 20 24 32.623 85 49 12.132 

TABLE B: GEO-COORDINATES OF PROMINENT LOCATIONS OF ECO-SENSITIVE ZONE 

Eco-sensitive Zone  boundary Pillar Coordinate of Important Locations 

Pillar Longitude (E) Latitude (N) 

A 85.82496 20.40941 

B 85.83039 20.40817 

C 85.8321 20.40513 

D 85.83134 20.40065 

E 85.83229 20.39799 
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F 85.82972 20.39551 

G 85.83115 20.39256 

H 85.82544 20.39113 

I 85.82316 20.38428 

J 85.81754 20.38619 

K 85.81811 20.38428 

L 85.81031 20.38152 

M 85.81078 20.38761 

N 85.80697 20.39113 

O 85.80145 20.39152 

P 85.80126 20.39523 

Q 85.81012 20.40341 

ANNEXURE-IV 

LIST OF VILLAGES COMING UNDER ECO-SENSITIVE ZONE OF NANDANKANAN WILDLIFE 

SANCTUARY ALONG WITH GEO-COORDINATES 

District Village 
Area 

(Ha) 
Longitude Latitude 

Pillar 

ID 

Cuttack Dadhapatna 18.77 85°49'20.700" 20°24'35.300" 1 

85°49'26.869" 20°24'36.529" 2 

85°49'37.628" 20°24'32.828" 3 

85°49'41.534" 20°24'30.910" 4 

85°49'46.469" 20°24'22.686" 5 

85°49'46.301" 20°24'20.840" 6 

85°49'44.508" 20°24'19.927" 7 

85°49'43.251" 20°24'18.950" 8 

85°49'43.841" 20°24'22.373" 9 

85°49'41.696" 20°24'24.002" 10 

85°49'39.281" 20°24'26.251" 11 

85°49'38.896" 20°24'28.075" 12 

85°49'35.092" 20°24'30.568" 13 

85°49'33.447" 20°24'31.301" 14 

85°49'28.141" 20°24'31.647" 15 

85°49'26.136" 20°24'31.917" 16 

85°49'23.700" 20°24'31.800" 17 

Khordha Dadha 7.678 85°49'46.301" 20°24'20.840" 6 

85°49'44.508" 20°24'19.927" 7 

85°49'43.251" 20°24'18.950" 8 

85°49'45.852" 20°24'15.902" 18 

85°49'44.139" 20°24'06.582" 19 

85°49'44.070" 20°24'02.744" 20 

85°49'45.852" 20°23'58.359" 21 

85°49'46.126" 20°23'55.686" 22 

85°49'46.743" 20°23'54.384" 23 

85°49'45.768" 20°23'53.754" 24 
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85°49'44.535" 20°23'54.902" 25 

   
85°49'43.884" 20°23'56.067" 26 

   
85°49'43.558" 20°23'56.992" 27 

   
85°49'43.764" 20°23'58.208" 28 

   
85°49'42.428" 20°23'57.848" 29 

   
85°49'40.851" 20°24'00.178" 30 

   
85°49'40.868" 20°24'00.572" 31 

   
85°49'39.669" 20°24'01.155" 32 

   
85°49'38.444" 20°24'01.258" 33 

   
85°49'40.586" 20°24'06.397" 34 

   
85°49'41.656" 20°24'08.196" 35 

   
85°49'42.428" 20°24'13.636" 36 

Khordha Jujhagada 60.828 85°48'53.575" 20°23'11.456" 65 

   
85°48'52.268" 20°23'13.302" 66 

   
85°48'52.241" 20°23'14.537" 67 

   
85°48'52.435" 20°23'15.544" 68 

   
85°48'54.409" 20°23'09.961" 129 

   
85°48'54.897" 20°23'09.549" 130 

   
85°48'56.542" 20°23'07.185" 131 

   
85°48'56.509" 20°23'06.153" 132 

   
85°48'56.490" 20°23'05.540" 133 

   
85°48'55.257" 20°23'03.587" 134 

   
85°48'51.556" 20°23'00.966" 135 

   
85°48'47.907" 20°22'58.910" 136 

   
85°48'45.440" 20°22'57.009" 137 

   
85°48'42.613" 20°22'55.723" 138 

   
85°48'40.146" 20°22'55.055" 139 

   
85°48'35.006" 20°22'55.107" 140 

   
85°48'30.432" 20°22'55.980" 141 

   
85°48'28.633" 20°22'56.854" 142 

   
85°48'27.811" 20°22'58.499" 143 

   
85°48'28.530" 20°23'02.714" 144 

   
85°48'30.638" 20°23'10.423" 145 

   
85°48'30.895" 20°23'13.918" 146 

   
85°48'30.792" 20°23'17.002" 147 

   
85°48'30.278" 20°23'20.034" 148 

   
85°48'28.685" 20°23'22.347" 149 

   
85°48'26.834" 20°23'23.837" 150 

   
85°48'24.110" 20°23'26.510" 151 

   
85°48'16.966" 20°23'31.290" 152 

   
85°48'10.233" 20°23'31.753" 153 

   
85°48'07.972" 20°23'30.981" 154 

   
85°47'58.875" 20°23'32.266" 155 

   
85°47'57.384" 20°23'33.603" 156 

   
85°47'56.973" 20°23'35.556" 157 

   
85°47'57.539" 20°23'40.387" 158 

   
85°47'58.207" 20°23'43.059" 159 

   
85°47'58.016" 20°23'43.351" 160 
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85°48'28.464" 20°24'10.295" 171 

85°48'23.000" 20°24'06.530" 172 

85°48'17.521" 20°24'01.566" 173 

85°48'10.944" 20°23'56.190" 174 

85°48'06.365" 20°23'52.053" 175 

85°48'00.708" 20°23'45.574" 176 

85°48'00.140" 20°23'43.980" 177 

85°48'01.746" 20°23'43.132" 178 

85°48'00.538" 20°23'37.761" 179 

85°48'00.050" 20°23'33.984" 180 

85°48'03.108" 20°23'33.958" 181 

85°48'07.328" 20°23'33.229" 182 

85°48'09.179" 20°23'34.283" 183 

85°48'15.629" 20°23'33.615" 184 

85°48'16.400" 20°23'35.131" 185 

85°48'19.227" 20°23'32.972" 186 

85°48'23.904" 20°23'29.863" 187 

85°48'27.013" 20°23'27.833" 188 

85°48'29.274" 20°23'25.391" 189 

85°48'30.559" 20°23'29.477" 190 

85°48'31.022" 20°23'29.529" 191 

85°48'31.665" 20°23'26.137" 192 

85°48'33.695" 20°23'25.366" 193 

85°48'36.444" 20°23'24.980" 194 

85°48'36.264" 20°23'24.184" 195 

85°48'39.502" 20°23'22.693" 196 

85°48'38.988" 20°23'21.331" 197 

85°48'37.344" 20°23'20.843" 198 

85°48'36.444" 20°23'21.434" 199 

85°48'34.645" 20°23'19.584" 200 

85°48'37.781" 20°23'12.054" 201 

85°48'39.631" 20°23'10.949" 202 

85°48'41.687" 20°23'09.613" 203 

85°48'44.025" 20°23'10.384" 204 

85°48'45.927" 20°23'11.514" 205 

85°48'47.546" 20°23'12.928" 206 

85°48'48.265" 20°23'12.388" 207 

85°48'48.728" 20°23'12.928" 208 

85°48'47.186" 20°23'13.879" 209 

85°48'47.649" 20°23'14.521" 210 

85°48'49.113" 20°23'13.467" 211 

85°48'50.090" 20°23'12.902" 212 

85°48'50.809" 20°23'12.953" 213 

85°49'28.084" 20°23'38.549" 111 

85°49'29.374" 20°23'38.755" 112 

85°49'30.693" 20°23'39.380" 113 

85°49'32.011" 20°23'40.417" 114 

85°49'33.110" 20°23'41.653" 115 
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85°49'33.082" 20°23'42.896" 116 

85°49'32.839" 20°23'44.355" 117 

85°49'32.127" 20°23'43.576" 124 

85°49'31.506" 20°23'42.848" 125 

85°49'30.702" 20°23'41.830" 126 

85°49'29.910" 20°23'40.771" 127 

85°49'29.075" 20°23'39.839" 128 

Khordha Raghunathapur 35.470 85°49'38.252" 20°23'46.324" 37 

85°49'39.458" 20°23'43.368" 38 

85°49'42.670" 20°23'40.927" 39 

85°49'44.083" 20°23'34.887" 40 

85°49'42.284" 20°23'33.731" 41 

85°49'37.916" 20°23'34.117" 42 

85°49'34.960" 20°23'32.575" 43 

85°49'30.206" 20°23'29.620" 44 

85°49'27.893" 20°23'29.877" 45 

85°49'26.608" 20°23'30.776" 46 

85°49'24.552" 20°23'29.491" 47 

85°49'22.368" 20°23'29.363" 48 

85°49'21.854" 20°23'25.122" 49 

85°49'19.798" 20°23'22.938" 50 

85°49'21.212" 20°23'20.625" 51 

85°49'20.698" 20°23'16.770" 52 

85°49'20.235" 20°23'15.665" 53 

85°49'18.848" 20°23'14.226" 54 

85°49'19.516" 20°23'11.040" 55 

85°49'18.436" 20°23'08.264" 56 

85°49'16.380" 20°23'05.746" 57 

85°49'14.376" 20°23'04.718" 58 

85°49'13.245" 20°23'04.770" 59 

85°49'08.774" 20°23'07.288" 60 

85°49'04.332" 20°23'09.453" 61 

85°49'01.064" 20°23'11.400" 62 

85°48'58.598" 20°23'12.016" 63 

85°48'54.691" 20°23'13.250" 64 

85°48'53.575" 20°23'11.456" 65 

85°48'52.268" 20°23'13.302" 66 

85°48'52.241" 20°23'14.537" 67 

85°48'52.435" 20°23'15.544" 68 

85°48'53.842" 20°23'17.785" 69 

85°48'55.204" 20°23'17.425" 70 

85°48'56.720" 20°23'16.089" 71 

85°48'57.337" 20°23'16.063" 72 

85°48'57.979" 20°23'17.142" 73 

85°48'58.211" 20°23'17.117" 74 

85°48'58.391" 20°23'15.729" 75 

85°48'59.495" 20°23'15.138" 76 

85°49'01.397" 20°23'14.624" 77 
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85°49'02.656" 20°23'15.138" 78 

   
85°49'04.327" 20°23'15.215" 79 

   
85°49'04.095" 20°23'13.570" 80 

   
85°49'07.102" 20°23'11.823" 81 

   
85°49'08.516" 20°23'11.360" 82 

   
85°49'11.060" 20°23'10.872" 83 

   
85°49'10.931" 20°23'10.101" 84 

   
85°49'12.242" 20°23'10.127" 85 

   
85°49'12.345" 20°23'09.227" 86 

   
85°49'14.066" 20°23'08.379" 87 

   
85°49'15.685" 20°23'10.487" 88 

   
85°49'16.217" 20°23'11.964" 89 

   
85°49'15.729" 20°23'14.007" 90 

   
85°49'15.125" 20°23'15.948" 91 

   
85°49'14.663" 20°23'17.939" 92 

   
85°49'17.721" 20°23'18.029" 93 

   
85°49'17.913" 20°23'20.586" 94 

   
85°49'17.220" 20°23'22.051" 95 

   
85°49'16.603" 20°23'21.935" 96 

   
85°49'15.973" 20°23'22.719" 97 

   
85°49'16.166" 20°23'23.747" 98 

   
85°49'15.678" 20°23'25.057" 99 

   
85°49'16.474" 20°23'25.751" 100 

   
85°49'17.656" 20°23'25.833" 101 

   
85°49'19.121" 20°23'27.272" 102 

   
85°49'19.558" 20°23'32.310" 103 

   
85°49'20.213" 20°23'33.042" 104 

   
85°49'24.068" 20°23'33.389" 105 

   
85°49'23.259" 20°23'34.198" 106 

   
85°49'24.878" 20°23'34.648" 107 

   
85°49'25.867" 20°23'35.817" 108 

   
85°49'26.651" 20°23'36.807" 109 

   
85°49'27.512" 20°23'37.860" 110 

   
85°49'28.084" 20°23'38.549" 111 

   
85°49'29.374" 20°23'38.755" 112 

   
85°49'30.693" 20°23'39.380" 113 

   
85°49'32.011" 20°23'40.417" 114 

   
85°49'33.110" 20°23'41.653" 115 

   
85°49'33.082" 20°23'42.896" 116 

   
85°49'32.839" 20°23'44.355" 117 

   
85°49'34.054" 20°23'44.443" 118 

   
85°49'34.322" 20°23'44.561" 119 

   
85°49'34.771" 20°23'44.904" 120 

   
85°49'35.617" 20°23'44.754" 121 

   
85°49'36.710" 20°23'44.491" 122 

   
85°49'36.967" 20°23'44.954" 123 

   
85°49'32.127" 20°23'43.576" 124 

   
85°48'54.409" 20°23'09.961" 129 

True copy

259
128

282



48  THE GAZETTE OF INDIA : EXTRAORDINARY  [PART II—SEC. 3(ii)] 

85°48'54.897" 20°23'09.549" 130 

85°48'56.542" 20°23'07.185" 131 

85°48'56.509" 20°23'06.153" 132 

85°48'56.490" 20°23'05.540" 133 

Khordha Krushna nagar 9.934 85°47'58.207" 20°23'43.059" 159 

85°47'58.016" 20°23'43.351" 160 

85°47'59.644" 20°23'46.027" 161 

85°48'03.132" 20°23'50.785" 162 

85°48'08.158" 20°23'55.544" 163 

85°48'11.207" 20°23'58.647" 164 

85°48'16.892" 20°24'04.024" 165 

85°48'21.699" 20°24'07.745" 166 

85°48'25.846" 20°24'10.025" 167 

85°48'29.389" 20°24'11.241" 168 

85°48'29.741" 20°24'11.259" 169 

85°48'29.763" 20°24'11.190" 170 

85°47'57.333" 20°23'44.396" 214 

85°47'57.179" 20°23'45.989" 215 

85°47'57.744" 20°23'47.891" 216 

85°48'02.113" 20°23'53.442" 217 

85°48'05.556" 20°23'56.885" 218 

85°48'10.131" 20°24'01.100" 219 

85°48'16.041" 20°24'05.674" 220 

85°48'21.284" 20°24'10.608" 221 

85°48'27.091" 20°24'14.617" 222 

85°48'28.479" 20°24'15.234" 223 

ANNEXURE –V 

Performa of Action Taken Report: 

1. Number and date of meetings.

2. Minutes of the meetings: (Mention noteworthy points. Attach minutes of the meeting as separate Annexure).

3. Status of preparation of Zonal Master Plan including Tourism Master Plan.

4. Summary of cases dealt with rectification of error apparent on face of land record (Eco-sensitive Zone wise).

Details may be attached as Annexure.

5. Summary of cases scrutinised for activities covered under the Environment Impact Assessment Notification,

2006 (Details may be attached as separate Annexure).

6. Summary of cases scrutinised for activities not covered under the Environment Impact Assessment Notification,

2006 (Details may be attached as separate Annexure).

7. Summary of complaints lodged under section 19 of the Environment (Protection) Act, 1986.

8. Any other matter of importance.

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064 

and Published by the Controller of Publications, Delhi-110054.
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TEST REPORT

ULR NO

Report No

No

tendment Date

; TC1206324000007a79
: KLPL/e / 241WATER / OLs47
: L7-Sep-2 O24

TC-120BJ

.' OFFICE OF THE FOREST RANGE OFFICER,SPEiIAL nROJECT RANG*,
: NANDANKANAN ZOOLOGICAL PARK

Date of receipt

Reference

Customer Name

Campletion On: 1a-Sep -2A24;06-5ep-7024 Commenced On : 06-Sep -2A24

; DRINKING WATER (IS IOSO0:ZOLZ )
; SEALED IN GLASS BOTTLE

: GB-SP-Og

; NOT APPLICABLE MFG Date: NOT APPLICABLE EXP Data:
; NOT APPLICABLE Sampb Caltection Location, & Date :
; SUBMITTED BY CUSTOMER NUCTURNAL HOUSE(TAP)
; NOT APPLICABLESampling Procedure if Any

Sample Description

lShapelAppearance

Collected By

IIICT APPLICABLE

Sa rh p le lden tifica tion
Batch Na , Lot No

Quantitv,

MPN11OOml <2

I

RA

MPN/ 100rnl Shall not be
detected in
any 100m1
c: rrr nto

: 10500 :20t2L4

I'
I5 1622:!981, EA 2OO9

epin ion & Interpretatian :

unusual feature abserved during determination
Customer information if any
Confirmatian stafement as Ber decision rule , if appticabte

NIL

NIL

To view "Terms & conditions & NABL certificate of accred'itation click report.kalyanitaboratoiles.com/i,nages/NACNTC.pdf

o (aBy

Miss" Smruti Sephali Panda

For Kalyani Laborataries Pvt" Ltd.

Authorised Ey

Qor"ra Lj-drlq
Dr. Rekha Nayak f{toq IAAflLI
For Kalyani Laboratories pfr" LH,
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TEST REPORT

ULR NO

Report No
Date

No

Date

BATERIO LOGI CAL QUALITY

; TC1206324000007478
; KLPL/9 l24lwATERlo1s46
; 17-Sep-2424 i

TC-12063

Reference

Customer Name

Address

Date of receipt

OFFICE OF THE FOREST RANGE OFFICER,SPECIAL PROJECT RANGE,

NANDANKANAN ZOOLOGICAL PARK

06-Sep-2024 Commenced On : O6-Sep-2A24 Completion On: 74:5ep-2024

Sa.mple Description

F o rm 15 h a pelAp pea ra n ce

Sample ldentificatian
Batch No , Lot No'

Received Quantity
Sample Collected By

Sampling Procedure if Any

SEALED IN GLASS BOTTLE

GB-SP-OB

NOT APPLICABLE

3OOML

SUBMITTED BY CUSTOMER

NOT APPLICABLE

MFG Date ; NOT APPLICABLE EXP Dete: I,JOT APPLICABLE

Sample Collectian Lacation, & Date ,'

HAND REARING CENTRE(AQUAGUARD}

: DRINKING WATEB (IS 1O500:}ALZ )

i Feacal Coilform

l"
IS 1622:1981 RA Z0O9

.-: "t i

E,coli MPN/ 100m1

l"
Shall not be
detected in
any tr.00m1
sample

IS:10500TZALZ IS 1622'1981, FA 2009

Opin ion &, Interpretation :

Any unusual feature observed during determinatian
Customer i,nfarmation if any

Confirmation sfafdme nt as per decision rule , if appticabte

To view'Terms i Conditions & NABL certificate of accreditation ctick report,kalyanilaboratories.com,limages/NACNTCpdf

Analysed 8y raf Authorised 9y
{0

NIL

Y'

iss" Smruti Sephali Panda

For Kalyani Laborctories Pvt, Ltd.

3 r * rr * * t * t r a* t a :E :F rF I rr * * t * :r s * :E * rl )i t $ I tt 'i**tt*a,i!i***'tt*rt!B***tf ra **$,F End Of

,.k.*'ffirqfa*;,
For Kalyani Laboratories fot. lld,

r
rn

): a *t r:i t * I I * * * * *t )tr t t f t t* * * * t* t ** rl * t * t * rx * * ,t * t I t t ***t* I *lt * f r* *

\y

lr'*,100mr
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TEST REPORT

NABL ULR NO

Report No

Date

Na

Date

Reference

Custamer Name

of receipt

Descriptian

F tt rm I S h a pelAp pda ra n ce

5a m ple ldentificatian
Batch No , Lot No

Received Quantity
Calfected By

Procedure if Any

j TCL2A6324000007077
: KLPL/9124/wATER/o1s45
; L7-Sep-2A24

Te -12063

OFFICE OF THE FOREST RANGE OFFICER,SPECIAL PROJECT RANGE,
NAN DI\NKANAN ZOOLOGICAL PARK

06-Sep -2024 Commenced On : 06-Sep -2024 Camptetion On

"" DRINKING ti/ATER (IS 1O50O:2O12 )
; SEALED IN GLASS BOTTLE

"' GB-SP-O7

; NOT APPLICABLE MFG Date; NOT APPLICABLE EXP Date

; 300ML Sample Collection Location, & Date
I SUBMITTED BY CUSTOMER MOUSE DEER ENCLOSURE(IT)
; NOT APPLICABLE

14-Sep -202+

r'JOT APPLICABLE

BATERIO LOGTCAL QUA!-rTY

i Feacal Coilforrn MPN/100rnl <z IS 1622:1981 RA ZCD?

E.coli MPN/ 100m1 Shall not be
detected in
any 100m1
a--^l^

<2 iS:10500:2ALZ IS 1622:1981, RA 21109ii

OStin ion & Interpretatian :

t

Any anasual feature abserved during determination
Customer infarmation if any

Confirmation statement as per decision rule , if applicabte

: NIL

; NIL

'f{l vlew "Terms & Condiaons & NABL certificate of accredjtation click report,kalyanilahoratories.com/images/NA0NTC.pdf

Analysed By Authorised 8y0a

a

rl
I
:s

True copy
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TEST REPORT

: TC1206324000007076

"' KLP Ll g / 24 lW ATER,/O L544
." 17-Sep-2A24

tJY
lafiomloilaf

1

NABL ULR NO

Report No
Date

No

Date

rc-12063

ii

Opin ion & Interpretation :

Any unusual feature observed during determination
Customer information if any
canfirmatian statement as per decision rule , if appticable

; NIL

: NIL

To view "Terms & conditions & NABL certificate of accreditation click report.katyanilaboratories.cotm/tmages,/xacNTC,pdf

ia
Authorised 8y

By

r"".#
Miss. Smruti Sephali panda

Katyani Laboratories pvt" Lt:d,

f""n e $e?Ll*{t
Dr.'Rekha Nayak ifft,q p0c0\
For Kalyani Laboratories pvt, Ltd"

Gt

!t't********* 
End of Tgst Report )***t******t******r*****r*r*r****r***+r+*****:F**rrrr* 

******x<*

'" oFFrcE oF THE FOREST RANGE OFFTCER,SpECTAL PROIECT RANGE,
; NANDANKANAN zooLoGIcAL PARK

Date of receipt
14 -Sep -7:il24

06-Sep -2024 Commenced On

Reference

Cugtamer Name

06-Sep -2A24 Completion On;

.: DRINKING WATER (IS 19500:2012 )
," SEALED IN GI-ASS BOITLE

"" GB-SP*O6
; NOT APPLICABLE MFG Date; NOT APPLICABLE EXP DaIe:: 300ML Sample Callectian Locatioft, & Date :; SUBMITTED BY CUST0MER MouSE DEER ENcLoSURE(Iil)
; TTJOT APPLICABLE

|TJOT APPLICA 3LE

Fo rm I S h a p el Ap pea ra n ce

Identification

Collected By
Procedure if Any

I

Description

Batch No , Lot No

Received Quantity

i Feacal Coilform 00ml

'l '"*:
E,coli

: L0500 : IS 1622;1981, RA ZDC9

K[.PL-

Page 1 of

,l\\ :*.

r
Shall not be
detected in
any L00ml
sample

iI

True copy
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TEST R,EPORT

NABL ULR NO

Report No
Date

; TG1206324000007075
; KLPL/9 l24lv,IATERIO1543
: L7*Sep-2024

ffo
Date

TC.{2r)63

Rdference

Customer Name

Address

Date of reeeipt

OFFICE OF THE FOREST RANGE OFTICER,SPECIAL PROJECT NINCT,
NANDANKANAN ZOOLOGICAL PARK

O6-Sep-2024 Commenced On : 06-Sep-2024 Completion On: L4'*p-2024

Sample Description

Fo rm lSha pelAp pea ra n ce

5a nt ple Idei,ntification

Batch No o Lot No

Received Quantity
Sample Collected By

Sampling Frocedure if Any

DRINKING WATER (IS 1O5OO:2012 )
SEALED IN GI-ASS BOTTLE

GB.SP-O5
NOT APPLICABLE MFG DA\C; NOT APPLICABLE EXP DaIE:

300ML Satnple Collection Location, & Date ;

suBMrrrED By cusTbMER. REprrLF(wELL)
NOT APPLICABLE

T.IOT APPLICABLE

BATERIO LOGICAL QUALITY

i Feacal eoilform MPN/100rnl l3 IS 1622:1981 RA 2OC9

'1 "*.

E.coli MPN/ 100m1 Shall not be
detected in
any 100rnl
samole

iS:10500:2012 IS 1622:1981, RA 2m9

Opinion & Interpretation :

Any unusual feature observed during determinatian
Customer information if any

Confirntation statement as per decision rule , if applicable

Ta view 'Terms & Conditions & NABL c.ertificate of accreditation click reporlkatyanilaporatories.com/images/NACNTC.pdf

Analysed By Authorised By

NIL

:,,

Miss. Smruti Sephali Panda

For Kalyani Laboratories Fvt, Ltd.

Vo*t^L-ilytr
Dr. Rekha Ftayakiflo rl 

I,}CI,,/tl
For Kalyani Laborataries tut" Ltd,

t-
rt. J-1'u'.//$

rrrl*rr*irtrtr*r*tir*t***rretr*r.**tat*ttatrttarrrlrt*t{tt****tEndOfTestReportrrrr*rrrrrraaarrrrrr**r.arrra*r*arrrar,r*rtarttaat*rrr'*rrga

$ d
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*

o rato

KLPL-

Page 1 of

I
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TEST REPORT

NABL ULR NO

Report No
Date

No

Date

Sa m ple Description

Fo rm I S h a p e I Ap pea ra n ce

Identification
Ne , Lot No

Qua ntity
Collected By

Sampling Procedure if Any

; TC12063240000A70-74
; KLPL/e/24/wATER/OI542
." 17 -Sep-2A24

TC -12063

; DRINKING WATER (IS lO5oO;20L2 )
; SEALED IN GLASS BOTTLE

: GB-SP-O4

; NOT APPLICABLE U . MFG DAIE: NOT APPLICABLE EXP DA1E:

Sample Collection Locatiofl, & Date :;300ML
; SUBMITTED BY CUSTOMER JAVA SPARROW(AQUAGUARtr}
; NOT APPTICABLE

NOT APPLICABtr-E

: oFFrcE oF THE FOREST RANGE OFFTCER,SpECIAL PROJECT RANbr,
j NANDANKANAN ZOOLOGICAL P.ARI(

i 06-Sep-2A24 Commenced On : 06-Sep-2O24 Completion On:of receipt

Referenee

14-Sep-2024

Name r

I Feacal Coilform M PN/ 100m1 <2"

I

I5 1622:1981 RA 2m9

E.coli MPN/100m1 Shall not be
detected ln
any 100m1
sample

<2
lts:10s00 

22012

I

IS 1622:1981, RA 20Cq

Opinion & Interpretation :

Any unusuaf feature observed during determination
Custamer information if any

Cunfirmation statemenf as per decision rule , if applicaAb

To view "Terms & Conditions & NABL certifieate of accreditation elick

Analysed By

NIL

:"

CNTC,pdf

Authorised By

*n#r
Miss. Smruti Sephali Panda

Far Kplyani Labaratories Pvt" Ltd
,,Kmffielacau
For Kalyani Laboratsries Pvt. Ltd.

t"t*rta'*rl:l*rtla*a*+*"t*i"*ttl*tttat*alrltarattl*ttlttr**tEndOfTgStRepott*t*tttt*aarttrtt*art*tttrar*rtr*l**tt*+*aa***r*tttrtFartrra*t
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TEST REPORT

ALR NO

Report No
Date

o

a

a

a

TC L206324000 007072
KLPL / g / 24 IW,ATE R/ 01 54 O

1_r-t-o-2024No

Date
TC-1206{

Reference

Custamer Name

Address

Date of receipt

O""= OF THE FOREST RANGE OFFICER,SPECIAL PROJECT RANGE,

NANDANKANAN ZOOLOGICAL PARK

06-Sep-2024 Commenced On r 06-Sep-2024 Completion Cn: 14-Sep-2024

Sample DescriBtion

Fa rm I S h a pelAp pea ra n ce

Sample tdentificatian

Batch No , Lct Na

Received Quantity
Sample Colleeted By

Sampling Frocedure if Any

; DRINKING WATER (IS 1O5OO:2012 )
; SEALED IN GI-{SS B0T-l LE '

," GB-SP.O2

,, NOT APPLICABLE MFG Date; NOT APPLiCABLE EXP Date:

; 300ML Sample Cottection Location, & Date

; SUBMIT-rED BY CUSTOMER MOUSE DEER ENCLOSURE(i)

; NOT APPLICABLE

rlOT APPLICABLE

x

BATERIO LOGICAL QUALITY
:.i?.11'

/" /

rs 1622,1981 R.A 2009i Feacal Coillorm MPN/ 100m|

MPN/ 100ml Shalt not be
detected in
any 100m1
Eamole

l,t
Il"

10500 r 2012 IS 1622:1981, RA 2009L, colr

O pin ion & Interpretation :

Any unusaal feature observed during determinatian

Customer information if anY

Confirrnation statement as per decision rule , if applicable

To view "Tems & Conditions & NABL certificate of accreditation ctick report.kalyanilaboratorles.com/lmages/NACNTC-pdf

o r at O;"
Analysed By Authsrised By

NIL

t."

:-
l."

fs
Dr, Rekha I'layak

For Kalyani Laborataries Pvt" Ltd"

Yu*naJaN*
T 
r{{pafaoatySrnruti SeBhali Panda

I
I

For !(alyani Laboratories Pvt" Ltd,

**r******r***********rr**f*i*r:*,ir*rt*t****t*r;*,***:i*******t*t*** End Of TeSt RepOft *t*l* ** rlt**** t*rx.f, (t'***t{ ** * t,t *

Page 1 of
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True copy
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TEST REPORT

ftdffiffi

Ltb
.,"i:Eittif;ffi

ffiL-t i*i,or,.tattas

!

ULR NO

Report No

Date

Name

of receipt

No

j TC L20632400,00 07 07 L

; KLPr-19 /24lwATERlo1s39 '

; l.7 -5ep-2024

oFFrcE oF THE FoREST RANGE orFrcER,sPEcrAL PRoJEcr nAruGE,

NAN DANKI\NAN ZOOLOGICAL PARK

06-Sep -2024 Commenced On : 06-Sep-2A24 Completion On: 14-Sep"7024

TC-l

ii

5a m ple DescriPtion

Form lSha pelAppea ra nee

Sample Identification

Batch No , Lof tVo

Received QuantitY
Sampte Cotlected BY '

Sampling Procedure if AnY

,' DRINKING WATER (IS 105O0:2012 )
; SEALED IN GLASS BOTTLE :.

r GB-SP-O1

: NOT APPLICABLE MFG DaIe; NOT APPLICABLE EXP DAtC:

; 300ML Sample Collection Location, & Date :

: SUBMITTED BY CUSTOMER HAND REARING CENTRE(TAP)

; NOT APPLICABLE

NOT APPLICABLE

RA 2OC9MPN/ 100m1 2

l'
i Feacal Coilform

IS:10500:2012 IS 1622:1981, RA 2}]9MPN/ 10Ornl 2

l'

Shall not be
detected in
any 100m1
sample

E"coli

O:ir rion & [nterpretation

Any unusual feature obserued during determination

Customer information if anY

Canfirmatian statemenf as per decision rule , if applicable

t

To view "Ternts & Conctitions & NABL certificate of accredi'tation elick

Anplysed By

Far Kalyani Laboratories Pvt, Ltd"

' NIL

: NIL

o(at

s

* r * * * *t * * t * * )* t * * t, * * ; ! r ** ** End of Test Report * *t* * * * *,t i* * t * ri * t * * t

f*,l"drf*t
Dr" Rekha Nayak 

*tf/# qpil,rE
For Kalyani Labarafories Pvt, l-td,

Authorised 3y

flrr*y'
Smruti Sepnlli Panda

{
#
rt

Page I o{

I
.. !*-

KLPL.

BtlSFt'

True copy
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TEST REPORT

j Tc1206324000047473
KLPL/e / 24 / WATER/O1s41

lj'-'.p-2424

ULR NO

Report No
Date

No

Date
rc-12063

Reference

Customer Name

Address

Date of receipt

.. oFFICE OF THE FOREST RANGE OFFICER,SPECTAL PROJECT RANGE,
,, NANDANKANAN ZOOLOGICAL PARK
; 06-Sep-2024 Commenced On : 06-Sep-2024 Completion On: t4-*p-2\24

Sa m ple Description

Fo rm I Shape lAp pea ra n ce

Sample ldentification
Batch No , Lot No

Receive d Qua ntity
Sampte Cotlectec,l By

Sampling Procedure if Any

; SEALED IN GLASS BOTJLE

.. GB-SP-O3

; NOT APPLICABLE

; 300M1

; SUBMITTED BY CUSTOMER

: NOT APPLICABLE

MFG Date; NoT APPLICABLE EXP Date: IrtoT APPLICABLE

Sample Cottection Location, & Date :

NUCTURNAL HOUSE (AQUAG UARD)

DRINKING WATER (IS 1O5OO:2012 )

BATE RIO LOGICAL QUALITY

i Feacal Coilform MPN/ t00ml <z IS 1622:1981 RA 20O9

E.coli MPN/ 100m1 Shall not be
detected in
any 100m1
samole

<2 IS:10500:2012 IS 1622:1981, RA 2009

Opirr ion & Interpretatian :

Any unasual feature obseryed during deternination ,

Customer infarmation if any

Confirmation statement as per Cecisian rule , if applicable

To view "Terms & Conditions & NABL certificate of accreditation click reporZkalyanitaboratories.iom/images/NACNTC.Nf

Analysed By Authorised Br

NIL

Y'

\.*
rnrt-lJ\-Al**

Miss" Smruti Sephali Panda

Far Kalyani Laboratories Pvt, Ltd,
o, kffi,"WrQleo*ay
Far Kalyani Laborataries Pvt" Ltd,
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proniem for wrld anrmals as rt reduces avarlaCIle palata0le torage,That has 0een a tnreal 10r

aqu;i1c fauna of Kanjia Lake and the lake ecosystem as a whole Large scale illicit felling

for firewood, fencing material, poles etc" has rcrluced the quality of crop in terms of wildlife

preference. lt has resulted in elimination of certain micro habitats viz. old growth, mesic

sites, key areas etc. by exposure to biotic agettcies.

2.6.4.3. I mportant inverlebrates, the ir stalus, dislribution and ha bllat

There are 92 species of butterflies and 52 species of spiders have been docLlmented

in the sanctuary area (Figs. 16&17). Some terrestrial invertebrates gradually vanishing are

earthworm, crickets, butterflies, termites ancl snails etc They are adversely affected clue to

indiscriminate use of chemical fertilizers, insecticides and pesticides agricLrltLrre fields in the

catchment of the wellands lVloreover the mrcro habitats are being lost due to increaseci

biotic interference Unless organic farming is stressed Lrpon in and arouncl sanctLtarV area

the Kanjia ecosystem would be adversely affected.

2.8.4.4. Damags caused lo the Ioresl by $illd animals

Damage to bamboo clLrmps and culms, eJebarkrng of ficus trees atld damage tci tither

loclder trees by migrating elephant herds is noticed, especially during winter Brolnistng irf

y0ung shoots and coppice shoots by Chittal, Sambar and other herbivores etc are the type

of danrages caLrsecl to crop by rrrrrld animals Damages by wild boar. rorJents ancl porcupines

are not uncgmmgn but thO extent is very limited. ln the whole damage by v,rild airit-nals,

are not posing a threat to sanctuary forest management.

2"6.5. Developrnenl of Kaniia lake eco-syslem

2.5"5"1" lntroduclion

The wetlands are gaining importance day by day with the more and more understanding

about their values and functions. The wise use of wetland resources and the comrnunity

participation is another drmension of wetland management Wetlands are highly productive

ecosystem Some of the detrimental factors responsible for the degradation of wetland

ecosystem are deforeslation, industrial growth, urbanization and over exploitation of wetland

resgurces like alternation of land use practices etc. The fertilizers and pesticide runoff from

agriculture field, cJomestic sewage, industrial waste and unsustainable use of the wetland

resgurces adversely. Excessive nutrient loading is also detrimental to the wetland ecosystem

resulting in eutrophication. This also led to proliferation of macrophytes including the

invasive species pose a serious management problem. IVluch of our limnological understanding

originates from natural lake ecosystems. However, human being has created a large numbers
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of resenroirs. These artificial water boclies have been created for specific purp0ses o1 water

management. Examples include water storage, flood control, generation of electrical energy,

recreation and for supply of drinking water

Kanjia lake popularly known as Nandankanan lake is situated between 85 48' to 85

50, East rongitudes and between 20 zz' fi za 25' North latitudes. lt is an tmportant

wetland laying to the south of iVlahanadi delta heacl, within the boundary of Nandankanan

sanctuary Nandankanan is a famous zoological park of Odisha. The zoological park remains

in the south srde of the lake where as the Botarrical garden remain in the n0rth side of the

lake, lt serves multipurpose as it is Lrsecl for the recreation of the visitors, sLrpply of fresh

water to the zoo, water supply to the botanical garden At the same lime' it has qot

immense socioeconomic value as the fishermen from the local village derive their livelihood

It is only 2 0 kms away from Barang railway station and 13 0 km from BhLtbaneswar town

The wetland is facing management protrierns lrke siltatron, eutrophication. and weecJ

infestation, proliferation of invasive species and shoreline shrinkage

Keeping in view the important role performed by the lake a systematic survey was

carrierl oiit by a r-nultidrsciplinary team of Chiirka Development Authority to generate base

line inforrnalion for formulating a management plan {or its sC|errtiiic management

2.fi.5,2" Physiography, Geology, Geomorphology and Lithology

Kanlia iake rs surrounded by iinear hill ranges to the north, west and south The

wetland 0pens Lrp to a flat deltaic plain of Prachi river, which existed in the past The major

rock types are sandstones The ridges are heavily weatherecl and lateritised Surrounding

the ridges, the uplands are present which are made up of thick laterites of reddish brov'rn

colour The water body is present between two linear lateritised ridges The soil type, which

predominates in this area. is lateritic. A part of the Chandaka reserve forest form the

drarnage basin of Kanjia lake and the surrounding shallow depressions which ultimately

drains into river Kuakhai, one of the branches of the fVlahanadi system.

2.6"5.3. Classilication of Wetland

The Kanjia lake is a delta head wetland. This type of wetlands is present at both sides

of river tVlahanadi. These wetlands are locally known aS "Patas"'

2.6"5"4" Juslilication for a wetland ol National importance

This weiland is one of the most important wetland of the locality, with riverine

caharcters lts plays a vital role by way of meeting the fresh water demands of the

Nanadankanan zoological park as well as the botanical garden. With its rich biodiversity and
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strategic location it would serve as alt excellcltl sltil f0r tne wetlan0 e0ucatl0n" As nrore iitan

3.3 firrllion visitors visit Nandankanan and the wetland is very strategically located, message

on wetland conservation its values and functions with appropriate signage will serve a great

purpgse. Apart from this with its rich shoreline flora and fauna, it can serve as a living

laboratory for the wetland education pr0gramme for the schoolchildren. The wetland has

a rich diversity of terrestrial and aquatic fauna (Table 2-5) The lake has a good fishery

resgurce and fish diversity (Table- B), the wetland serves as ihe lifeline for more than 550

fishers and equal number of people who are involved in the marketing and other ancillary

work. Fishing right for the local communities rs admitted for nine months exceptittg the

migratory perioci This small wetland shelters amazing fresh water biodiversity The r,nietland

is also wintering ground for a large number of migratory hrirds The list of the avifaitna of

the wetland is given in Table-6. lt has an immense recreational value as during lvtnter Iarge

numbers of visltors c0me to the wetland treing attracted by its scenic beauty as'urell as the

avifauna The rich biodiversity of the wetland needs to be inventorised Due to lhe above

values and functions and its immense socio-econornic importance it has been'Jeclared as

Wetland oi itlational lmporlance

2.6"5"5 Human selllemenl and land use

The wetlapd falls within the Nanadankanan sanctuary which was constituted vide

Govt of 0disna notrfication No.BF (W) 160i78-20582 clt 3 8 1979, as per the section 
.lB

of the wildlife (protection) Act, 1972 |t covers the Jujhagarh D P.F, a par"t of Krishnanagar

D pF and r,rrhole of Kanjia iake Ihe hills and pediplains are covered by laterite soil ir'rhich

supports natural vegetation The deltaic alluvium to its east is used for cLrltivation The

drainage basin vrras a Demarcated Protected Forest (D P.F) prior to 1960, and it used to

cater to the need of fuel wood and small timber of the local people" The forest was mixed

dry deciduous type With the development of Bhubaneswar city and the increasing Lrrbanization

on the nearby areas, the pressure on the foresl grew raprdly. As a result most of the trees

growth has been removed and only degraded scrub vegetation exist today The lake was

under the management of state fishery department since long and fishing operation was

being carried out with management of aquatic weeds till 1977 To facilitate pisctculture an

eastern earthen embankment was created to prevent the escape of water to nearby swamps

to increase the water level of the wetland. Subsequently after the constitution of the zoo,

the zoo authority further raised the height of the embankment to increase the water holding

capacity of the wetland. ln the process the eastern and the southern swamps got separated

from the main water body. The wetland is spread over 105Ha, out of which the water

spread area of main lake is 75 ha, where as about 15 ha which was previously a part of

rhe main wetland is now separated by a road, which gets connected during m0ns00n
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through the vented causeway of the roarJ Srnrilarly, a small satellite wetland of 15 ha. lies

t'wards the north east of the Kanjia Lake lrr arlrlition to this a swamp on the southern side

spread over 40ha with rich growth of emerqent ntacrophytes is also habitat for water btrds

like rails and coots.

2.6.5.6. Physicochemical and Biological Parameter ol the welland

ln an aquatic ecosystem, the bioiogical phenomenon occuri'ing is directiy or indirectly

relatecl to the intrinsic properties of the water The properties of water involve interactions

between a complex of physical and chemical factors, which have profound cffects upon the

other brota of the Lake.

Temperature:

A1nong all the ecological factors, lenrperatLrre is an important pai'ame[er", r,'vhich

inflLrences lhe growth of the organism of a wetland The growth and developrnenI of

pnyt0piant(ton, aigae anci macrophytes are ciirectly irrfiuenced by iempei'ature oi"in association

with iliumination and inorganic nutrients Temperature also acts as determining factor for

migration of frshes and other zoo brota. Ine aimospheric temperature recorded to vary

betureen 36 g to 38 4 C during the survey The average air temperature vras recorded to

0e 3/ 3 C the period of observation was ciuring the peak summer The water temperatitre

varied between 30 3 to 35,5 C at different stations. The average water temperature was

32 0 C The water temperature was 5 0 C less then the air temperature'

TransparenDy:

Transparency plays a significant role in the growth and developrnent of aquatic

plants. Some zooplankton and fishes are also sensitive to light. Growth of the submergerl

macrophytes is significantly influenced by the lighr intensity that penetrates the water

coiumn to reach the bottom. The photic zone is affected by the growth of phytoplankton,

macrophytes and suspeniled solid in the water coiumn. The water transparency varied

between 20.0 to 146.0cm with average transparency of 110 Ocm at different stations during

the survey lt was observerJ that at most of the sampling stations transparency u,ras equal

to water depth. This testifies that transparency of the wetland is very good during this part

of the year,

Depth:

The depth of water influences the wetland eco-system significantly. The depth of the

water affects the migration of fish and growth of different aquatic life forms- The depth of

Kanjia lake varied between 70.0 to 168.0 cm at different stations during survey. The average
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0eptn was rec0r0e0 t0 0e 118.Ucrrrs. iire st;itrOrr rr0 3 & 4 are ihe shaiiower z0lres. The

averige depth more than 1.0 meter dLrrirrrr peak strmrner is indicative of its suitability for

piscine fauna,

Total suspended solids (TSS):

Total suspended solids (TSS) of Kanjia lake water ranged between 0 002 to 0 134

gm/l with an average of 0.032 gm/l The highest value of TSS was found at station 5, where

as lowest was recorded at station 1.

Turbidily:

Turbidity of Kanjia lake water varied between 0.5 to 9 0 NTU wrth an 3r7glngg value

ol Z.S NTU during the survey. This inclrcates that the wetland is conductve for macrophytes

anrl other aquatic life

pH:

The hydrogenion concentration (pH) of a water body is considered a very important

parapeter from management point of vieriv, The pH of Kaniia lake was recorded lo vary

betureen 7 35 to 8 52 with an average of 7 83 which is in alkaiine range and good tor the

aqrratic life

Total alkalinily:

The total alkalinity of Kanjia lake ranged between 24A b 33 0 ppm in surrface and

ZZ.A b 30 0 ppm in bottom water dLrring survey The average alkalinity rruas 28 0 pprn

(surlace) and Zl 0 ppm (bottom) This indicates that the lake water is not favorable for

phytoplankton growth. The low alkalinity encountered might be CLre to decay and decomposition

of the aquatic macrophytes during the peak summer

Conductivily:

Conductivity is the sum of concentration of soluble salts in the water. Some class

of phytoplankton grow fast in water with richer electrolytes (conductivity) The conductivity

of Kanjia lake varied between 0.05 to 0.15 milli mho/cm with an average of 0.1 rnilli mho/

cm This indicated the low concentration of salt in the water.

Dissolved oxygen {D0):

The dissolved oxygen is an indicator of the health of the aquatic eco-system. Dissolved

gxygen in a water body is built up due to photosynthesis by the aquatic plants and churning

29
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0t water 0ue t0 wave actton. The cJrssolvccl oxygen of the surface water ranged between

2.64-to 7.01 ppm with an averagc ot 5.72 pprrr. The bottom D0 varied between 2 64 Io
7 45 ppm with an average of 5 33 pprn At two stations bottom D0 was less than surface
D0 This stratification is due to clecomJrosilion of weed during the peak summer, which
resulted in decreased D0 of lake water.

Blochemical ilxygen Demand (B0D):

The BOD value varied between 1?2 la 3 BG ppm with an average of 235 ppm This
inclicates that the wetland is free fronr organic pollution

ilf itrata and Nilrits,

The nitrate value recorded to vary between 0 032 to 0,078 ppm in surface ancl 0 04g
lo 0 C73 ppm in bottom water at difierent stations during the survey The average value
in surface and bottom water was 0 056 and 0 06 ppm respectively l-he bottom water had
higher niirate value than ihe surface water ihis might be cjue to uiiiisation oi surface nitrate
by the floating r,veed

Ammonia:

It varied between 0 071 Io 0.123 ppm in surface water and 0 071 to 0.09g ppm in

bottom water. The average surface and bottom ammonia were 0 09.1 & 0 0g ppm, respectively
The anlmonia concentration ln;as observed to be slightly higher in the lake water

0rlho-phosphale:

It is an important nutrient for the grovrrth of autotrophs. The phosphate content
varied between 0.062 to 0.108 ppm in surface and 0 062 to 0 0BZ ppm in bottom water
at different stations in Kanlia lake during the survey The average phosphate level was
recorded as 0.079 in both surface and bottom water.

S i licate "

The silicate varied between 4 69 to 8.071 ppm in surface water and 5 524 to 8.07i
ppm in bottom water during the survey period"The average silicate was 7 15G ppm in
sui'face and 6.976 ppm in bottom water. The high silica content in Kanjia lake water might
be due to input in form of runoff from catchment area.

Primary produclion:

The Gross Primary Production (GPP) of Kanjia lake was recorded to be 32.03 mgci
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of consumers like m0re z00plankton and inve rte b rate s. Ih e

atlributed to the presence of abundant {loating macrophytes which do

to penetrate creating a blanket effect.

nd Fauna of Kanjia lake

Arr t:xlcn:;tvt) stLtdy ulas d

are two types of veqletati0n are seen in the area. 0ne is the terrestrial type, which is

remaining in thr: peripheral area of the lake and Nandankanan sanctuary. The second one

is aquatic type, which is seen in the expanses of the wetland.

The terrestrial vegetation spreads over three fourth of the sanctuary area ie 321 ha

The original lorest was dry deciduous type Ti'ee species like Bridelia sp Pterospermum

vv!nrtrn!rm Grewia rhamnifolia G ti!iafolia. Albiza !ebbeck existed in the oast. The
^ytvvutyLttt,t

areas suffered a biotic interference in the form of felling, grazing and fire. The development

of new capital at Bhiibaneswar had its repercLrssions on these forests due to the clernarrd

for firewood arrd tinrber lhat ultimalely resulted in degradation of the vegetatiori Durinql

the survey 30 species of terrestrial plants were recorded in Nandankanan ancl Kanlia lake

area (Table 2)" The dorninant tree species, whrch are presently met with are Pterospermunt

xylocarpum. Vitex pinnata, Aegie marmelos, Barringtonia acutangula, Atalantia

monophylla etc The Cominant shrub species are Chromolaena odorata, Allophyllus

Wildlife l-Vlanagement Plan for Nandankanan Sanctuary Litt\
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phas:4'A proposal was submitted vide IVlemo No 633i dt30 12 96 of Director, Nandankanan

Zoological park to Revenue Authorities for acquisition of 25.867 acre of land of Jujhagarh

lVlauza for development of Nandankanan Zoological Park. ln response to this the Revenue

Authority gave physical possession of 21.814 acre of land which was taken possession by

the ACI Nandankanan Sri lVlanoi IVlahapatra on 16.1 .2A04. lt is also reported by the

Revenue Authority that balance of 4.053 acres of land of Juihagarh mauza has been already

handed over to Nandankanan Zoological Park authority in i966 the Land Acquisition cost

of Rs gg,61.j82,00 relating to the above acquired area was already paid to Revenue

Authority vide fvlemo N0"670 dt.27 2.2003 No demand has been made by the Revenue

Department for payment of Decretal dues if any 0n the above acqLrtred land till date

Table 13. lnlormation on Land Acquisition in Nandankanan Zoological Park

6"3.13 Wetland DeveloPment

There are three important wetlands rnside Nandankanan sanctuary viz. Kanjia lake,

Kiakani lake and Katurighasa pata. Besides these wetlands, there are swamps both inslde

sanctuary area and outside sanctuary area" These wetlands are highly productive eco'

systems which need long term protection and conservation inputs The vartous growth

forms of wetland vegetation integrate the totality of hydrological varia'oles and therefore can

be used as the indicators of different hydrological designs. Wetlands like Kaniia are threatened

by exotic plant species viz. Water hyacinth (Eichornia crassipes) and Salvinia (Salvinia

molesta) These free floating nuisance plants were introduced to lndia and they pose

problems by clogging water ways and out competing native vegetation. Water hvacinth itt

heavily polluted area may have little benefits, as it is capable of taking up and sequesterinrl

unwanted nutrients and heavy metals in the water column. However there is urgent necrl
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for cleaning of free floating weeds and desilting of Kanjia lake and Kiakani lake situated

insitje Nandankanan sanctuarY.

Becommended developmentat measures in wetlands ol Nandankanan sanctuary

1. lVlanagement of free floating weeds

(a) IVlanual removal

(b) Composting

2 " Biological control of weeds

(a) Release of firrgerlings of triploid grass carps

(b) 0ther such methods

3 lmprovernent of inlet anrJ outiet

(a) lmprovement of existing inlet (Desiltation of the channel and structural

improfement).

(b) lmprovement to the outlet, excavation of the channel upto 2 Kms to connect the

same to Kuakhai river through Bada nala and improvement of the concealed caLlseway.

Water qLrality monitoring

(a) l\4anpower

(b) Transportation

(c) Chemical consumables and contingency

Wetland education & Awareness

(a) lnterpretive signages

(b) Wetland education kits

(c) Wetland education for school children

6.3.14. Management of saltlicks

Saltlicks are essential for the management of herbivore population" Since nature

saltlicks are very limited it is proposed to provide artificial saltlicks especially tn Deer Park,

back side of Lron safari, near Hamiratangi, inside White Tiger safari, Botanical garden

(north-west side) where spotted deer population is abundant" The artificial saltlicks are to

be provided near game tanks and water areas Proper protection need to be ensured as

these are vulnerable areas for poaching. The list of salt licks inside Nandankanan sanctuary

was given in Appendix 23"
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Krrtha Bahanr ts carne0 out inruce a ytlrne Castes nets are usually 0pe rated

are cperated during night time During

m0ns00n, when the water level of Kuakhai river tncrease auto recruitment takes place from

the rive r to the lake

2.6,5.8. lmplementing Agency

At the m0ment, the wetland is managed by the Nandankanan zoological park Authority.

The fishery activities are carried out by the Primary Fishermen Ccoperative Society The

most important service rendered by the wetland is by way of meeting the fresh water

demand of Nandankanan zoological park and the botanical garden. Thus the water quality

of the wetland needs to be maintained Apart from with its rich fishery resources and

diversity it is also the life line for more than 550 fishers who depend on the lake for their

livelihood The lake is also a repcsitory for the rich biodiversity" lt has got a great pciential

for serving the purpose of wetland education. Considering the significant ecological and

socio-economic values of the wetland. it is imoerative to start a holistic managemenl of this
important man made wetland ecosystem.

2"S.5.9. Suggested Activilies

Cnmponent 1" Water quality rnonitoring

IVlonitoring of the water quality of the wetland is a priority as the water is being used

for the drinking purposes lt is suggested to carry out monitoring thrice a year ie during

(i) IVlonsoon, (ii)Winter, (iii) Summer. The water quality monitoring would be carried out

from the 9 pre fixed stations. The followrng parameters would be monitored; air temperature,

water temperature, pH, salinity, conductivity, turbidity, dissolved oxygen (D0). biochemical

oxygen demand (B0D), total alkalinity, total hardness, total suspended solids (TSS), nitrite

1ttt0r), nitrate 1ttt0,) and phosphate (POo) would be analysed during the study period. The

biological parameters like composition of algae, phytoplankton, other macrophytes, fish,

prawn, avifauna and benthos would be carried out. The quantitative study like biomass of

macrophyte, primary production and chlorophyll estimation would also be carriecl out.

Componenl - 2: Wetland education

With its rich biodiversity Kanjia lake can be an excellent site for the wetland education

N/lore than 3.3 million visitors visit Nandankanan annually which includes more than 70,000

school children. The wetland is very strategically located and there are m0re than 100

schools in and around Nandankanan. N/lessage on wetland values and functions in form ol
appropriate signage at strategic location serve a great purpose of wetland education. Aparl

.,,"'t,.-. ...* ,, ,i
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tr,r tlris component to develop

signage on various theme on s and wise LJSe

of its reso u rces A learning t line of the lake

inr; tlre wetland values and f unction and

the C0nservation need of the wetland Tttis 1t;tth thout any disturbance or

alteration of the shoreline. Adequate care will be taken while designing this signage to see

to it that it merges with the ambience For thc school chiidren in addition to this learning

trail, a wetland education kit would be rlevelopcd l-he school children would also be

exposed to the various multimedia eclucation nraterials on wetland education

Component - 3: Biological control of the weed

0ne of the prime uses of the water from this wetland is for sLrpply to the Naandankan

zoo So, the excessive growth of macrophytes inform of submerged weed in the reservoir

is not desirable There are a number of options available for de-weeding the wetiand They

are i) physical, ii) mechanical removal, iii) chemical and iv) biological Out of the four

options, the biological control of the sLibmerged macrophytes is most suitable for this

wellanci it is suqgested to release adequate number of triploid fingerlings of grass carp

to tackle this problem The grass carp, Ctenopharyngodon idella, is a large herbivorous

fish which superficially resembles the c0mm0n carp (Cyprinus carpio), but differs in

several characteristics lts body is more streamlined, tts mouth is terminal, and it lacks a

stiff dorsal spine and oarbels. The grass carp has large, grooved pharyngeal (throat) teeth

and a long intestine, which allow it to effectively shred and digest aquatic plants as tts

principal food The grass carp, as a biological control of aquatic plants, is considered an

attractive long-term method for control of submersed aquatic plants Because Ltsing grass

carp to control aquatic vegetation is inexpensive and longer term compared to other control

techniques, there is widespread interest in expanding its use throughout the country. This

has been successfully tried in Bhoj wetland of lVladhyapradesh. The triploid grass carps are

sterile so the potential of the diploid grass carp which multiply rapidly is contained.

eomponent - 4: Management ol Free-floating weed

The excessive growth of free floating weed is creating ecological problem of the

,ruetland Due to overcastting, the bottom of the lake is tending towards anoxic condition.

ii is alsg interfering in the primary productivity. lt is also affecting the aesthetic beauty of

;lre lake. So control of the free floating species particularly the water fern is essential. lt

,:. pr0p0S0d to remove the same physically and to compost them and use it for manure

,,rrt'00S8"
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ug
Wildlife Management Plan for tilandankanan Sanctuary

componrnt - 5: lmprovement ol inlet and outlet and a remedial pond

The inret and the ouret of this wetrand pray a vitar rore in its hydrorogy as well as

significantly influence the lake ecosystem' All the three malor inlets of Kaniia lake are

encroached and converted into curtivated rands, obstrLrcting the flow to the lake' The

artificiar channer made is arso sirted up and needs to be renovated. The main outlet channel

needs to be desirted over a rength about 2 kms. This wiil facilitate flushing out of sediment,

auto recruitment of fish luvenires and frushing out of the free-froating weed during m0ns00n'

The major portron of the catchment of the wetland is paddy field so' excessive loading of

nutrientandpesticidetakesplaceinformofrunoffduringm0ns00n.}tisproposedto
construct a remediar pond for nutrient sequestration throLrgh bioremediation' suitable

macrophyteswouldbeintroducedinthepondtoreducethenutrientloadThewaterwould
be releasecl through the sluice gate ciurino the post m0ns00n perrod This would help to

maintainthewaterdepthinthetnainwaterbodyandwouldalsohelplocontrolthegrowth
ofthemacrophytes.Thewatei.qualityofther,er.redia.!porldwouldalsobemonitoredat
aregularinterval'Thiswouldhelptoreducethe}oadofsedimentandnutrientand
poilutant. This is row cost tecnnrque for mitigating the impact of nutrient and poilurtants in

to the system

lntegratad Gharial tCIilssrvation pr0grammg in Nandankanan sanctuarY

A Gharial breecJing complex in Nandankanan Zoological Park was established in 1976

with the rec0mmendation of Dr. H Robert Bustard, the then chief Technical Adviser (G0l/

UNDP/FAolndianCrocodileConservationProject).Hedesignedthiscomplexasahuge
poolgmtr.deep(capacity-180,0001trs.)withflowingandrecirculatingwater.Theviewing
pointwasonlygmtr'wide0nOnesideofthehugeenclosure,theresthavingahighwall
to provide these shy animals with total protection' The Zoo at that time had three adult

Crocodiles, the male suffered repeated penile prolapse, and it was decided to obtain a large

male from Frank Furt Zoo, West Germany. This male reached in 1979 Nandankanan and

despite never having seen another Gharial since a baby' mated with Nandankanan female

Ghariars and worrd first captive breeding of Ghariars started at Nandankanan. ln 1980, the

;;rt ;r;;;ssfut captive breeding of Gharial took place in Nandankanan' lt is the most

successful large-scale project of GA0/UNDP in lndia. The captive breeding pr0gram including

artificiar incubation and rearing was stopped for rast few years as the ghariar population was

flourishinginNandankananbytheirnaturalbreeding"

Recentlyin20.l5,afterrepetitivedeathsofmalegharials,theartificialincubationof
gharial eggs and rearing pragramme again restarted at Nandankanan in a newly constructed

hatchery. presenly 87 numbers of grraiiar hatching hatched at the hatchery a'e being reared

in the hatchling Pools (Fig 20)
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hilika DeveloPment A uthority

S11, BJB Nagar, BhubaneswarTSl 014

TeI+91 6742434U4

Fax +91 6742434485

+mail: drilika@chilika.com
(A Gotremment of Odisha AgencY)

Letter Nct

Dated Bh u ba neswa r

[:rom
Srr Susa;tta ltJanda, llS
Ch ief Executive,

Chief Conservator of Forests,

Chilika DeveloPment AuthoritY,

B h u ba nes'vva r

lo
The Dy" Dtrector,
Nandankari an Zooiogical Park,'
Nandankanatl,
tlhubaneswar"

Sub: De-weeding work at Kanjia Lake, Nandankanan.

Ref: your office letter no.345g/1"F, dl.7 J.A.20:17 of Dy. Director, Nandankanan Zoology Park-

Sir,

ln inviting to the letters cited above this is to inform your tlrat an amount of Rs. 40,79,200/-

(llupees Forty lakh seventy nine thousand two hundred) only has already been spent as on date

agairlst 11s. 36 - released by you for de-weeding work in Karrjia [-ake4

One utiliz;r iion certificate was submitted by this office nrerno no" L77OICDA, Dt. 75.07 "24fi

for Rs. 22,OO,OO0l- " l-he UC of balance arnount of Rs. 14,88 ,450i- is submitted now'

you are requested to release thr: balance amount of i?s. 
-;350,750/'(Rupees 

Three lakh

ninety thousand seven hundred fifty) only to square up the account.

Yours Sincerely,

cn'"#tffi
Chilika DeveloPment Authority

Bhubaneswar

Memo No.'____,_-JCD& D!. 
--. -:- -.-=---i

Copy forwarded to The Director, Nandankanan Zoological Park for favour of kind

irrformation and necessary ar:tion with reference to rnemo no. 3459 /1'F,Dt.07.tO.17

Chief
Chilil<a Developme nt AuthoritY

Bhubaneswar
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Recipient
lndira

of Ramsar Wettand Consa,"a tion Award 20A2 and I
}andhi Paryavaran Furaskar 2002 fw oru/r$andirry I

wntnbutiwt forvands wetand @n*Matidt I

Missbn: to restore and susfana He management of iagoon anrl ffs drainago Dasin based

on ttrc wund sclentr'Jl'c prineiptes through perticipatary pracess" Promate @nssMation: wtse

us:e; and the fair aN aguitable sharing of benafits amopngst ltre local communitles"
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-str&
Deweeding

proved Estimate work

Estimate alllount - Rs. 2J,.0 lakhs

'-.'l >;:'i:''

(in Rs.)

spe ntWorks

Undertaken
Esimated

Amount

Sa me as

a pproved
Excavtor operation - 2 nos, Barge-1no.and

Generator - 1 no
1

77511""00L284A7.00
45 L506.004

lvl an n ual d eweed in
125000.00

H irin of Tractor

34449.00451 .00
185000.00280800.00

\7.45183,0021"00000.

B hours Per

daY @

Rs" 250 a/-l
for 3 months

(25dasys/

month).

Deployment of one excavator m0

propctiec Barge for the deweeding in Kanjia

reservoir and Kiakhani lake on hire basis including

wages of operator and helpers etc. 8 hours per

dry @ Rs.2 SAOl-lhr for 2

m 0 nths ( @ 25d asYs/rn onth ) "

u nted se if

152C00"00

8 hours Per

day @ Rs.

27A1"lhr for 3

montirs (75

dasys/ nrorrth)

tieployment of one excavator

irr l(e njia r esrjrvriir anC Kiakhani Lake cn hii:e basis

g hours per cray @ Rs- 270l-lhr for z months(@25

das yelrnonttr)

for the deweecling2

L50000"00

Same as

a pproved
(ai Transportation

frorrr Sotapda to N

of one self Propelled Barge

andan kana & bacl< to SataPada

by long low laYing trailcr

r"50000"00

Sa me as

a pproved
(b)transportation of one s elf propelled Barge

fror"n Nancjankanan to SataPada

Same as

approvec'l
Marching of 2 nos of excav

Nandanl<anan & back to satapada by road fsr

1401<ms I hours per day @ Rs.G5/ -lltr.(9ltr./day)

ator from SataPada to

Same as

approved
Sarapada to Nandankanan & b1.k to Satapada by

road for 1401(rTls I hours per daV G) Rs'65/-

al tr-actor fr"cmill a rciilng of t departrnent

t3"5 ltr .lh o u n)

2A901 'ldaY x

x')5 daysl

rnon th

of l(anjia Reservoirs' Execution work

.,i:i

;;,:il
.:t-.

5

3

7"00

6

SCSUnforseert7

S,total

I.0 khslaRs. 730uann ntrn ateEstl

1

4680.004 680.00

4

1s0000,00Zx 25xof @tr.ictorH i'ing

eJaysl month

o
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{a}

c-l

Dttcxing & undocking of seff barge at
n rapacia to Nandankanan for Z times and One

uv

(S.D.

Asst. Conservator of Forests,
Chil ika Development Authority

tl
C. Rout),

Asst. Engineer,
Chilika Development Authority

I

'L

264750.00

Same as

a pp roved

8

150000.00

1s0000.00 0.00

22345,AA

43172.0Q
)0000.00 2934017.00

4079200,00

Jr+ i

1+

'i

prop

da for times

se lfof elled barge
to 2 dansatapa One

-do-

lled ba Sat a

& refixing of wheel house of self

-do-
Shifting

Kiakhan

of self propelled barge
i lake

frorn Kanjia lake to

10 Labour
i1

43

Grand Total
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".Dated:-

ACditirirral Chief en, ineer 
,
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{tgr$p4 
"

af xunu

.l
1b

be trestnd as most urgent.
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Office of Raman Yadav <officeoframanyadav@gmail.com>

Service of Counter Affidavit filed by R4 in the OA No. 109/2024/EZ titled Haripriya
Patel Vs State of Odisha & Ors.
1 message

Office of Raman Yadav <officeoframanyadav@gmail.com> Sat, Jan 11, 2025 at 3:14 PM
To: Haripriya Patel <haripriyapatel@gmail.com>, dfo.khordha@odisha.gov.in
Cc: ddnandankanan@gmail.com

Dear All,

This is to inform you that the Counter Affidavit on behalf of Respondent No. 4 in the captioned matter has been filed
before the National Green Tribunal, Kolkata.

A copy of the same is being attached herewith for your reference.

This email serves as an advance service.

--
Office of Raman Yadav
Advocate, Supreme Court of India
C-167, LGF Defence Colony, New Delhi -110024
Mobile: +91 88004 57781

 Counter Affidavit behalf of Respondent No.4.pdf

293 162 316

https://drive.google.com/file/d/1CQOJqY8QbzNnAXl3IUXDTnp39WOTOUom/view?usp=drive_web

